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I Most Urgent/Out at once
CFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQ): DE HIU 2027
No. Jh&2W-\\Tsenl. /HCS /2022 Dated, Delhi thd UL

Sub: Circulation of copy of letter no. 3977-87/DHC/Gaz/G-2/Judgment/2022
dated 20.07.2022 alongwith the details of cases, as provided by the
insurance companies, amenable for immediate settlements in terms of
directions passed by Hon’ble Supreme Court of India vide orders dated
31.03.2022 in Writ Petition (Civil) No. 534/202 titled as “Bajaj Allianz
General Insurance Company Pvt. Ltd. Vs. Union of India & Ors.”. This is for
information and necessary action to :-

1. The Ld. Presiding Officers, Motor Accident Claims Tribunal, Central District, Tis
Hazari Courts, Delhi.

2. The Ld. Registrar General, Hon’ble High Court of Delhi, New Delhi for
information.

3. PS to Ld. Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi

I information.

4, The Ld. Chairman, Website Committee, Tis Hazari Courts, Delhi with the request

to direct the concerned official to upload the same on the Website of Delhi

District Courts.

5, The Director (Academics), Delhi Judicial Academy, Dwarka, New Delhi for
information as requested vide letter no.DJA /Dir.(Acd)/2019/4306 dated
06.08.20109. B

6. Dealing Assistant, R&! Branch for uploading the same on LAYERS.
7. For uploading the same on Centralized Website through LAYERS.

7/’5\ (=22 o iy By
(RAKESH PANDIT)
Officer-in Charge, Genl. Branch, (C)
Addl. District & Sessions Judge,

Tis Hazari Courts, Delhig&

Encl.: As above.







IN THE HIGH COURT OF DELHI AT NEW DELHI
' j—}—- — R .
No'.’%o\q— DHC/Ga—:7(;-2/Judgment/2022

From:

>

The Registrar General,
High Court of Delhi,
New Dethi-110003.

To,

‘g o« 4 @&J. ).;/ ‘ N

LAPrincipal District & Sessions Judge (HQ), Tis Hazari Courts Complex, Deihi.

The Principal District & Sessions Judge (East), Karkardooma Courts Complex, Delhi.

The Principal District & Sessions Judge (South), Saket Courts Complex, New Delhi.

The Principal District & Sessions Judge (Shahdara), Karkardooma Courts Complex, Delhi.

The Principal District & Sessions Judge (New Delhi), Patiala House Courts Complex, New

Delhi. : . :

The Principal District & Sessions Judge (North-West), Rohini Courts Complex, Delhi.

The Principal District & Sessions Judge (North-East), Karkardooma Courts Complex,

Delhi.

8. The Principal District & Sessions Judge’(South-East), Saket Courts complex, Delhi.

9. The Principal District & Sessions Judge (North), Rohini Courts Complex, Delhi.

10. The Principal District & Sessions Judge (West), Tis Hazari Courts Complex, Delhi.

11. The Principal District & Sessions Judge (South —~West), Dwarka Courts Complex, New
Delhi.

kv

No

Sub:  Directions issued by the Hon’ble Supreme Court of India vide orders dated 31.03.2022

in Writ Petition (Civil) No. 534/2020 titled “Bajaj Allianz General Insurance Company
Private Ltd. v, Union of India®. '

Sir,,

Iam directed to refer to the aforementioned subject and to forward herewith the details of
cases amenable for immediate settlements which are pending before the Subordinate Courts of
Delhi, as received from the insurance companies, and to request you to take nece's'sary,action as per
the order dated 31.03.2022 passed by the Hon'ble Supreme Court of India in Writ Petition (Civil) No.
534/2020 titled “Bajaj Allianz General Insurance Company Private Ltd. v. Union of India”, at your
end.

d;ﬁé"/)’a/ I Yours faithfully,

g [

S
(Surender Pal)

Deputy Registrar (Gazette-IB)

/—p. j/g b‘/?/@ﬁ) for Registrar General.
% /m, |

Encl: As above.
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Email » . '’ Vinay Sharma

Fw!: List of Settleable Cases- Acko General Insutrance - Ref : WP 534/2020 Supreme Court

T

From : manishwaghmare@acko.com Mon, Jul 11, 2022 02:56 PM

Subject : Fwd: List of Settleable Cases- Acko General Insurance - Ref : WP «#1 attachment
534/2020 Supreme Court

To : Vinay Sharma <ar-gazettelb.dhc@gov.in> ,
Cc : arvind singh <atvind.singh@acko.com>, rajesh@acko.com

Dear Sir,

As discussed, please refer to the mail dated 5th June 2022

Manish Waghmare

-

| o Forwarded message ---------
From: Arvind Singh <arvind.singh@acko.com>
Date: Sun, Jun 5, 2022 at 8:22 AM
Subject: List of Settleable Cases- Acko General Insurance - Ref : WP 534/2020 Supreme Court
To: <rga.dhc@nic.in>
Cc: TP Claims Team <tpclaims@acko.com>

Respected Sir/Ma‘am,
In compliance with the orders of the Hon'ble Supreme Court in the captioned matter, we arc hereby forwardingthe list of the cases
seltleable district-wisc filed before the various MACT tribunals against Acko General Insurance Limited within the jurisdiction of your

hon'ble authority,

Acko General Insurance Company is ready to compromise these cascs through Lok Adalat.

1 PCIO7Y . Delhi NORTH | Tish Hazorl [Delhl Injury DAR litendra Xumar s/o Parmal Singh |DCPO00S5087/01 Kamal Deep
2 PC3448 6n!l\l NORTH | "Tis Ha}}\rl Oclhl Injury DAR Pradip Choudhary DCPO00G7541/03 Naresh Kumar
3 PC3577 Delli [NORTH ‘[ISHAZARI Delhi Dealh NP Ramkirit Shah pcmuorlimusas-/na Ramal Deep
4 TW12034 Oclhi NORTH | TiS HAZARI [Dalhi- Death NP Azmat All BBCAGO235688229/00 [Kama! Deep
H TW12035 Delhi [NORTH | TISHAZARE |Delhl Injury NP Rafeev Kumar esc;wozasssnzzg/oo'Ixamal Deep
6 MTND‘CVBGISS Delhi NORTH Patial House [Bethi Injury DAR Jal Kumar PCVA00284995756/00 ISPlnIn

7 MTDCOK96910 ,Dl,:vlhlv NORTH Saket Delni tnjury 143/2021 [Ashfag Ahmad DBCR00103445922/02 IKamaI Deap

3 MTDCCR110296 {Delht [NORTH |  Tis Hazari  [Delhn injury DAR Meera DCCR00321956530/00 |5hanr.-ndm Ral
9 MTDCCR119814 (Delhl |NORTH KKD Dethi Injury DAR Rajkumar DCCR00332901149/00 'Knmachcp
10 IMTDCCR143113 [Pélhl NOBTN Rohinl  |Delhi Injury DAR Harbhajan DCTRO0335092658/09 |Shalli:ndra Ral
1 MTDCCR143114 l?clh{ INORTH Rohinl  [Delht injury - DAR Jer Singh DCTRO0335092658/09 |5hallcndra Rai
12 hATNDCR145156 [Datht [NORTH | Rohini | [Dethi Infury DAR Akhilesh B 242541/00 Jshail Ral
13 |MTNDBK1S2167 [Delhl [NORTH |  DWARKA  [Delhl injury DAR Tak Chand DBCRO0420111153/04 |xamnlaeep
14 jMTNDBK153331 |Dethi [NORTH fohini  |bel Injury DAR Nandini DECRO0431845301/00 |sx Rai

Arvind Singh




"
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Manager-Litigaton £ Givim

¢ | ivioh.9619045332 ’

The infarmation in this mail and ony attachment(s) to this message is/are confidential and intended solely for the
addressee or organisation to whom it is addressed. If you have erroneously received this message, please

notify i - . immediately and destroy the message and attachment(s). If you are not the intended
recipient, any copying, forwarding, altering or disclosing the contents of this email message may be unlawful. The
information, attachment(s) or the opinions expressed in this mail are those of the individual sender and not

necessarily those of ACKO. ACKO accepts no responsibility for any loss or damage arising from the use of this
email message or its attachment(s). .

. . Order dated 31.3.2022 in WP 534 of 2020 (1).pdf
2 M8 » -



VINAY SHARMA <blnrvmaysharma@gmall com>
To: Ankit dalal <dalalankit1995@gmail.com>

N
D

RN e Ankit dalal <dalalankit1995@gmail.com>

Fwd Hon ble Supreme court’s order dt 31st March 2022 in ert Petltlon

No. 534 of 2020, Bajaj Allianz General Insurance Co. Ltd. Vs Union of

India
1 message

---------- Forwarded message ---------

From: Surender Pal <pal.surender1973@grmazil.com>

Date: Wed, 15 Jun 2022 at 12:03 PM .

Subject: Fwd: Hon'ble Supreme court's order dt. 31st March 2022 in Writ Petition No. 534 of 2020,
Bajaj Allianz General Insurance Co. Ltd. Vs Union of India

To: VINAY SHARMA <blinrvinaysharma@gmail.com>

Cc: <ashoksharmaaaaa@yahoo.co.in>

---------- Forwarded message ~--------

From: Registrar Vigilance Delhi High Court <rv.dhc@nic.in>

Date: Wed, 15 Jun, 2022, 11:20 am

Subject: Fwd: Hon'ble Supreme court's order dt. 31st March 2022 in Writ Petition No. 534 of 2020,
Bajaj Allianz General Insurance Co. Ltd. Vs Union of India

To: pal surender1973 <pal.surender1973@grnail.com>, Assistant Registrar (Gaz.)
<argazette.dhc@nic.in>

From: "Registrar General Delhi High Court" <rg.dhc@nic.in>

To: "Sanjay Kumar Sharma" <rappellate.dhc@gov.in>, "Sanjay Kumar Sharma"
<rappellate.dhc@nic.in>, "Registrar Vigilance Delhi High Court" <rv.dhc@nic.in>
Sent: Tuesday, June 14, 2022 8:53:15 PM

“ubject: Fwd: Hon'ble Supreme court's order dt. 31st March 2022 in Writ Petition No. 534 of 2020,
-ajaj Allianz General Insurance Co. Ltd. Vs Union of India

From “mangesh gandhl" <mangesh gandh@bajajalllanz co.in>

To: "Registrar General Delhi High Court" <rg.dhc@nic.in>, "Sanjay Sharma" <rga. dhc@nlc in>,
dhemec@gmail.com

Cc: claimslegal@bajajallianz.co.in

Sent: Tuesday, June 14, 2022 6:59:10 PM

Subject: Hon'ble Supreme court's order dt. 31st March 2022 in Writ Petition No. 534 of 2020, Bajaj
Allianz General Insurance Co. Ltd. Vs Union of India

Respected Sir/lMadam,

Wed Jun 15, 2022 at 12 23 PM



-

Sub: -Sharing List of cases for amicable settlement pending before this Hon'ble High Court and
respective MACTs within the jurisdiction of Hon'ble High Court

Refer'énce: - Hon'ble Supreme court's order dt. 315t March 2022 in Writ Petition No. 534 of 2020, Bajaj
Allianz General Insurance Co. Ltd. Vs Union of India.

As directed by the Hon'ble Supreme Court please find attached herewlth the list of amicably settleable
cases pending as on date before Motor Accident Claims Tribunal and High Court as well.

Regards
Mangesh Gandhi | Head Claims Legal
Bajaj Allianz General Insurance Co. Ltd. | Bajaj Allianz House | Airport Road | Yerwada | Pune 411 006 | India

Email: mangesh.gandhi@bajajallianz.co.in | Land Line (020) 67284388 | Ext. 4388 | Mobiie No. +91-9860097044

- DISCLAIMER: This message, including any attachments may contain proprietary, confidential and

privileged information of our company [BAGIC] for the sole use of the intended recipient(s), and is
Strictly Confidential protected by law. If you are not the intended recipient, please notify the sender
immediately and destroy all copies of the original message and attachments, if any, from all your
computer/mobile/network systems/servers/CPU. Any unauthorized person and or unauthorized
purposes of review, use, disclosure, dissemination, forwarding, printing or copying. of this email or any
action taken in reliance on this e-mail is strictly prohibited and may be unlawful. Bajaj Allianz General
Insurance Company Limited reserves the right to record, monitor and inspect all email communications
through its internal and external networks. Your messages can be subject to such lawful supervision as
Bajaj Allianz General Insurance Company Limited deems necessary in order to protect its information,
interests, documents, records, and reputation. Bajaj Allianz General Insurance Company Limited
prohibits and may take suitable steps to prevent their information systems from being used to view,
store or forward offensive or discriminatory or prohibited/untawful material/records/documents. If this
message contains such material, please report it to bagichelp@bajajallianz.co.in. Please ensure you
have adequate virus protection before you open or detach any documents from this transmission. Bajaj
Allianz General Insurance Company Limited does not accept any liability for viruses To report any
incident of corruption please write on bagichelp@bajajallianz.co.in If you like our services, like us on
‘acebook - hitps:/iwww.facebook.com/BajajAllianz




§ attachments

Cang[y Yo image001.jpg -
e e B

. image001.jpg
4K

__zj Order dated 31.3.2022 in WP 534 of 2020.pdf
1854K

3 7.Delhi High Court.xIsx
] 20K

.y 7.High Court of Delhi.pdf

659K

i
£

i S




L,

(Y mALRS Bl @

Respected Sir/Madam,

Sub: -Sharing List of cases for amicable settlement pending before this Hon'ble High Court and

respective MACTs within the jurisdiction of Hon’ble High Court

Reference: - Hon'ble Supreme court’s order dt. 31* March 2022 in Writ Petition No. 534 of 2020, Bajaj

Allianz General Insurance Co. Ltd. Vs Union of India.

On 31 March 2022, The Hon’ble Supreme Court of India while dealing with the abpve writ petition
passed an interim direction, directing all insurance companies to submit the list of amenable motor

accident claims compensation cases to the respective High courts.

We have attached the copy of the order along with this letter and the relevant portion of the order is

extracted hereunder.

“We are also flagging the issue of pending matters before the courts and the need for mediation
for the same, We did put to the learned counsel for the insurance companies that they are best
suited to see as to which of thelr cases are amenable to immedidte settlements and after making
the list may inform the respective High Courts which can then hold Lok Adalat’s/mediations to
resolve at least those cases as in o number of States the MACT cases are the highest single category
of pendency.”

As directed by the Hon'ble Supreme Court please find attached herewith the list of amicably settleable

cases pending as on date before Motor Accident Claims Tribunal and High court as well.

* 176 amicably settleable cases before MACTs

* 15 amicably settleable cases before High Court

The above numbers will further increase as and when we receive further documents/information to

decide whether the cases are amicably settleable or contestable.

Further, we would like to place our appreciation and grz_atitude to tht_a State/District Legal service
authorities and all the judicial officers who were instrumental in disposing a maximum number of
cases in various National Lok Adalats in the financial Year 2021-22. The glimpse of our last financial
year's settlement before MACT & High court (furnished below) is candid proof of great support from

judiciary and legal service authorities.
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Performance Report for Bajaj Allianz at High Court of Delhi for the financlal year 2021-22

v Total number of cases settled 422
v Out of a total settled 422 we have compromised 312 i.e., 74% cases by way of amicable
settlement {compromise)

Performance Report for Bajaj Allianz at Pan india for the financial year 2021-22

v Total number of cases settled 18303
¥ Out of a total settled 18303 we have compromised 70% i.e., 12758 cases by way of amicable
settlement {compromise)
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Regards,
Mangesh Gandhi | Head Claims Legal
Bajaj Alllanz General Insurance Co, Lid, | Bajaj AMtlat: House | Alzport Road | Yerwada | Pune 411 006 | trclia

Emal: mannesh.pandhi@balajallianz.co.in [ Land Line {020) 67264348 | Ext. 4358 [ Moblle No, +31-8850097044
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Stats|COURT MACT Case Tital INJURY [High Court Hub  [mallip
INAME  |Ref. No or Name Name :
Delhi[Dwarka [0/2018 Fir No-770/18 Ps-Bindpur Injury  |Delhi High Delhi rg.dhc@nic.in;rga.dhc@nic.n
. Court mdhcmec@gmail.com ‘
Delhi |Dwarka [00/2019 |Manish Sharma Vs Anil Kumar Injury  Delhi High Delhi rg.dhc@nic.in;rga.dhc@nlc,l
Court n;dhcmec@gmail.com
Delhibwarka [0/2016 Sarla Devi Vs Abhishek Singh Injury  |Delhi High Delhi rg.dhc@nlc.lnjrga.dhc@nic.l
Court n;dhemec@gmail.com
Delhi [Dwarka dar/2016 [Fir N0-471/16 Ps Dwarka North [Injury  [Delhi High Delhi rg.dhc@nlc.ln;rga.dhc'@nlc.l
(Ashok Kumar) Court n;dhcmcc@gmail.com
DelhilDwarka [0/2013 Mavyank Vs Laddu Das Injury  |Delhi High Delhi rg.dhc@nlc.ln;rga.dhc@nic.l
Court n‘;dhcmcc@gmail.com
Detht|Dwarka |DAR Fir No-484/17 Ps Dwarka Injury  [Delhi High Dethi rg.dhc@nlc.ln;rga.dhc@nlc.l
South(Narayan Singh) Court n;dhcmcc@gmail.com
Delhi [Dwarka [0/2018 Fir No-494/18 Ps.Vikas Puri Injury  IDelhi High Delhi rg.dhc@nlc.In;rga.dhc@nlc.i
Court n;dhcmcc@gmail.com
Delhi [Dwarka 0/2018 Fir No-271/18 Ps-Sec-23 Death Delhi High Delhi rg.dhc@nlc.ln;rga.dhc@nic.l
Dwarka ) Court n;dhemcc@gmail.com
Delhi [Dwarka |DAR Fir No-233/12 ps Injury  |Delhi High Delhi rg.dhc@nic.ln;rga.dhc@nic.l
Chhawla(Sanjay Sharma) Court n;dhcmcc@gmall.com
Delhi {Dwarka 00/2019 Laxmi Vs Ravi Kumar Death Delhi High - Delhi rg.dhc@nlc.ln;rga.dhc@nic.i
Court n;dhcmcc@gmall.com
Delhi |Dwarka 0/2018 Fir No-452/17 Ps-Dwarka South Injury Delhi High Delhi rg.dhc@nlc.ln;rga.dhc@nic.i
{Debabret Patra Vs Divajit Singh Court n;dhcmcc@gmall.com
Mor)
Yelhi [Dwarka [DAR. Fir No-200/13, Ps-Dwarka Injury  |Delhi High Delhi rg.dhc@nlc.ln;rga.dhc@nlc.ﬁ
200/2013 South, Injury-Lokesh Kumar Court n;dhcmcc@gmail.com
varka (735/2018 Arti & Other Vs Mohd.Magbool Death Dethi High Delhj rg.dhc@nic.ln;rga.dhc@nlc.l
& Ors & Bagic - Court n;dhcmcc@gmail.com
y Dy 275/2021 Kheema}Nand Vs Soumit Bose Injury  |Delh; High Delhi rg.dhc@nlc.ln;rga.dhc@nlc.i
Court n;dhcmcc@gmall.com
1 (Kanishka Sogarwal Vs Laddy Injury  |Delhj High Delhi rg.dhc@nic.ln;rga.dhc@nic.i
Das Court n;dhcmcc@gmall.com
No -94/21, ps- Krishna Injury  |Delhi High Delh] rg.dhc@nlc.ln;rga.dhc@nic.l
*(Beena Vs Shivam Mishra Court n;dhcmcc@gmall.com
00/2021 Naga 5/19 Ps Shastri Injury  [Delhi High Delhi rg.dhc@nlc.in;rga.dhc@nlc.l
oma N ) ' Vs Sunny Rawat}) Court n;dhcmcc@gmall.com
Thi |[Karkardo k(Dilsaht, Injury ~ |Delhi Fiigh Delhi |rg.dhc@nic.in;rga.dhe@mic
Del park(
oma " Court n;dhemec@gmail.com
2020  |Angoor Vs Punit ‘
ethi [Karkardo 0/ *Kumar finjury |Delhi High Delhi r8.dhc@nic.In;rga.dhc@nicy
]
oma T Court n;dhemec@gmail.com
00/2019 |Vinod Kumnar Vs Santos @g
Delhi {Karkardo N Infury  [pelhi High Delhi rg.dhc@mc.ln;rga.dhc@nlc.l
oma N . .
d 0/2018 Fir No-21/18 Ps-lagat ‘ Court. m;dhemec@gmail.com
Dethi |Karkardo puri{Vinod) l ury .|Delhl High Delhi rg.dhc@nlc.ln;rga.dhc@nic.l
= 072018 |Shiv Kumar Vs Rashid All \ B O nidhemec@gmail.com
Dethi Karl;ardO\ injory _ |Delni High Delhi |rg.dhc@nic.inirga.dhe@nic
i 18 |Prem Chand Vs Harish nj Court n;dhemce@gmail.com
Delhi [Karkardo|0/20 v
oma




1)

D:.a\hl.l(arkardo.oolzow Gulshan @ Vishal Singh Vs Shiv |Injury pelhl High Delht rg.dhc@nic.in;rga.dhc@nlc.l
" joma Shankar Court n;dhcmcc@gmall.com
Delhi [Karkardo 0/2017 |lazza Devi Vs Pradeep Sagar Injury Delhi High Delhi rg.dhc@nic.ln;rga.dhc@nic.i
oma Court n;dhcmcc@gmall.com
Delhl [Karkardo DAR Fir No-33/17 Ps Vivek injury pelhi High Delhi rg.dhc@nlc.ln;fga.dhc@nlc.l
oma Vihar{Harpreet Kaur) Court n;dhcmcc@gmall.com
Delhi [Karkardo 414/2018 Saleem Vs Harish Injury Delhi High Delhi rg.dhc@nlc.ln;rga.dhc@nic.i
oma ) Court n;dhcmcc@gmail.com
Delhi karkardo 00/2026 f-lr-No - 277/19, Ps- Anand Injury Delhi High Dethi rg.dhc@nlc.ln;rga.dhc@nic.l
oma Vlhar((ibayansham @ . Court n;dhcmec@gmail.com
) T Ehétrplyan Vs Irfan Khan) '
Delhi{Karkardo 0/2018  |Fir No-109/18 Ps-Gazipur injury Delhi High Delhi rg.dhc@nlc.ln;rga.dhc@nlc.l ,
oma . Court n;dhcmcc@gma\l.com
Delhi [Karkardo 0]2018 Fir No-437/17 Ps-Mayur Vihar  |injury Delhi High Delhi rg.dhc@nlc.ln;rga.dhc@nlc.l
oma Court n;dhcmcc@gmall.com
Delhi |Karkardo DAR Fir No-33/17 Ps Vivek Injury Delhi High Delhi rg.dhc@nlc.ln;rga.dhc@nic.i
oma vihar{Vinod Kumar) Court n;dhcmcc@gmall.com
Delhi karkardo ,55/202,0 Jitender Singh.Vs Harish Kumar {Injury Dethi High pethi rg.dhc@nlc,ln;rga.dhc@nlc.l
oma ’ Court . n;dhcmcc@gma!l.com
Delhi karkardo 0/2021  |Firno- 461/20, Ps- Krishna Injury Delhi High Delhi rg.dhc@n\c.ln;rga.dhc@nic.l
oma !\l,agar : Court i n;dhcmcc@gmall.com
Delhl |[Karkardo|DAR: l'flr No-203/17 Ps Ghazipur Death |Dethi High Delhi rg.dhc@nlc.ln;rga.dhc@h(c.l
oma v Court n;dhcmec@ gmail.com
Dethi |Karkardo [0/2021 Fir No - 133/21, Ps- Pandav Injury  |Dethi High pethi rg.dhc@nic.ln;rga.dhé@nic.l ) \/
oma Nagar(Advita Tripathi Vs Bharat Court n;dhcmcc@gmail.com 0
Delht Karkardo 141/ZOZi Vipin Saran Vs Madan Mohan  |lnjury Delhi High Delhi rg.dhc@nic.ln;rga.dhc@nlc.l . ,/
" loma Court nidhcmec@gmail.com d
Delni |Karkardo 00/2021 Fir No - 421/19, Ps- - Injury pelhi High Delhi rg.dhc@nlc.ln;rga.dhc@nlc.l /
oma Ghazl'pgr(Shayam Sagar Sharma Court n;dhcmec@ grnail.com
L B P T Vs:Raja) : .
Delhi |Karkardo 119/2020 |Maga Ram Joshi Vs Rohlt Yadav Injury |Delhi High Delhi |re.dhc@ n\c.ln;rgaﬁv’ ’
oma N _ Court n;dhcmec@gmal
Dethi |Karkardo 567/2017 |Bhoore Singh @ Bhanvar Singh |Injury Dethi High Delht rg.dhc@nlc."' c
oma Vs Nitin-Rawat Court nidhermes” P O;n@n'c"
Delhi Karkardo‘ 06/2020 Azam Vs Rampal Injury |Delhi High Delhl |re.d* n;rga.dhe
oma | Court r ._@gma".com@nlc.l
Delhi Kark'e;irdo 00/2020 {Md. Armaan Vs Rampal Injury |Delhi High D;"' l.d}‘:::fi@nic.ln;rga_dhc@mc 7
oma v B Court p ) idhemec@gmaitcom
Dotni[Patiala |00/2021  |Kusum Rawat Vs Sumit Kurmar  {injury Delhi High /~ -ht [rg.dhc@nic.ingy
H / n;dh itga.dhc@nic.i
ouse court / sdhcmec@gmail.com ’
. . B Delh
Delhi |Patiala  |00/2021 Anita Singh Vs Shama Singhal  |Injury pel ' rg'dhc@mc-in;rga.dhc@ n
House n;dhemee@gmail.com nied
o -~ 3 o A - Delhi rg.dh
elhi [Patiala  |00/2021 Pramod Kumar Vs Harun lnigr’ n'c.ih c@nic.in;rga.dhc@nic i
House v JoeliTigh idhemec@gmall.com
; . - |Dethi
St 100/2021 |Rekha Vs Biju P Chanko - Court e.dhe@nic.in;rga.dhe@nic.i

House

‘Délhl
Delhilpatiala  |0/2021
House

vishal Vs Rakesh Kapr sor ]

ns
,dhcmcc@gmail.com

Dell
hi rg‘.dhc@nlc.!n;rga.dhc@nlcl
n,dhcmcc@gmall.com .

Del
hi rg..dhc@nic.in;rga.dhc@nlc'
n,dhcmcc@gmail.com )




D""i!Patlala 0/2018  IDinesh Singh Bisht Vs Satter Injury  |Delhi High Delhi |rg.dhe@nic.in;rga.dhc@nic.i

Ty Court n;dhcmec@gmail.com
ouse . ‘

Delhi[Patlala |DAR Fir No-04/17 Ps Vasant Kunj Injury  |Delhi High Delhi [rg.dhc@nic.in;rga.dhc@nic.
House North Court n;dhemec@gmall.com

DethilPatiala |DAR Fir No-223/16 Ps Connaught  [injury  [Delhi High Delhi [rg.dhc@nic.In;rga.dhc@nlc.i
House Place(Hemant) Court n;dhemec@gmalil.com

Delhi|Patiala |DAR Fir No-484/16 Ps Vasant Kunj  |Injury  |Delhi High Delhi |rg.dhc@nic.In;rga.dhc@nic.i
House South Court n;dhemcc@gmail.com

Delhi|Patiala [00/2018 |Fir No - 552/19 Ps - Vasant Injury  |Delhi High Delhl {rg.dhc@nic.in;rga.dhe@nic.i
House Kunj{Aditya Pratap Singh Vs Court m;dhemec@gmail.com

Pradeep Kapari)

Delhl{Patlala  {00/2019 [Arun Singh Vs Pradeep Kaparl Injury  [Delhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
House Court n;dhcmec@gmail.com
DelhijPatiala ]23/17 Fir No-23/17 Ps South Injury  IDelhl High Delhi |rg.dhc@nlc.in;rga.dhc@nic.i
House Campus(Vivek Kr Singh)} Court n;dhemec@gmail.com
DelhilPatiala  [0/2018 Fir No-52/18 Ps-Sagar Pur Injury  |Delhi High Delhl |rg.dhc@nlc.in;rga.dhc@nic.i
House {Shankar Vs Shiv Pujan Sharma) Court n;dhemcc@gmail.com
Delhi|Patiala  [00/2020 |Bhavesh Vs Suresh Yadav Injury  |Delhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
House Court m;dhemec@gmail.com
Dethi|Patiala  [dar/2016 |Fir No-180/16 Ps Tilak Marg{Bal |Injury  |Delhi High Delhl jrg.dhc@nic.in;rga.dhc@nic.i
House Kishan) Court n;dhcmec@gmall.com
Delht|Patiala [DAR Fir No-545/15 Ps Vasant Kun]  [injury  [Delhi High Delhl |rg.dhc@nic.inyrga.dhe@nic.l
House South Court ~ |nidhcmec@gmail.com
Delhi|Patiala  10/2018  [Fir No 349/17 Ps Vasant KunJ{ _[Injury [Delhl High Delhi |rg.dhc@nic.In;rga.dhc@nic.t
House Virmati Nayar Court n;dhemec@gmail.com
Delhi|Patiala "|00/2019 |Fir No ¢ 22/2019, Ps ¢ Tilak Injury  |Delhi High Delhi irg.dhc@nic.in;rga.dhc@nic.i
House Marg(Lokesh Vs Shiv Prakash) Court n;dhcmec@gmail.com
DelhiiPatiala ]00/2019 |Soma Devi Vs Sarjesh Death |Delhi High |Delhl [rg.dhc@nic.in;rga.dhc@nic.i
House Court n;dhemec@gmall.com
Delhi [Patiala [DAR Fir No-99/17 Ps Connaught Death  [Delhi High Delhi jrg.dhc@nic.in;rga.dhc@nic.i
House Place({Gulshan) Caurt n;dhemee@gmail.com
Delhi [Patiala  |0/2018  |[Fir No-219/18 Ps-R K Puram Injury  |Delhi High Delhi Irg.dhe@nic.in;rga.dhe@nic.i
House i Court n;dhemecc@gmall.com
Delhi|Patiala  {DAR Fir No-82/17 Ps Vasant Death  |Delhi High Delhi |rg.dhc@nic.injrga.dhc@nic.i
House Vihar{Death-Rajender Kumar) Court n;dhemec@gmall.com
Delhi |Patiala  1384/2016 |Fir No-384/16 Ps Tilak Death  |Delhi High Delhi [rg.dhc@nic.in;rga.dhc@nic.i
House Marg(Manoj Tiwari) Court n;dhemec@gmail.com
Defhi|Patiala  0/2019  [Fir No-236/18 Ps-Delhi Death  |Delhi High Delhl [rg.dhc@nic.in;rga.dhc@nic.i
House Cantt{Farida Anjum Vs Dev Court n;dhcmec@gmail.com

Naravan) _ .
Delhi |Patiala  |DAR/2016 |Fir No-671/15 Ps Delhi Injury  |Delhi High Delhi [rg.dhc@nic.in;rga.dhc@nlc.l
House Cantt(Ritik) Court n;dhemec@gmail.com
DelhiPatiala  |DAR/2015 Fir No-263/15 Ps Madir Death * |Delhi High Delhi rg.dhc@nlc.!n;rga.dhc@nlc.l
House Marg{Archana Kumarl Vs Sushil Court m;dhemcc@gmail.com
Kumar)}
Dethi|Patiala  [00/2021 {Mahender Agggarwal Vs Injury  |Delhi High Delhi |rg.dhc@nic.in;rga,dhe@nic.i
House Ramphal Court n;dhemcc@gmail.com




Dethi Pat;!ala 00/2021 |[Meera Vs Kuldeep Injury  |Delhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
nouse Court n;dhemcc@gmail.com
Delhi |Patiala  {00/2021 ~ |Unknown Vs Atul Kumar Death |Delhi High Delhi {rg.dhc@nic.in;rga.dhc@nic.i
House Court n;dhemec@gmail.com
Delhi[Rohinl  [00/2021 |Manjeet Singh Vs Upender Injury  |Delhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Court n;dhcmec@gmail.com
Delhl |Rohini 1175/2021 [Sumit Kumar Vs Satyam Rastogi | Injury Delhi High Delhi |rg.dhc@nlec.in;rga.dhc@nic.i
Court n;dhcmec@gmall.com
Delhi|Rohini  ]00/2021 |Fir No- 440/21 Ps- Injury  |DelhiHigh Delhl |rg.dhc@nic.in;rga.dhe@nic.t
- |alipur{Chankit Pal Vs ishwar Court n;dhcmec@gmail.com
Sinnit
Delhi [Rohini  |00/2021 |Fir No - 28/21, Ps - Ashok Vihar |Death |DelhiHigh Dethi |rg.dhc@nic.In;rga.dhc@nic.i
( Ramesh Gupta Vs Binod Court n;dhemee@gmail.com
Yoded :
Delhi|Rohini  |484/2021 |FirNo - 373/20,-Ps- North Death  |Delhi High Delhi {rg.dhc@nic.in;rga.dhc@nic.i
Rohini{Guddi Vs Shrey) Court n;dhcmec@gmail.com
Delhi {Rohini  |dar Fir No-206/16 Ps South Injury  |Delhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Rohini{Narender Atri} Court n;dhemece@gmail.com
Delhi |Rohini|00/2019 |Shallender Kumar Vs Deepak  |injury  |Delhi High Delhi |rg.dhc@nic.In;rga.dhc@nic.t
Kurnar Court n;dhcmec@pmail.com
Delhi .Rchini 00/2019 |Rana Parsad Vs Deepak Kumar {Injury  [Delhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
: Court : n;dhemecc@gmail.com '
Delhi{Rohini  |00/2019 |Preeti Devi Vs Deepak Kumar  |Injury Delhi High Dethi |rg.dhc@nic.in;rga.dhc@nic.i
Court n;dhemec@gmail.com
Dethi [Rohini  [0/2020  [Shiv Nath Mishra Vs Yogesh tnjury  |Delhi High pelhi |rg.dhc@nic.In;rga.dhc@nic.i
X Court n;dhemcc@gmail.com
Deihi |Rohinl 10/2018  |Fir No-245/18 Ps-fahangir Puri |injury  [Delhi High Delhi |rg.dhe@nic.In;tga.dhe@nic.i
’ Court n;dhemec@gmail.com
Delhi [Rohini |00/2019 |Fir No - 340/19,Ps- Mukherjee  |injury  |Delhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Nagar (Master Shivam Vs Ra] Court n;dhemec@gmall.com
Kishore)
Delhi [Rohini  [0/2018  [Fir No-240/iB Ps-S 8 Dairy Injury  |Delhi High Delhi [rg.dhc@nic.in;rga.dhec@nic.i
Court n;dhemec@gmail.com
Delhi |Rohini 0/2'01é Fir No-142/18 Ps-Subhash Place |Injury  |Delhl High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Court n;dhcmcc@gmail.com
Delhi [Rohinl |0/2018  |Fir No-764/18 Ps-Mangol Puri  |Injury  |Delhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Court n;dhcmecc@gmail.com
Delhi{Rohini  {00/2019 |Fir No - 161/19 Ps Keshav Injury  |Delhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Puram Court n;dhemcc@gmail.com
Delhi [Rohini  |00/2019 |Ayushi Chaurisia Vs Sachin Injury  [Delhl High Delhi {rg.dhc@nic.in;rga.dhc@nic.l
) Bhalla Court n;dhemcc@gmail.com
Dethi{Rohini  |DAR Fir No-142/17 Ps Rani Bagh Injury |DelhiHigh Delhi |rg.dhc@nic.in;rga.dhe@nic.i
Court n;dhcmec@gmail.com
Delhi [Rohini  ]0/2018  [Fir No-275/18 Ps-Alipur Injury  |DelhiHigh Delhi |rg.dhc@nic.in;rga.dhc@nic.i
. Court n;dhcmece@gmall.com
Dethi |[Rohini  100/2020 |Fir No - 80/20, Ps- Bawana Injury  [Delhi High Delhi rg.dhc@nic.ln;rga.dhc@nlc.l
Court n;dhcmec@gmail.com
Delhvl Rohint |dar/2016 |Fir No-493/16 Ps Adarsh Injury Delhl'ngh Dethi |rg.dhc@nic.In;rga.dhc@nic.i
Nagar{Salauddin) Court n;dhemec@gmail.com
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Delht|Rohinl  |00/2019 ([Santokh Singh Vs Sachin Bhalla |injury  |Delhi High Delhi |rg.dhc@nlc.in;rga.dhc@nic.i
- Court n;dhemec@gmail.com

Delhi [Rohinl  |0/2019 Fir No-162/19 Ps-Ashok Vihar  {Injury  |Delhi High Delhi jrg.dhc@nlc.in;rga.dhc@nic.i
’ Court n;dhemce@gmall.com
Delhi [Rohini  |dar/2016 |Fir No-1095/16 Ps Vijay Injury  [Delhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Vihar{Smt Indu) Court n;dhemec@gmail.com
Delhl [Rohini  |0/2019  |[FIr No-63/19 Ps-Sultan Puri Injury  |Delhi High Delhi [rg.dhc@nic.in;rga.dhc@nic.i
Court n;dhcmcc@gmail.com

Delhi |Rohini  1572/2018 |Fir No-115/18 Ps-North Rohini |Injury  [Dethi High Delhi |rg.dhc@nic.in;rga.dhc@nic.l
Court n;dhemec@gmail.com

Delhi [Rohini  {DAR- Fir No-567/14, Ps- Bhalswa Injury  IDelht High Delhi [rg.dhc@nic.In;rga.dhc@nic.i
567/2014 |Diary Court n;dhcmec@gmail.com

Delhi[Rohini  |DAR Fir No-179/16 Ps Rani Bagh Injury  |Delhl High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Court n;dhecmec@gmail.com

N Delhi|Rohini  [0/2019 Hemant Vs Mahener Yadav Injury  [Dethi High Delhi [rg.dhc@nic.In;rga.dhc@nic.i
Court n;dhcmec@gmail.com

Delhl {Rohinl  |00/2020 |Fir No - 127/20,Ps- Sultanpuri Injury  |Delhi High Delhi |rg.dhc@nlc.in;rga.dhc@nic.l
Court n;dhcmec@gmail.com

Delhi |Rohini  [145/2018 [Madhu Vs Anll Kumar Death  |Delhi High Delhi rg.dhc@nic.in;rga.dhc@nic.i
Court n;dhcmec@gmail.com

Delhi|Rohinl  100/2019 |Anil Chaurisia Vs Sachin Bhalla |Death Delhi High Delhi [rg.dhc@nlc.In;rga.dhc@nic.i
) Court n;dhemcc@gmail.com

Delhi{Rohini  [dar/2016 [Fir No-331/16 Ps Maurya Death  |Delhi High Delhi |re.dhc@nic.inyrga.dhc@nic.i
Enclave(Death-Glirlsh Chand) Court n;dhemec@gmail.com

DelhlJRohinl  ]0/2017  |Fir No-442/17 Ps-Bharat Nagar |Death |Delhi High Delhl {rg.dhc@nic.in;rga.dhc@nic.]

Court n;dhcmcc@gmail.com

Delhi|Rohini  |0/2021  [Fir No - 218/20, Ps- Begum Death * |Delhi High Delhi |rg.dhic@nic.In;rga.dhc@nic.i
Pur(Babbal Vs Sandeep) Court n;dhemec@gmail.com

Delhi [Rohini  00/2021  [Fir No -666/20,Ps- Injury  [DelhiHigh Delhi |rg.dhe@nic.in;rga.dhc@nic
Mangolpuri{Sita Ram Vs Garima Court n;dhemec@gmail.com
Khere)

Delhi[Rohinl  1437/2021 [Fir No -260/20 Ps Knk Injury  |Delhi High Dethi |reg.dhc@nic.In;rga.dhc@nic.i
Marg({Ankit Barola Vs Yatharth Court n;dhcmec@gmail.com
lunpial

Delhi|Rohini  |436/2021 {Fir No - 842/18, Ps- Sp Injury  IDelhi High Delhl |rg.dhe@nic.inyrga.dhe@nic.i
Badli{Raghubir Bhatt Vs Rizwan) Court n;dhemec@gmail.com

Delhl |Rohini  {00/2021 [Mukesh Vs Archana Vishnol Injury  |Delhi High Delhi |rg.dhc@nlc.In;rga.dhec@nic.

: Court n;dhcmec@gmail.com

Delhit[Rohini  [0/2021  |Nandan Vs Amarjeet Kumar Injury  [Delhi High Delhi |re.dhc@nic.in;rga.dhc@nic.i

Court n;dhcmcc@gmail.com_

Delhi|Rohini  [105/2021 |Fir No - 589/20, Ps- Mahendra Injury  [Delhi High Delhi {rg.dhc@nic.inyrga.dhc@nic.i
Park(Pankaj Kumar Vs Sonu Court n;dhemec@gmail.com
Khatri)

Delhi [Rohini  [00/2020 |Fir Ng - 80/20, Ps-Jhangirpuri  [injury  |Delhi High Delhl |rg.dhc@nic.in;rga.dhc@nic.i

Court n;dhcmec@gmail.com

Delhi{Rohini  100/2020 |[Salman Vs Shahid Injury  {Delhi High Delhi [rg.dhc@nic.in;rga.dhc@nic.i

Court n;dhemee@gmall.com
Delhi [Rohini  {00/2020 [Hanif Vs Shahid Injury  [Delhi High Delhi rg.dhc@nic.in;rga.dhc@nic.l
' Court n;dhemee@gmall.com




Fir No-976/14 Ps Kanjhawala

Dn"'\‘ Rohini  |DAR Injury Delhl High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
- Court n;dhemec@gmail.com
Delhi|Rohini  jDAR Fir No-976/14 Ps Kanjhawala Injury  |DelhiHigh Dethi |rg.dhc@nic.in;rga.dhc@nic.i
) Court n;dhemec@gmall.com

Delhi|Rohini  }00/2020 |Mhod. Aklakh Vs Shahid Injury  |Delhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Court ' n;dhemcc@gmail.com

Delhl |Rohini |00/2020 |Fir No - 478/16, Ps- Jhangirpuri [Injury  |Defhi High Delhi {rg.dhc@nic.in;rga.dhc@nic.i
Court n;dhcmec@gmail.com

Delhi|Rohini  |DAR Fir No-976/14 Ps Kanjhawala Death [Delhl High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
' Court n;dhcmec@gmail.com

Delhi jRohini  {DAR Fir No-976/14 Ps Kanjhawala Death [Delhi High Delhi {rg.dhc@nic.in;rga.dhc@nic.t
Court n;dhemec@gmail.com

Delhi |Saket 0072021 |Nikhil Raina Vs Ravindra Singh  |Injury  |Delhi High Delhl |rg.dhc@nic.in;rga.dhc@nic.i
Court n;dhcmcc@gmail.com

Delhi|Saket 00/2021 |Hamida Vs Tarun Advani Death |Delhi High Delhi {rg.dhc@nic.in;rga.dhc@nic.i
Court n;dhcmec@gmail.com

Delhi{Saket 0/2018  [Fir No-158/18 Ps-Sunlight Injury  |Delhi High Delhl |rg.dhc@nic.In;rga.dhc@nic.i
Colony . Court n;dhcmcc@gmail.com

Dethi|Saket  [00/2019 |Fir No- 279/19, Ps- Lajpat Injury  |DelhiHigh Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Nagar (Rakesh Kumar Sharma Court n;dhemecc@gmail.com

) . Vs Gaurav Gulati)

Delhi|Saket DAR Fir No-280/17 Ps Govindpuri Injury  |Dethi High Delhi jrg.dhc@nic.in;rga.dhc@nic.l
Court n;dhemecc@gmail.com

Delhi{Saket 00/2019 [Sandeep Vs Yaqub Ali Injury  |Delhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.
Court n;dhcmcc@gmail.com

Delhi S.aket 00/2019 |FIr No - 254/19, Ps - Hauz Injury  |DelhiHigh Delht |rg.dhc@nic.in;rga.dhc@nic.i
KHas(Naval Kishor Vs Vineeta Court n;dhemec@gmail.com

N o Sharma)

Delhi [Saket  [0/2018  |FIr No-229/18 Ps-Sarita Vihar  finjury  |Delhl High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
) Court n;dhemec@gmail.com

Dalhi [saket 10072019 |FIr No-131/19, Ps- Defence _ |Death _[Delhi High Delhl |rg.dhc@nic.inirga.dhc@nic.
Colony Court n;dhemcc@gmail.com

Delhi {Saket 0/20‘18 Fir No-335/17 Ps-Hauz Khas Death  |Delhi High Delht {rg.dhc@nic.in;rga.dhc@nic.i
o (Shankar Kumiar Vs Irfan) Court n;dhcmec@gmail.com

Delhf Saket 06/2021 Fbr Nao - 306/20Ps- Amar Colony{Injury  |Delhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Court n;dhcmcc@gmail.com

Delhi Saket 00/2021 |Fir No -213/2018 Vs Bagic Injury  |DelhiHigh Delhl |rg.dhc@nic.in;rga.dhc@nic.t
Court n;dhcmec@gmail.com

Delhl Saket 00/202i Bishok Kumar Vs Mhod. Azaz  |Injury  |Delhi High Delhl |rg.dhc@nic.in;rga.dhc@nic.t
Court n;dhcmec@gmail.com

Delhi|Tis 00/2021 |[Fir No-343/21 Ps Roop injury |Delht High Delhi |rg.dhc@nic.in;rga.dhc@nic.l
Hazari Nagar{Dinesh Vs Ajay Walia) Court n;dhcmec@gmail.com

Delhf Tis 00/2021 |Shankar Lal V§ Harish kumar Injury  [Delhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Hazari Court n;dhemec@gmall.com

Delhi |Tis 00/2021 - |Mohd Irshad Vs Irfan Injury  |Delht High Delhi |rg.dhc@nic.in;rga.dhc@nic.t
Hazart Court n;dhcmec@gmail.com

Delhi |Tis 00/2021 |Anshu Vs Anurag Sharma Injury  [Delhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Hazari Court n;dhcmec@gmail.com




Delht|Tis 783/2021 |Aliya Naaz @ Minni Vs Arvind  |Injury  |Delhi High Delhi rg.dhc@nlc.ln;rga'.dhc@nic.l
- nazari Kumar & Bagic Court n;dhemecc@gmail.com

Delhl|Tis 91/2021 |Mahrum Vs Trilok Chand Death |Delhi High Delhl |rg.dhc@nilc.in;rga.dhc@nic.i
Hazarl Court n;dhcmcc@grpail.com

Delhi [Tis 00/2021 |Fir No - 79/21 Ps- Civil Death [DelhiHigh Delhi [rg.dhc@nic.in;rga.dhc@nic.i
Hazari Lines{Niranjan Prasad Vs Preeti Court n;dhemecc@gmall.com

Gupta )

Delhi|Tis 0/2021  |Vinod Vs Sunil Injury  [Delhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.l
Hazari . Court n;dhemec@gmail.com

Delhi [Tis 0/2019  |Sagar Vs Umesh Kumar Injury  [Delhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.]
Hazart Court n;dhemec@gmail.com

Delhi|Tis 00/2020 [Md. Fazil Vs Saurabh Injury  |Delhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Hazari Court n;dhemec@gmall.com

Delhi |Tis 0/2019  |Gaytari Vs Umesh Kumar Injury  |Delhi High Delhi [rg.dhe@nic.in;rga.dhc@nic.i
Hazari Court n;dhemec@gmail.com

Delhi [Tis 0/2019 Rajwati Vs Umesh Kumar Injury  |Delhi High Delhi {rg.dhc@nilc.in;rga.dhc@nic
Hazari Court mdhemcc@gmail.com

Delhi|Tis 0/2018  |Fir No-54/18 Ps-Kotwali “linjury  [Delhi High Dethi |rg.dhc@nic.in;rga.dhc@nic.i
Hazarl Court n;dhemec@gmall.com

Delhi|Tis 0/2018 Rajender Jindal Vs Ashwani Injury  |Delhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Hazari Kumar Court n;dhecmec@gmall.com

Delhl [Tis 755/2019 |Dharmender Vs Vinod Kumar  {injury  |Delhi High Delhi jrg.dhc@nic.in;rga.dhc@nic.i
Hazarl Court n;dhemec@gmall.com

Delhi|Tis dar/2016 [Fir No-140/16 Ps Civil Lines Injury  |Delht High. Delhi [rg.dhc@nic.in;rga.dhc@nic.i
Hazari {Rahul Mehra) - Court n;dhcmec@gmalil.com

Delhi [Tis DAR/2016 |Fir No-140/16 Ps Civil Lines{Lalit Injury  jDelhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Hazari Court n;dhcmec@gmail.com

Delhi |Tis DAR Fir No 439/2016 Ps Rajauri Injury  |Delhi High Delhi [rg.dhc@nic.in;rga.dhc@nic.]
Hazari Garden Court n;dhemcc@gmail.com

Delhi |Tis 0/2018  [Adipti @ Pinky Vs Sadre Alam Injury  |Delhi High Delhi [rg.dhc@nic.in;rga.dhec@nic.i
Hazari Court n;dhemec@gmail.com

Delhi {Tis 0/2018  [Laxmi Vs Sadre Alam Injury  |Delhi High Delhi {rg.dhc@nic.in;rga.dhc@nic.i
Hazari Court n;dhemec@gmall.com

Delhi [Tis 0/2018  [ishant Vs Narender Injury  |Delhi High Delhl |rg.dhc@nic.in;rga.dhc@nic.i
Hazari Court n;dhcmec@gmall.com

Delhi|Tis 0/2018  |Ankit Vs Narender Injury  |DelhiHigh Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Hazarl Court n;dhemec@gmall.com

Delhi [Tis 0/2021  {Sanjay Ram Vs Sushil Kumnar Injury  |Delhi High Delhi |rg.dhc@nic.inyrga.dhc@nic.
Hazarl Court n;dhemec@gmail.com

Delhi |Tis 0/2021 ) Chaman Sharma Vs Denesh Injury  |DelhiHigh Delhi |rg.dhe@nic.in;rga.dhc@nic.i
Hazari Sharma Court n;dhemec@gmail.com

Belhi|Tis 0/2018 Deepak Vs litender Kumar Injury  |Delhi High- Delhi {rg.dhc@nic.in;rga.dhc@nic.i
Hazari Court n;dhcmec@gmail.com

Dethi {Tis 00/2021 |[Preetpal Vs Karan Injury  |Delhi High Delhi |rg.dhc@nic.in;rga.dhe@nic.i
) Hazari Court n;dhemec@gmail.com

Delhi|Tis 00/2021 |Mani Vs Raja Injury  |Delhi High Delhl |rg.dhc@nic.in;rga.dhc@nic.i
Hazari Court n;dhcmec@gmail.com




rg.dhc@nic.in;rga.dhc@nic.

_ Delﬁl Tis 00/2020 “[ohararmbir Vs Sandeep Kumar |injury  |DelhiHigh Delhi

" Rgszant ’ Court n;dhecmec@gmail.com

Delht 'hs 00/2018 |Naveen Kumar Vikas @ Pintu  |Injury  |Delhl High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Hazari Court n;dhcmec@gmail.com

Delhi |Tis DAR ] Fir No-96/17 P5 Civil Lines Injury  |Delhi High Delhi |rg.dhc@nic.In;rga.dhc@nlc.i
Hazari Court n;dhcmec@gmail.com

Delhi|TIs 0/2018 |Prashant Tyagi Vs Sanjay Kumar |Injury  |Delhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Hazari ) Court n;dhemee@gmail.com

Delht |Tis - 00/2019 Aakash Chaurasiya Vs Sunil Injury  |Delhi High Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Hazari Kumar Court n;dhcmec@gmail.com

Delhi |Tis 072019  {Anlta Jain Vs Pawan Singh Death |Delhi High Delhi [rg.dhc@nic.in;rga.dhc@nic.i
Hazari Court n;dhcmcc@gmall.com

Delhi|Tis 0/2018  |Fir No-353/18 Ps-Nihal Vibar Injury  [DelhiHigh Dethi |rg.dhc@nic.in;rga.dhc@nic.l
Hazarl ’ Court n;dhemec@gmail.com

Delhi|Tis 148/2020 |Shimla Vs Ramesh Death |DelhiHigh Delhl |rg.dhc@nic.in;rga.dhc@nic.i
Hazarl Court n;dhemec@gmail.com

Delhi |Tis 00/2621 Renuka Singh Vs Mohit Yadav  |injury  {Delhi High Delhl |rg.dhc@nic.ln;rga.dhc@nic.i
Hazari ) Court n;dhcmec@gmail.com

Dethi ;rls 00/2021 Piyush Singh Vs Mohit Yadav Injury  |DelhiHigh Delhi [rg.dhc@nic.in;rga.dhc@nic.i
Hazarl Court n;dhemec@gmail.com

Delhi |Tis 00/2021 _|Price Vs Rakesh Kumar injory _|DeihiHigh _ |Delhl |rg.dhc@nic.in;rga.dhc@nic.
Hazarl . Court n;dhcmec@gmall.com

Delhi |Tis 432/2021 Multazir Vs Sanjeev Kumar Injury  |DelhiHigh Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Hazarl Court n;dhcmec@gmall.com

Delhi|Tis 31372021 |Vikrant Kumar Vs Joginder Injury  |Delhi High Delhl |rg.dhc@nic.in;rga.dhe@nic.i
Hazari Singh Court n;dhcmecc@gmail.com

Defhl Tis 00/"2021 Gaurav Singh Tomar Vs Amit Injury  |Delhi High Delhi {rg.dhc@nic.In;rga.dhc@nic.i
Hazarl Yadav Court n;dhemcc@gmail.com

Delfni fls 00/2020 |Anuj Kumar Mishra Vs Vinod Injury  |OelhiHigh Delhi |rg.dhc@nic.in;rga.dhc@nic.i
Hazari : Kumar Leela Court n;dhemec@gmail.com

Delni [Tis 072018 |Shakshi Gupta Vs Arun | Death |DelhiHigh - |Delhi |rg.dhc@nic.inirga.dhc@nic
Hazari Court n;dhemec@gmail.com

6e|hi Tis 6/2521 i;l’f No - 118/20, Ps- Rajouri Death |Delhi High Delhi {rg.dhc@nic.in;rga.dhc@nic.i
Hazari Garden Court n;dhemec@gmall.com




CASE TITLE

MACT REF

RN Y High Court NUMBER
. Shanti Devi Vs Devender
Delhi | Delhi High Court hanti Devi 489/09
Singh
Vs Naresh
Delhi | DelhiHigh Court | ASnokKumar Vs Ner +3/2010
Kumar
Fir No 6/11 Ps Mundka ( Raj
i 239/2011
Delhi Delhi High Court Kumar @Raju Vs Suraj Mal ) /
Vv
Delhi | Delhi High Court | MOMINder Kumar SharmaVs | o 200 /2010
Yogender
. Fir No 104/13 Ps Igi Airport (
: AR-104/2013
Delhi Delhi High Court Krishan Dev Choudary ) D /
. Fir No-69/13, Ps Tilak Marg
357/13
Delhi Delhi High Court {Injury- Abdullah Khan) /
. . Fir No-341/13, Ps- Vasant
D Delhi- C t o DAR-341/2013
elhi elhi High Cour Kunj {Injury-Shyam Kakri) /
Delhi Delhl High Court Rajinder Singh Vs Jal. 737/16
Dethi | Delhi High Cour | J0BINder Singh Vs Harmeet | |\ o o0 0013
Singh
Delhi Delhi High Court Rajbala Vs Neena 520/14
Delhi | Delhi High Court | el KUmar Vs Nitin Kumar 6103/16 °
Goyal
Delhi | DelhiHigh Court | " NO 404{, 2‘;14 Psinder | b ar-404/2014
Fir No-1368/15 Ps Hauz
Delhi Delhi High Court [ Khas{Abhishek Vs Amardeep 75718/18
Singh}
. Fir No-136/16 Ps Delhi
Delhi Delhi High Court
| gn ~ou Cantt{Panka] Kothari) DAR
| Delhi Delhi High Court Nikita Vs Manish Kumar 28/18




Ernail Vinay Sha

RE: Orzr dated 81:03.2022 passed by Hon'ble Supreme Court of India in W.P (C) No. 534/2020 titled
"Bajaj Allianz Genetal Insurance Comparny Private Ltd. Vs. Union of India & Ors.”

rma

From : ankurmathur1@cholams.murugappa.com Tue, May 24, 2022 04:52 PM
Subject : RE: Order dated 31:03:2022 passed by Han'ble Supreme Court of India in W.P 23 attachments

(C) No. 53472020 titled "Bajaj Allianz General Insurance Company Private Ltd.
Vs. Union of India & Ors,"

To : Vinay Sharma <ar-gazettelb,dhc@gov.in>

Ce 1 stjéetilimarsahu@cholams.murugappa.com,
abhisheknigam@cholams.murugappa.com

Dear Sir,

Greeting from Chola MS General Insurance Company Ltd.

With respect to your letter and E-mail dated 23-05-2022 list of case Is being attached herewith.

is attached herewith for réady refererice)
Requiest you to acknowledge receipt of lists,

It may further pledse be noted that the lists-were earlier provide through our E-mail dated 02-05-2022. (A copy of that E-mail

Regards,

Ankur Mathur

conal Huad { Legal-Clafms)

uolaMS Ganeral Insurance Co. Ltd
“Sumyak Towar®

Plnt No 39, Puso Road, Karol Bagh
Opposite Metro Pillar Mo 120

Delhi, '

Fand held - 9610728514

From: Vinay Sharma [mailto:ar-gazettelb.dhc@gov.in]
Sént: 23 May 2022 15:04 .

. vikashk.goyal@bajajaliianz.co.in; Ankur Mathur-ZonalHead-

dlgart)-Chola MS zankurmathurl@cholaims.murugappa.cofii>;
a.kotru@futuregenerali.in; Hreeshika:bhargav@futuregenerali.in;
slis@hdfcergo.com; afad.sherwani@lcicllombardicom; amlan.gupta@Kotak.com;
n5Urdl h:devraj@magma-hdi.co.in; sovitk.kurar@nic.co.dhn; bhagwat.sattadhish@navi.com;
india;coil;, ehap sifigh@oFlentalinsurance.co.in; Rajeshi. Tiwati@rahejagbe.com;

Utz ada.cofr; prashant.singh@royalsundaram.in; sandeep.kapoor@sblgenéral.in;
praveen.chhipa@shtiramgt.in; ammit.chawla@tataalg.com; lokeshdinkar@uiic.co.in; pulkit.sikka@universalsompo.com;
abhishek.gatrt @universalsompo.com '

Subject: Order dated 31.03,2022 passed by Hon'ble Supreme Court of India in W,P (C) No. 534/2020 titled "Bajaj Allianz
General Insurance Company Private Ltd. Vs, Union of India & Ors."

x% This Email has been sent from an external saurce. Be-aware of the sender and exercise caution while using
hiypetlinks, attachments etc,** .
Sir/ Madam,

please find the letter attached herewith for information and necessary action.

Regards, .

Assistant Reglstrar,
Gazette-1B Branch,

Delhi High Count,




i Dear Sit/ Madam,

el

DISCLAIMER: This e-mail and any files transmitted with it are for the sole use of the intended recipient(s) and may
contain confidential, sensitive and privileged information. If you are not the intended recipient(s) or have received
this communication in error, please reply to the sender and permanently destroy the original message immediately
along with its attachments/copies, if any. Any unauthorized review, use, disclosure, dissemination, forwarding,
printing or copying of this e-mail, and/or any action taken In reliance on the contents of this e-mail Is strictly i
prohibited and unlawful. Views and oplinions expressed in this communication do not necessarily represent those of
Chola MS,

Warning: Computer viruses can be transmitted via email. The recipient should check this email and any attachments
for the presence of viruses. Chola MS accepts no liability for any damage caused by any virus transmitted by this
email. Thank you for your cooperation.

From : Ankur Mathur <ankurmathuri@cholams.murugappa.com> Mon, May 02, 2022 02:03 PM
Subject : Submission of list of fit for compromise cases as per the directions of SCin 43 attachments

WP No 534/2020 Bajaj Allianz Vs UQI
To :rga dhe <rga.dhc@nic.in>, helsthebest@yahoo.co.in

Cc : Sujeet Kumar Sahu <sujeetkumarsahu@cholams.murugappa.com>,
Abhishek Nigam <abhIsheknigam@cholams.murugappa.com>

Greeting from CholaMS General insurance Co. Ltd.

We would Ilke to draw your kind attention towards directions by Hon’ble Apex Court in WP No 534/2020 Bajaj Allianz Vs UO! dt 31/03/22,
Supreme Court has directed Insurance companies to submit list of cases accordingly our company herewith encloses the list of cases, whick
respective HC.

¢ We humbly submit that the attached list of cases is not an admisston of any liabllity & we reserve our right to delete the case/ cases in wt
i documents or facts,

© As a committed company for such compliances we keep on updating the list & will share the same for such speedy disposal as envisaged by

~ Enclosure-1 - List of the cases pertaining to MACT
Enclosure-2 - List of cases pertaining to High Court.
Enclosure-3 - Order passed by Hon'ble Supreme Court.
Regards,

Ankur Mathur

Zanol Fead { Legal-Claims)
Chalad3 General Insurance Co, Lud
“Samyak Towsr"

Flat Na 39, Pysq Raad, Xare! Bagh
Qopesite Metra Pillar Np 120

&xzihi,

" Order dated 31.3,2022 in WP 534 of 2020.pdf




3311097654 sarof.V. Prempal |173/20 Dwarka MANJU DEVI K K Dubey
3410..11353 SEjid:V, Saurabh |23/21 Saket KAMAL DEEP Higrar Ali khan
. |3410020208 Manjeet V. 390/21 Patiala House KAMAL DEEP SI MUKESH
] |Parminder Court KUMAR
3373051085 Rahul YadavV. [684/18 Tis Hazari Court |MANJU DEVI Palvinder Singh
3379334404 Abid Aliv. sanjay 140/21 Patiala House Naveen Kumar Neeraj Kadam
Court Chauhan
3379334407 Sharukh V. Sanjay |37/21 Patiala House Naveen Kumar |Neeraj Kadam
Court Chauhan
3397100820 Diwan V. Vinod |449/21 KARKARDOOMA {SPS Chauhan ASI BIJENDRA
. ’ SINGH
5573199670 Deepak V. 37/22 Tis Hazari Court  {Sudhir Tyagi S| SURENDER PAL
3410018018 Sarefan v. Nikhil 1359/21 Karkardooma SPS Chauhan Pooja Goel
3379270080 Simran V. Ajay 200/19 Patiala House Naveen Kumar {A.K.Jha
. Kumar . Court Chauhan
3379270092 Mithlesh V. Ajay [201/19 Patiala House Naveen Kumar  |A.K.Jha
Kumar Court Chauhan
3397089670 Dev Kumar V. 659/21 Dwarka MANJU DEVI S| Bhagwan Singh
3311114582 Manju Devi v, 148/21 Patiala House Nitin Goel Dinesh Kumar
Lokender Court :
3379348041 Pratibha V. Shiv  [550/21 Dwarka MANJIU DEVI AS| JASVIR SINGH




Clzira no  {Case Title Statu [Case no MIACT  (Petitioner [Advocate
s . Counsel
3379199593 |{Bhupender Kaur Vs Open [899/2019 |HC Delhi Summan Bagga
.. .|Cholamandalam

3379081969 [Cholamandalam Vs Khurshid |Open [850/2015 |HC Delhi Summan Bagga
3380012730 [Cholamandalam Vs Ritu Open |75/2017 [HC Delhi Summan Bagga
3379194558 {Tasirul Islam Vs Raju Prajapati|Open {997/2016 |HC Delhi Sumiman Bagga
3379143070 |Chola MS Vs Paramjeet Open |904/2018 [HC Delhj [Navneet Goel [Summan Bagga
3379143072 |Chola MS Vs Paramjeet Open [90572018 |HC Delhi |Navneet Goel |Summan Bagga
3379143075 |[Chola MS Vs Paramjeet Open [906/2018 [HC Delhi |Navneet Goel |Summan Bagga

25




" Email Vinay Sharma

Cornpromlsa Ie;‘cases list on behaif of Edelweiss General Insurance
Company lifited=Dalki=Writ No. 53472020

From : Pravin Prabhu Fri, Jun 03, 2022 12:56 PM
<Pravin.Prabhu@edelweissfin.com> 2 attachments
Subject : Compromisable cases list on behalf of
Edelweiss General Insurance Company
limited=Delhi=Writ No. 534/2020
To :Vinay Sharma <ar-
gazettelb.dhc@gov.in>

Cc : edelweiss tpclaims
<edelweiss.tpclaims@edelweissfin.co
m>

© Dear Sir,
Greetings for the day !

As per your- attached letter and the directions given in Writ petition Civil
No. 534/2020 I am sehding the attached list of compromisable cases
counts agamst all pendlng cases

At the district court level,

Wﬂy Appeal cases pending_in High Court of Delhu

This list is submiitted on behalf of Edelweiss General Insurance Company
Limited.

Thanks !!

Regards,

Pravin Prabhu

Claims Ledal

Edelweiss General Insurance Company Limited:

02nd fl_dor, Tower 3, Wing B, Kohinoor City Mall, Kohinoor City, Kirol Road,
Kurla (W), Murmbai — 400 070

5




SR G SO R R

y.M: 8600143634, E mail- pravin.prabhu@edelweissfin.com

Pravin Prabhu

Senior Manager - TP Claims - Claims

Dir: / +91 94212 30175

Edelweiss General Insurance Company Limited - _

2nd Floor, Tower 3, Wing B, Kohinoor City Mall, Kohinoor City,Kirol Road,
Kurla(W), Mumbai 400070 | www.edelweissfin.com

Disclaimer: This e-mail message may contain confidential, proprietary or legally privileged
information. It should not be used by anyona who is not the original intended recipient. If you
have erroneously received this message, please delate it immediately and notify the sender,

Please click here for detailed DISCLAIMER..

Pravin Prabhu _

Senior Manager - TP Claims - Claims

Dir: / +91 94212 30175

Edelweiss General Insurance Company Limited

2nd Floor, Tower 3, Wing B, Kohinoor City Mall, Kohinoor City,Kirol Road,
Kurla(W), Mumbai 400070 | www.edelweissinsurance.com

Follow us on

il TakeUsForGranted
to be there for you wihen you need us!

S O

(‘:'J

Disclaimer: This e-mail messagz may contain confidentiel, proprietary or legally privileged
information. It sheuld not be used by anyone whio is not the original intended recipient. If you
have erroneously received this message, please delete it immediately and notify the sender,

Please click here for detailed DISCLAIMER.




.. Letter dated 01.06.2022 to SG, GIC..pdf
370 KB
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Company Cases at Appellate Level ;
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Outstanding figures shall be as on 31st March.2022
Any HC or State Tribunals in which you have compromisable cases but not listed above may be added,



T Email Vinay Sharma
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iBajaj A Géneral Instrance”
Fr§m : Hféésﬁika Bhargav <Hréeshika.Bhargav@futureg'énerall.in> Wed, May 25, 2022 03:48 PM
Subject : RE: Ofder dated 31.03,2022 passed by Hon'ble Supreme Court of India in W.P 272 attachments
(C) Nd. 534/2020 titled "Bajaj Allianz General Insurance Company Private Ltd.
Vs, Union of India & Ors." .

To :Vinay Sharma <ar-gazettelb.dhc@gov.in>
Cc : nod del fgl <nod.del.fgi@futuregenerali.in>

Oear Sir,

With reference to the order dated 31-03-2022 pronounced by Hon'ble Supreme Court in the matter of Bajaj Allianz General
Insurance o, Lid, Vs, Buion of India & Ors, ~ 34 1322632/ 2820, wherein all General Insurance Companies have
been advised to share the list of cases reddy for amenable setilement with the concerned High Courts and the Letter dated 23-05-22, we
hereby stbimit the list of such cases pending undar your jurisdiction in High Court and in MAC Tribunals. The said list was also sent by us
vide mail dated 04-05-2022.

Thanks & Regards

Nodal Officer (Delhi)

Hreeshika Bhargav
E-mail:-nod.del.fgi@futuregenerali.in
Conlact No. 9811659030 / 3800981540
Adil. 303-310, Kailash Building

“ipre Ganerali ndia Insurance

_ sompany Ld. 26 KG Marg, New Delhi

: kashk.zoyal@bafajallianz.coudn; ankusrmathuri@chelams.murugappa.com;

n:pabRUE VYA KOTRU <Divya:Ketru@futlitegenerallin>; HREESHIKA:BHARGAV-

<Hredshika:Bhargav@fu aerali.in® séi(éhi.‘shar'ma@'g'bdlgh._c_dr_n; fushranshuwalla@hdfcergo.com;
afaq.shérwani®@iciciiombardicom; amian.gupta@XKotak.com; ashishitomar@libettyinsurance.in; anirudh.devraj@magma-hdi.co.in;
sovitk.kumar@nic.co:in; bhagwat.sattadhish@navi.com; pranab.mahay@newlndia.co.in; charan.singh@orientallnsurance.co.in;
Raiesh.leari@t_&ihgj'ajtgbé.éom;'s'atjl|.‘gUpta@reIianceada.com; prashant.singh@royalsundaram.In; sandeep.kapoor@sbigeneral.in;
praveen.chhipa@shriramgi.in; amit.chawla@tataaig.com; lokeshdinkar@uiic.co.in; pulkit.sikka@universalsompo.com;
abhishék.galiri@uhiversalsompo.com '

Subjéct_:-‘Order dated 31.03.2022 passed by Hon'ble Supreme Court of india in W.P {C) No. 534/2020 titled "Bajaj Allianz General
Insurance Company Private Ltd. Vs. Union of India & Ors."

Ak CAUTi,Q_N‘ Thegémailfybu have received is sent by someone outside of the organization. Be cautious while
opening attachments or clicking on links frotm unknown senders or when recelved from an unexpected sender, ##**

Sir/ Madam,

Please {ind the letter attached herewith for information and necessary action.

Regards,

Assistant Registrar,
Gazelte-IB Branch,
Delhi High Courl.




[

- LIST OF CASES OF FUTURE GENERALI INS.XLSX
14 KB

- » Letter to all Insurance comipanies.pdf
4 MB
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Vmay Sharma

bie Supreitie Court of India in W.P (C) No.
irarice Company Privaté Ltd. Vs. Union of India

From : Sakshi Sharma <Sakshi. Sharma@godlg|t com> Mon, Jul 11, 2022 12:51 PM
d 31 03 2022 passed by Hon'ble Stipreme Court 274 attachments
No: 534/2020 titled- “Bajaj Alllanz General
Irisdrance Company. Private Ltd: Vs.'Union of India & Ors."
To: Vmay Sharma <ar= gazettelb dhc@gov.in>

Ce: Amnta Smha <A .Slnha@godlglt com>, Manish Kumar01
<Manish.Kuimar01@godigit.com>

Dear Sir,

Purstiant, to ot _dISCUSSIon, PFA list.
Kindly acknowle ge recéipt.

. \'lnnn;,ct- o Claims
elieF alhigiifanee. LR_L )lh Floor, 13 Wing, IFCI Tower, 61, Nt.hru Place; New Delhi- 110019

ione Nu +91-9172302770, Eihail ID: sakshi. sharma@godigit.cdim

;‘lu&l'lc:
livsrante

534/202

Dedr Sir,

dger-"TP Claims
'l Inmrme
Phone No; +‘)l ‘)|7230"77()

hv,Hnur B Wing. | ll‘(,l Tower, 61, Nehra Place, New Delhi- 110019
all ID. saksthi. shinma@@godigit.com

Feia’s Gzageal
hsurarar
Cemprhay, 1019




FUTURE GENERALI INDIA INSURANCE CO. LTD [
S.N|[LAKE (CASENO CASE |PETITIONER RESPONDENT COURT NAME NAME OF CLAIMANT INSURANCE COMPARY |REMARKS
o[ = YEAR ADVOCATE ADVOCATE NAME
1UMACT IMACTY 81/2020 2020[DEVENDER KAUR |MEHAK AGGARWAL Karkarduma MA SUJEET KESHRI NA
2lmMACT (MACT/ 358361/16] 2016/ABDUL HAMID JAVED ALl Tis Hazari SOHIL VIJAY GUPTA NA
3|MACT IMACT/11/19 2019]NIMAL CHUG RAJESH KUMAR Tis Hazari AMIT PUN) SUIIT JAISWAL NA
4|lMACT |MACT/814/19 20319{MADAN RAJBIR Tis Hazari PREM MISHRA VUAY GUPTA NA
5{MACT [MACT/120/19 2017|GEETA DAHIYA _ [SAIDUR RAHAMAN DWARKA PRERNA PRADEER. SHEHRAWAT |NA
6|MACT |MACT/564/19 2019]RUSI THA SHRIKANT ROHINI PRASANT SHAILENDER RA! NA
7|MACT [MACT/923/19 2018]TARANNUM SANDEEP Karkarduma MUNIS RAZA ZAIDI SPS CHAUHAN NA
8|MACT |DAR/119/2020 2020[BRI) MOHAN VARINDER SAKET ARUN KUMAR MISHRA  |KAMALDEEP NA
- 9|MACT {MACT/850/19 2019[sumAN MANISH DWARKA RATAN SINGH SUNANDA NIMISHA _ |NA
10|MACT |MACT/142/2016 2019[RINAKUMAR | ITENDER GULIA DWARKA NEERAI'YADAV SUNANDA NIMISHA _ |NA
11|MACT [MAacT/147/27 2020|PAWAN KUMAR | MANDEEP MANN PATIALA HOUSE_|NARINDER MISHRA KAMALDEEP NA
12|MACT |MACT/1666/2016 | 2019|MONTU NTENDER GUUIA . DWARKA HARENDER PAL SUNANDANIMISHA  |NA
13|MACT [MACT/1665/2016 | 2019[HEMANT JITENDER GULIA DWARKA HARENDER PAL SUNANDA NIMISHA  [NA
14[ACT |MACT/629/2017 2017|ANDOP CHAKSHU GOYAL Tis Hazari NA AMIT MAIHAN NA
15|MACT {MACT/101/2020 2020[ASHOK KUMAR  [AMIT SHARMA SAKET Sh. Rupender Singh BRIJESH BAGGA NA
156|MACT |MACT/251/2020 2020]ANKUSH RAJA RAM Tis Razari NA MANJUL AWASTHI NA
17]MACT IMACT/357472/16 | 2016{MAHENDER SACHIN Tis Hazari 8 8 SHARMA SANJAY KUMAR NA
18[MACT |MACT/52/18 2018[SANCHI NURNAB! DWARKA MEENA GUPTA KAMALDEEP NA
19|MACT [MACT/152/2018 | 2018]AMRITA. SANTOSH Karkarduma NA SUJEET KESHRI NA
Z0]MACT [MACT/157/19 ZOIQIRAVI VAIDH . HUB LAL Tis Hazari VK SAIN] VIJAY GUPTA NA
21lMACT |MACT/156/18 2019§SAROS TULLI HUB LAL Tis Hazari V K SAINt VUAY GUPTA WA
22[macT [MACT/414/2020 | 2020{SUPREEN JAGMOHAN Tis Hazari ATUL RATHEE VIJAY GUPTA WA
23|MACT |MACT/644/2020 2020[RAJENDER BASANT Tis Hazarl G D KAUSHIK SANJAY KUMAR NA
24|MACT [MACT/243/19 2019]LAYMI DEVI ANIL KUMAR Tis Hazari UMA SHANKAR VIJAY GUPTA WA
25)mACT [MACT/242/119 2019JJAGAT SINGH | ANILKUMAR Tis Hazari UMA SHANKAR VIJAY GUPTA NA
26|MACT {MACT/525/2019 2019[NISHA MESSAY PARHALAD Karkarduma ANKIT GUPTA SUIEET KESHRI HA
27|MACT |DAR/91/2020 2020|SURENDER ANUP PATIALA HOUSE |NARENDER SINGH SUJEET KESHRI NA
28|MACT [MACT/450164/2016] 2025|MALA DEVI BRUPAL ROHINI DHAWAN UNIYAL AMIT MAIHAN MA
30|MACT |MACT/1241/16 2016|Gaurav RAMESH DUTT DWARKA AKJHA SUNANDA NIMISHA  [na
31|/MACT |DAR/581/18 2018|Santosh Kumar__[Shiv Dutt PATIALA HOUSE [Sh. Deepak Tyagi BRIJESH BAGGA HA
32|MACT |MACT/429/18 2018}Varenya Deepak Tis Hazari PREM LAL VIJAY GUPTA MA
33|mACT |MACT/205/21 2021[xamLa RACHNA Tis Hazarl S B.SHALLY MANJUL AWASTHI NA
34|MACT [MACT/34/21 2021{PO0JA PUNEET SAKET KANTA CHAUDHARY KAMALOEEP HA
35|MACT [MAGT/44/21 2021|IAGDISH PUNEET SAKET KANTA CHAUDHARY KAMALDEEP MA
36|MACT [MACT/106/21 2021[SUSHIL SAHIL ROHINI UPENDER SINGH SHAILENDER RA! NA
37|MACT {MACT/125/21 2021{UMEED INDERA Tis Hazari AJEET PRATAP SINGH MANJUL AWASTHI NA
38|MACT [MACT/125/21 2021[RAVINDER INDERA Tis Hazari BABITA TYAG! MANJUL AWASTHI NA
39|MACT |MACT/611/2021 2021|GURU DUTT SUNIL GUPTA Tis Hazari VED PRAKASH SUSIT JAISWAL NA
s0lmACT IMACT/272/2021 | 2021|SEETA DEVI ASHUTOSH Karkarduma MANAS MISHRA SUIEET KESHRI NA
41|MACT [MACT/20644/2016 | 2016[ROHIT VISHAL Rohini MANOJ RANA SHAILENDER RAI NA
42|MACT |MACT/226/2021 2021|NARGIS VIKASH KKD PRADUMAN SHARMA | SUJEET KESHRI Yy
43|MACT"|DAR/415/2021 2021[BIENDERRAl  |KHUSHBOD KHANNA SAKET MITHLESH KUMAR YADAV|KAMALDEEP NA
44]MACT [MACT/239/2019 2019[JITENDER KUMAR | SHAMSHAD SAKET SKIHA BRIJESH BAGGA NA
4SIMACT |MACT/ 471/2019 2018J NIKHAT PARVEEN | NAFISH ROHINI K R SHARMA SHAILENDER RAI NA




'From: Vinay Sharma <ar-gazetteib.dhc@gov.in>

. Sent: 23 May 2022 15:04 .

To: manishwaghmaie@ackoe.com; vikashk.goyal@bajajallianz.co.in;
ankurmathuri@cholams:murugappa.com; pravin.prabhu@edelweissfin.com; .

Divya.kotru@futiiregenerali.in; Hreeshika.bhargav@futuregenerali.in; Sakshi Sharma
<Sakshi.Sharma@godigit.com>; tushranshu.walia@hdfcergo.com;
afaq.sherwani@icicilombard.com; amlan.gupta@Kotak.com; ashish.tomar@libertyinsurance.in;
anirudh.devraj@magma-hdi.co.in; sovitk.kumar@nicico.in; bhagwat.sattadhish@navi.com;
pranab.mahay@newindia.co.in; charan.singh@orientalinsurance.co.in;
Rajesh.Tiwari@rahejagbe.com; sahil.gupta@relianceada.com; prashant.singh@royalsundaram.in;
sandeep.kapoor@sbigéneral.in; praveen.chhipa@shriramgl.in; amit.chawla@tataaig.com;
lokeshdinkar@uiic.coiin; pulkit.sikka@universalsompo.com; abhishek.gaurl@universalsompo.com
Subject: Order datéd 31.03.2022 passed by Hon'ble Supreme Coutt of India in W.P (C) No.
534/2020 titled "Bajaj Alllanz General Insurance Company Private Ltd. Vs. Union of India & Ors."

The e-mail below iz from an external source. Please do not open attachments or click links from an
unknown or suspicious sender .
Sir/ Madam,

Please find the letter attached herewith for information and necessary action.

Regards,

" Assistant Registrar,

Sazette-IB Branch,

~Delhi High Court.

Click here to report this email as spam.

This e-mail and any files transmitted with it are for the sole and exclusive use
of the intended recipient(s) and may contain confidential and privileged
information. If you are not the intended addressee, or the person responsible
for delivering it to the intended addressee, you are hereby notified that
reading, disseminating, distributing or copying this mail is strictly
prohibited. If you are not the intended recipient, please contact the sender by
reply e-mail and destroy all copies and the original message. Any unauthorised
review, use, disclosure, dissemination, forwarding, printing or copying of this
email or any action taken in reliance on this e-mail is strictly prohibited and
unlawful.

_This message has been scanned for malware by Forcepoint. www.forcepoint.com

~ District wise compromisable cases.xisx
16 KB




Claim No. Case No. Name of Police Station | MACT Location District State

. 202000024385 | DAR 137/19 --Sarai Rohilla Tis Hazari Central Delhi
202000167730 | DAR 331/20 | Tiz Hazari Police Station Tis Hazari Central Delhi
202100009109 | DAR 321/19 [Sarai Rohilla Police Station Tis Hazari Central Delhi
202100022062 | DAR191/20 | Tis Hazari Police Station Tis Hazari Central Delhi
202100056553 | DAR 49/2020 Burari Tis Hazari Central Delhi
202100072458 |DAR 181/2020 Kashmere Gate Tis Hazari Central Delhi
202100129127 |DAR 221/2021] PS Timarpur Tis Hazari Central Dethi
202100181983 | DAR 150/21 " Kotwali Tis Hazari Central Delhi
202100197318 | DAR 17/2021 | P Estate Tis Hazarl Central Delhi
202100200329 |DAR 434/2021 Ps Kashmerl Gate Tis Hazari Central Delhi
202100226407 DAR 07/21 Wazirabad Tis Hazari Central Delhi
202100226428 | DAR 432/21 Kahmeri Gate Tis Hazari Central Delhi
202100226826 | DAR-432/21 Kahmerl Gate Tis Hazarl Central Delhi
202100248652 |DAR 454/2020 Subzi Mandi Patiala House Central Delhi
202100267102 |[DAR 374 /2021 Anand Parbat Tis Hazari Central Delhi
202100294817 |DAR 317/2021, Timarpur Tis Hazari Central Delhi
202100294818 |DAR 317/2021 Timarpur Tis Hazari Central Delhi
202200016467 |DAR 540/2021 Wazirabhad Tis*Hazari Central Delht
" 12200064400 |DAR 831/2021 Burari Tis Hazart Central Delhi
202200015723 | DAR 26/2022 PS Wazirabad Tis Hazari Central Delhi
202200015724 | DAR 26/2022 PS Wazirabad Tis Hazari Central Delhi
202200034930 | DAR 54/2022 Civil Lines Tis Hazari Central Delhi
202200137884 |DAR 200/2022 Sadar Bazar Tis Hazari Central Delhi
202000023472 | DAR 376/19 Ghazipur Karkardooma East Delhi
202000045333 | DAR 532/19 Ashok Nagar Karkardooma East Delhi
202000087149 | DAR 594/19 Ashok Nagar Karkardooma East Delhi
202100187733 169/2021 Doghat Karkardooma East Delhi
202200142863 |DAR 284/2021 Ps Geeta colony Karkardooma East Delhi
202100028848 | DAR 31/19 Ps VasantKunj Patiala House New Delhi Delhi
202100028859 |DAR-31/2019 Ps VasantKunj Patiala House New Delhi Delhi
202100031415 | DAR-310/19 |Delhi Cantt Distt South W{ Patiala House New Delhi Delhi
202100046176 DAR 99/19 Ps Trilok Marg Patiala House New Delhi Delhi
202100051739 | DAR 78/2020 Tilak Marg Patiala House New Delhi Delhi
202100209493 [DAR 484/2020 Delhi Cantt Patiala House New Delhi Delhi
202100248946 [DAR 219/2021 Vasant Kunj Patiala House New Delht Delhi
202100249238 |DAR 441/2020 Delhi Cantt Patiala House New Delhi Delhi
202100295670 | DAR 40/2021 B K Road Patiala House New Delhi Delhi
202100295673 |DAR 148/2021 Parliament Street Patiala House New Delhi Delhi
202200052200 |DAR 189/2021] Ps Connaught Place Patiala House New Delhi Delhi
202200137103 |DAR 183/2021{ Parliament Street New D Patlala House New Dethi Delhi
202200150545 |DAR 126/2021 Tughlak Road Patiala House New Delhi Delhi
202200150559 |DAR 126/2021 Tughlak Road Patiala House New Delhi Delhi
202000085419 [DAR 432/2020 Adarsh Nagar Rohini North Delhi
202000085451 | DAR 18/2020 Narela Rohini North Delhi
202000104739 | DAR 525/19 Bawana Rohini North Delhi
202100205281 | DAR 28/2021| Narela Industrial Area Rohini North Delhi

TN




202100279306 | 193/2021 |ector 39, Gautam Budh N Rohini North Delhi
202200137810 |DAR 599/2020 Swaroop Nagar Rohini North Delhi
201900070010 | DAR 168/19 Subhash palace Rohini North East Delhi
202000085475 | DAR 236/20 Sonia Vihar Karkardooma North East Delhi
202000087174 |DAR 622/2020 Mangol Puri Rohini North East Delhi
202000087181, -|DAR 622/2020 Mangol Puri " Rohini North East Dethi
202100067488 |.DAR:83/2021 Khajoor! Khas Karkardooma North East Delhi
202100115308 | DAR 531/18 Shalimar Bagh Rohini North East Delhi
202100174733 | 183/2021 Kotwali Dehat Karkardooma North East Delhi
202100207791 ‘DAR 76/2021 Shastri Park Karkardooma North East Delhi
202100213224 |DAR 622/2020| Mangol Puri Rohini North East Delhi
202100215881 [DAR 116/2021 PS Bharat Nagar Rohint North East Delhi
202100238388 |DAR 886/2020 Mangolpuri Rohini - North East Delhi
1202100253362 |DAR 446/2019| Ps Rani Bagh Rohini North East Delhi
202100260696 |DAR 128/2021 Shastri Park Karkardooma North East Delhi
202100283884 | 180/2021 Muradnagar Karkardooma North East Delhi
202200082076 . | DAR 99/2022 | Shastri Park Karkardooma North East Delhi
£ 202200083480 | DAR99/2022 | _Sashtri Park Karkardooma North East Delhi
i 202200126536 . | DAR 40072020 Ps Khahjhawala Rohini North East Delhi
32200142436 |DAR 4822021 Ps Arhan Vihar Rohini North East Delhi
202200142141 {DAR.190/2021]  Ps Shalimar Bagh Rohini North East Delhi
202100281048 |DAR 558/20231 Ps Shalimar Bagh, Rohini North East Delhi
201900086247 | DAR 366/18 Welcome Karkardooma | . Shahdara Delhi
201900115682 | DAR 254/19 Anand Vihar Karkardooma Shahdara Dethi
202200009757 |DAR 448/2021 PS Nand Nagari Karkardooma Shahdara Delhi
202200140469 |DAR 40572021 Jagatpuri Karkardooma Shahdara Dethi
201900112664 | D_AR 54/19 Saket Saket South Delhi
202100057640 |DAR 518/2020 Malviya Nagar Saket South Delhi
202100257347 | DAR 68/2021 Ps Saket Saket South Delhi
202200009778 |DAR 377/2020f Fatehpur beri Saket South Delhi
202000105226 .453/20 Murthal " Saket South East Delhi
202000105227 | 457/2020 Murthal Saket South East Delhi
202000105228 _ 453/20 Murthal Saket South East Delhi
202000105224 456/20 Murthal Saket South East Delhi
202000105229 458/20 Murthal Saket South East Delhi
202100057331 |DAR 378/2020]  Greater Kallash-1 Saket South East Delhi
202100069286 |DAR:449/2020 Kotla Mubarakpur Saket South East Delhi
202100071358 * | DAR 38572019 Lajpat Nagar Saket South East Delhi
202100170647 | DAR12/2021 | Defence Colony South De Saket South East Delhi
202100200302 - | . 49172021 . Pul Prahladpur Saket South East Delhi
202200067363 . |.DAR 9572021 Ps Kalindi Kunj Saket South East Dethi
202200069473 |DAR 317/2021|  Ps Sunlight Colony Saket South East Delhi
202200069588 | DAR 317/2020 Sunlight Colony Saket South East Delhi
202200070373 - {DAR 317/2021 sunlight Colony Saket South East Delhi
202200078979 |DAR 320/2021] Greater Kailash 1 Saket South East Delhi
202100018015 204/20 BHD Nagar Dwarka . South West Delhi
202100032_353 DAR -841/2020 BHA Nagar Dwarka Dwarka South West Delhi




202100203584 DAR 56/21 Uttam Nagar Dwarka South West Delhi
202100203608 DAR 56/21 Uttam Nagar Dwarka South West Delhi
202100205042 |DAR 69 /2021 Ps Dwarka South Dwarka South West Delhi
202100210126 |DAR 529/2018 Kapashera Dwarka South West Delhi
202100210158 |DAR 529/2019 Kapashera Dwarka South West Delhi
202100232273 |DAR 325/2021 PS Dwarka South Dwarka South West Delhi .
202100232409 |DAR 946/2020 PS Uttam nagar Dwarka South West Delhi
202100251337 | DAR 73/2021 Ps Uttam Nagar Dwarka South West Delhi
202200044151 |DAR 395/2020 Kapashera Dwarka South-West Delhi
202200137636 | DAR 45/2021 Sector 23 Dwarka Dwarka South West Delhi
202200142290 | DAR 45/2021 Sector 23 Dwarka Dwarka South West Delhi
202000045661 | DAR 465/19 Moti Nagar Tis Hazari West Delhi
202100004429 | DAR 182/20 Rajouri Police Station Tis Hazari West Delhi
202100129095 |DAR 593/2021 PS Punjabi Bagh " Tis Hazari Waest Delhi
202100129098 |DAR 593/2021f PS Punjabi Bagh Tis Hazari West Delhi
202200082210 |DAR 214/2021 Rajouri Garden Tis Hazari West Delhi
202200143947 |DAR 530/2021 Kirti Nagar Tis Hazari West Delhi
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Emazil Vinay Sharma

Re: HDFC,ERGQ GIC Ltd. -~ Directions issued by the Hon'ble Supreme Court of India vide
orders:dated 3 2022.in Writ Petition (Civil) No. 534/2020 titled "Bajaj Allianz General

Insurance Company Private Ltd. v. Union of India" -

From : Deependta Singh <Deependra.Singh@hdfcergo.com> . Fri, Jul 08, 2022 05:39 PM

Subject : Re: HDFC ERGO GIC Ltd. -- Directions issued by the Hon'ble
Supréme Court of India vide orders dated 31.03.2022 in Writ
Petition (Civil) No. 534/2020 titled "Bajaj Allianz General
Insurance Company Private Ltd. v. Union of India" -

To : Vinay Sharma <ar-gazettelb.dhc@gov.in>
Cc : noida legal <noida.legal@hdfcergo.com>
Dear Sir,
" Please find. attached the data of compromisable cases of HDFC ERGO GIC Ltd, Pending before
the High Court and Lower courts belonging to North region; The data Was previously shared by our
office, may have been missed therefore the data is being shared again.

In case of any other requirement from our end requesling you to please let us know.

TANED N C T B T B O et I TO s IRT s edar ditherant statas of north

IAppellate Court No. Of Outstanding Claims No. of Compromisable Cases
Dethi 127 . 45
Rajasthan 1,178 : 155
Punjab and Haryana 524 169
CHANDIGARH 54 10
HIMAGHAL PRADESH 15 11
IAMMU AND KASHMIR 16 1
TOTAL 1,914 391

U T GED L hs s s Do inr L an e dilferent staces of north
In Tribunals'in State of _ |No. of Qutstanding Claims No. of Compromisable Cases
Chandigarh 102 7
Delh! 745 247
Haryana ) ) 1,291 189
HP 140 1
J & K 147 i1
Punjab ) 254 16
Rajasthan I 2,575 352
TOTAL 5,254 823

Thanks & Regards,

beéberidras'i_hg i
Manager - Litigation

= ¥ Gnvarpl Tnwuyeiee

5th Fioor, Tower 1, Stellar IT Park,

C 25, Sector - 62; NOIDA, UP --201301

Mob. : +01-8588825816/9888065363

E-mail: deependra.singh@hdfcergo.com
Website: www.hdfcergo.com Tollfree: 1800 2 700700




Al R Ge T TR

Frorm. "Vinay Sharma” <ar-gazelte1b.dhc@gov.in> )

To: motortp@acko.com, digil_NE@gadigit.com, ndida.legal@hdfcergo.com, nodaIofﬁceﬁp@iclcilombard.com, .

MACT.Rohlnl@ext.lﬂcoloklo.eo.inT kgilegalnorthandeast@Kotak,com, TPClaimsNLV.Delhi@nic.co.in, navllegalglalms@nayl.com:

. delhicouﬂ@royéIéundaram.in, TPClaims.Delhi@sbigeneral.in, mact.litigation@universalsompo.com, nod.del.fgi@futuregenerali.in,
dro1macthub@uiic.co.in, no.northi@magma-hdl.co.in :

atos 07/08/2022 05;03 PM . .
Suibjet: [EXT] Directions issued by the Hon'ble Supreme Court of India vide orders dated 31,03.2022 in Writ Pelition {Civil) No.

534/2020 lilled "Bajaj Allianz General Insurance Campany Private Lid. v. Union of india"

SirlMadam,

Please find the letter attached herewith for information and necessary action.

Regards

Assistant Registrar
Gazette-IB Branch
High: Court of Delhi.

"'This email and any files lransmiited with it are for the sole use of the intended recipieni(s) and may contain
confidential and privileged infarmation. If you are not the inlended recipient, please contact the sender by reply e-mail
and destroy all copies and the orlginal message. Any unauthorized review, use, disclosure, dissemination, forwariding,
printing or copying of this email or any action taken in reliance on this email is strictly prohibited and may be untawful.
The reclpient acknowledges that HDFC ERGO General Insurance Company Limited, is unable to exercise control or
ensure or guaraniee the integrity offover the contents of the information contained in email transmissions and further
acknowledges that any views expressed in this message are those of the individual sender and no binding nature of the
message shall be implied or assumed unless the sender does so expressly with due authorily of HDFC ERGO General
Insurance Company Limited,™

WARNING: Computer viruses can be transmitled via email. The recipient should check this email and any attachments
for the presence of viruses. The company accepls no liability for any damage caused by any virus transmitted by this
email,
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Email _ VmayShanna

#Business# WP (C) 534/2020 Bajaj Allianz vs. Union of India & Ors

From: afaq sherwani <afagq. sherwam@xcucﬂombard com> Mon, Jul 11, 2022 07:07 PM

Stibject : #Busiriess# WP (C) 534/2020 BaJaJ Alhanz vs. Union 21 attachment
of India & Ors

To : Vinay Sharma <ar-gazettelb.dhc@gov.in>
Dear Sir,
As discussed with your good self-kindly find attach the list of settlable cases of Delhi.

Regards

Afag

8586933304

“Please note that this email and message, including any attachments, is
intended solely for the individual (s) or entity (ies) to whom it is
addressed and may contain information that is private, confidential and
privileged. In case you are not the intended recipient, request you to
" notify the sender by reply mail and delete this email, including any
copies or attachments from your system. Any unauthorized dissemination,
disclosure, copy and/or use of the contents of this communication,
including the attachment, to anyone is strictly prohibited and
punishable by law. '

Opinions, conclusions and statements of intent expressed in this e-mail
are of the sender and ICICI Lombard General Insurance Company Limited
(Comparly) does not accept liability for the views expressed in this
email uhless confirmed by an authorized representative of the Company
independently of this communication. E-mail transmission canhnot be
guaranteed to be secure or error-free as information could be
intercepted, corrupted, lost, destroyed, incomplete or contain viruses
and the Company accepts no liability for any damage caused by the
limitations of the e-mail transmission.”

. NCR settieable Data (002).xlsx
43 KB



S No Case No Case Title andling Sla Claim no pe (Tribunal/Hidourt Name / State{Trile Bench/Double Bludges — [Lour Locati]
1 7 & 689716 & HiCICI LOMBARD V CHANDER PAL SINGH NCR 00042328 High Court DELH! HIGH COURT] Sisigle Benzh - DELHI  |DELHI
2 348i65  |GANESH @ BITTU V SATINDER MEHTA & ANR NCR 00215272 TRIBUNAL __|DELHI TRIBUNAL -~ [Single Benzh - DELHI [DELHE |,
3 344113 [BAHADUR SINGHV MANISH KUMAR KAIN & ORS NCR 00275378 High Court DELH! HIGH'COQURT] Sirigle.Bench- - DELHI - |DELHI |
4 - ICICI LOMBARD V PARPPU NCR MOT0053351 High Court DELHI HIGH COURT] Single:Ben:ch - DELHI |DELHI
5 __ [7681118870/1{ICICI LOMBARD V-JYOTI SINGH NCR MOT00783952 High Court DELHI HIGH COURT|Single:Bench - DECLHI_ |DELHI |-z
6___B07/10874811(ICICI LOMBARD V ANITA NCR MOT0075420 High Court BELHI HIGH COURT] Singie:Bench - DELHI _{DELHI
7 B &MACT NOJABHEY. KUMAR V.BALBIR SINGH NCR MOT00924287 TRIBUNAL  |DELH!I TRIBUNAL - |Single:Bench - DELHI |DELHI
8 1065/2016 |MAHINDER.NATH MEHTA V' RAJJAE ALI NCR MOT00388702 High Cout - |DELHI HIGH COURT]Single:Bénch - DELHI [DELHE
9 106612016 |MAHINDER:NATH MEHTA V. RAJLJ @ MOHD NAEEM NCR MOTO0 102533 High Court DELHI HIGH COURT Single Bench - DELHI |DELH|
655/08 | SANTOSH KUMARIV:ICICI LOMBARD ) NCR MOT01482317 TRIBUNAL _ |DELHI TRIBUNAL |Single Bench - DELHI {DELHI
278113 _ |GEETA HARBOLA V INDERUIT SINGH NCR MOTD1548389 High Cour DELHI HIGH COURT]Single.Bénth - OELHI {DELHI
98110 PREM PAL V KULWENDER.SINGH @ GOLDY NCR 0T01597381 TRIBUNAL _ [DELHI TRIBUNAL |[Singlé Bénch - DELHI |OELHI
111113 |Ravinder Kumar:ViICICI LOMBARD NCR MOT01635121 High Court DELHI HIGH COURT]Single Bench - DELHI_JDELHI
47116 SHRI'RAM GENERAL INS CO'LTD V JAGDISH NCR MOT01592062 High Courl DELHI HIGH COURT| Sirigle. Bench - DELHI_|DELHI
63518 [ICICI LOMBARD V KISHORI'LAL NCR MQOT01701002 High Court DELH! HIGH COURT|Single Banch - DELHI  |DELHI
468/17 _ |PREM V SURESH CHAND NCR MOT01828186 High Court DELHI HIGH COURT] Sirigle. Bench - DELHI _|DELHI
MAC/07/2020 MANGE -RAM: V:RIDMAL SINGH NCR MOT01850752 High Courl DELH] HIGH COURT} Sinale. Bench - DELHI |DELH
389110 |RICHA'MAHESHWARI'V-PARVESH NCR MOT01870139 TRIBUNAL _ [DELHITRIBUNAL - [Single Bench - DELHI _|DELH
34710 {MANISH TRIPATHI V VIKRAM CHAUDHARY NCR MOT01876410 TRIBUNAL  [DELHI TRIBUNAL" [Single 8ench - DELHI _|DELHT |
§60/18 __ |ICICI LOMBARD V YUDISHTER MOZA NCR MOT01921412 High Courl DELH! HIGH COURT]Single: Bency - DELH! |DELHI
111017 [NATIONAL INSURANCE CO LTD V MASTER SABHYA NCR MOT02088537 . |High Court DELHI HIGH COURT{Single Bench - DELH!  [DELHI
516/13 __|PRAKASHIV SUNIL KUMAR NCR MOT02145937 High Court CELHI HIGH COURT]Sirgle. Banch - DELHI _|DELHI
79315 JVIRENDER-RATURI V ADIL NCR MOT02288247 High Courl DELHI HIGH COURT]Single Bénch - CELHI [DELH
510/18 _ |SOM DUTT .V ICICI LOMBARD NCR MOT02514377 High Court DELHI HIGH COURT] Single Bench - DELHI  |DELH
548114 |ICICILOMBARD.V MUNNI DEVI NCR MOT02680955 High Court DELHI HIGH COURTSiiigle:Bench - DELHI |OELHI |
817/14 _ |JLLA VENKATESWARLY V NEERAJ KUMAR SINGH NCR MOT02805037 High Coint DELHI HIGH COURT|Single Bench - DELHI JDELHI
69/12 NAZIRA'V SAFIQ NCR MOT02857190 TRIBUNAL _ |DELH! TRIBUNAL: |Single:Bénch - OELHI_ {DELHI
1149/14 _|NIRMALA V-RITESH KUMAR NCR MOT02916397 High Court OELHIHIGH COURT]|Single Bench - OELH! |DELHI
49519 |SUMAN DEV V ASHOK KUMAR NCR MOT02916693 High Court DELH! HIGH COURT|Single Bench - DELHI |DELHI
252/12  |DHARAM PRAKASH V ASHWAN! KUMAR NCR +OT03016486 High Cout DELH!'HIGH COURT|Single Benck - DELH! _|DELHI
15113 |ABID V SUSHASH NCR MOT03159117 TRIEUNAL  |DELHI TRIBUNAL [Single Bench - DELH!  |DELHI
351713 |GOPENATH V PANCH LAL NCR MOT03378374 TRIBUNAL  |DELHITRIBUNAL [Single Bench o OELHI _|DELHS
12313 |DINESH KUMAR V.GARU SHARMA NCR MOT035133385 TRIBUNAL__ [DELHI TRIBUNAL |Single Bench - DELHI |DELHI |iza.dhe@nisin
3514 RAJBALAV:BANWARI LAL SHARMA (HUSBAND}) NCR MOTE3600359 TRIBUNAL _ IDELHI TRIBUNAL |Single Bench - DELHI |DELHI |z3a dhe@nic.in
3514 RAJBALA V.BANWARI LAL SHARMA NCR MOT03600365 RIBUNAL  |DELHITRIBUNAL _[Single Bench- - DELHI |DELHI _ Jrpx.dhe®nic.in
6 & MACT/35{ YASHPAL JUNEJA V RAJAT KAFOOR NCR MOTO03660150 TRIBUNAL _ [DELHITRIBUNAL |Single Bénch - DELHI _[DELHI _ }rpa gheeinic.in
189/17  {VIRENOER.YADAV V LAKHAN SINGH NCR MOTO03660153 High-Count BELHIHIGH COURT]|Single!Bench - DELH! {DELHI [roa.dncSinicia
16 & MACTIS7 KARTAR SINGH:V-RAJAT KAPOOR NCR MOT03670056 TRIBUNAL  DEI RIBUNAL _ [SingleBénch - DELRI__|DELHI |
_72313  |ROSHAN KHATUN @ SAHNA KHATUN V VLJAY NCR MOT03753025 TRIBUNAL _ [DELHETRIBUNAL _|Single.Bench - DELHI _|DELHI
33714 & 1188/1RANJANANV. GYATRI NCR MOT03888382 TRIBUNAL  |DELHI TRIBUNAL  [Single:Be; - DELHt |DELHI in
36114 & 641/1|KAREENABAHL V GYATRI NCR MOT03888502 TRIBUNAL  [DELRITRIBUNAL [Sidgle:Bench - DELH! |OELHI  rez.dhcdoncin
151714  |NAVEETA'SHARMAV SHAZEB AHMAD NCR MOTO04042021 TRIBUNAL _ |DELHI TRIBUNAL [Single Bench - OELHI |DELHI  [rpa.dhc@micin
M):199/17882{1CICI LOMABRD'V SANJAY KUMAR.SHARMA NCR MOT04077087 High Court DELHY'HIGH COURT|Single 8snch - DELHI  [DELHI §
43/14 _ |PARSENJEET-KUMAR V ICICI LOMBARD NCR MOT04137872 TRIBUNAL _ |OELHI-TRIBUNAL [SingléBénch - DELHI _|DELH! |r2a.che®nicin
44114 |RAHUL KUMARWICICI LOMBARD NCR MOT04137892 TRIBUNAL _ JDELHI-TRIBUNAL |Single;Bench - DELHI__[DELHI _|rza.die@nicin
236114 __{VIJAY KUMAR DAHIYA V SACHIN GARG NCR 40T04161410 TRIBUNAL _ [DELHITRIBUNAL Singte Bench - DELH!"_|DELHI | 23 dhe@nic.in
1451116 |KOMAL V VINAY KUMAR NEG] - NCR MOT04189253 TRIBUNAL __{DELHI TRIBUNAL. [Singte'Bench - DELHI |DELHI
941119 ICICI LOMBARD V HANSHA BHATT NCR MOTO04334001 High-Court DELHI HIGH COURT]Single:Bénch - OELH! [DELHI |
257114 | JAGSARAN.KHATANAV ICICI LOMBARD NCR MOT04350166 TRIBUNAL BELHITRIBUNAL - |Singla'Bench - OELHI _{DELH
256014 |SUNIL KHATANA V ICICI LOMBARD NCR MOT04350355 TRIBUNAL DELHI TRIBUNAL _[Single'Bench - CELHI IDELHI
258114 |BHAWNA KHATANAV ICICI LOMBARD NCR MOT04350404 TRIBUNAL__ [DELHI TRIBUNAL _|Single Bench - DELH! [OELHI
260/14  |KRISHNA DEVI'V ICICI LOMBARD NCR MOT04350466 TRIBUNAL__ |DELHITRIBUNAL . |Sincle Bench - DELHI JDELHi
$14/17__ [tCICILOMBARD.V.ATISH.VERMA NCR MOT04609793:  |High Gourt DELHIHIGH-COURT|Sihgle:Bench- |- DELHI _[DELHT
22 SURAJ PALV.RAM NIWAS BHATI NCR MOT04803968" High Caud DELHI HIGH COURT|SirigléBench - |- DELHI _|DELR!
176214 IMONTI KUMAR'@® MUNESH BHALLA V OM PAL SINGH NCR MOT02834167 TRIBUNAL _ {DELHI TRIBUNAL _[Single'8éach - DELHI |DELHI
119216 JANJANA V SEEMA TAYAL NCR MOT05327797 TJRIBUNAL  [DELHI TRIBUNAL _ |Single Bench - DELHI _|DELHI




(3 ?

S7 1193118 JANJANA V SEEMA TAV. NCR * |MOT05327822 TRIBUNAL DELHI TRIBUMAL _ {Single Sench DELHI _ [DELHI

58 08/16 OMVATI V SUNIL KUMAR. NCR MOTO05344178 TRIBUNAL DELHI TRIBUNAL * |Singla Bench DELHL - [DELHL

53 09116 NANDIDEVI V.SUNIL KUMAR NCR MOT05344221 TRISUNAL DELHI TRIBUNAL . |Single Bench DELH! . |DELHI

60 278115 |SUNITA'V'RAJA NCR MOT05494439 TRIBUNAL _ [DELHLTRIBUNAL |Single Bench DELHI _[DELHI

61 131715 {SHRISHTEKUMARIV JAGPAT SINGH NCR MOTOS54960! TRIBUNAL  {DELHITRIBUNAL _ISingle Bench DELH! | DELKL.

82 142/16 . - {HAMIDA‘BANO V. KAVEESH KHANNA NCR: MOTO0554983: TRIBUNAL DELH) TRIBUNAL . |Single:Bench DELHI {DELHI .

63 2316 MAYA'MOHANV SHARDA NCR MOT05642346 TRIBUNAL . [DELHITRIBUNAL _{Single Bench- DELCHL - |DECHL |z

64 1275/15 _|DCP'V SUSHEEL DAGAR NCR MOT05747059 TRIBUNAL DELHLTRIBUNAL - |Single Bénch DELHL  |DELHI l

65 574118 |[NOOR'AARAV:-MOHD NAWAB NCR MOT05764012 High Court DELH{HIGH COURT| Single Bench- DEEH! - [DELHIL .

&6 1849115 [ZIYA HAIDER'V PARTHAM SHARMA NCR MOT0S5758407 TRIBUNAL - |DELHITRIBUNAL " [Single-Benth DELHI : |DELHI |

67 1848715 JASHISH.PAL V- PARTHAM SHARNMA NCR. MOT05798507 TRIBUNAL . |DELHITRIBUNAL  |Single.Bench DEUHI | DELHY

68 2035/16 . |SANGEETA V-DEERAK YADAV NCR® MOT0S5B61643 TRIBUNAL ' {DELHITRIBUNAL. |Single:Bench DELHI .| DECHI*

69 259/16_ |ASHSIH'SAINI V SAME SINGH NCR - MOT05972387 TRIBUNAL. ~ |DELHITRIBUNAL - _|Single Bench OELH! " -{DELH)

70 541716 X UNIL KUMAR NCR® 10T06005025 TRIBUNAL - |DELHILTRIBUNAL. |Single.Bench DELHI._[DECHI.

71 - L NCR, MOTOB084461 High.Court DELHI- HIGH COURT| Single, Bench DELHI . JDELHL-

72 138113 |KAMUATDEVI-V:-SAURABH NCR MOT06148577 High Court. _|DELHIHIGH.COURT|Singlé.Benth LHI 7'{DELH!:

73 23516 |SUMAN.V.KANTA" - NCR: MOT05227858 TRIBUNAL FEGHI;TRIEUNAL Single Bench

74 587/16__ | POONAN:SHARMA V- KAPIL YADAV NCR.. MOTG5229628 TRIBUNAL  |DEUHtTRIBUNAL' - |Single Bench

75 562/1B . |ICICI LOMABRD V DHARAMVEER SHARMA NCR MOT06287095 High'Cour DELHIHIGH.COURT| Single Benzh

76 417116 | AKSHAY.KANT'@ JOLLY V SONU SHARMA NCR MOT06342296 TRIBUNAL  DELRITRIBUNAL _{Sirgle Bench

77 2316 GYASUDDINV:NAND LAL @ SANDEEP NCR MOTC8553288 TRIBUNAL  [DELHI TRIBUNAL | Single Bench

78 136/13_ {KAJAL:V DEEPAK. NCR MOTO6712454 TRIBUNAL | DELHi TRIBUNAL _|Single'Bench

9 285/16__ | SUKHWINDER:KAUR V KISHAN KUMAR GAUTAM NCR MOT05712559 TRIBUNAL DELHI TRIBUNAL _ |Single.Bench

80 - ICICI LOMBARD V.DHARMENDER KHURANA NCR MOT05745023 Figh Court DELHI HIGH COURT| Single Bench

81 358245/16_|HARJEET:KAUR:V.SURENDER YADAV NCR ThemisNo.LIT/Nor/j TRIBENAL DELHITRIBUNAL: . [Single'Bench

82 94/16 SUMAN:VIYOGESH NCR MOTO0B849410 TRIBUNAL DELHI TRIBUNAL _ [Single Bench

83 - ICICI.LOMBARD V. PRABHJOT SINGH NCR . |MOTO6876465 High'Court DELHLHIGH COURT] Single:8énch

84 22217 [ALLHASAN V' RAKESH NCR . MOTCE876507 TRIBUNAL __|DECHITRIBUNAL _|Single Bench

85 53117 |KIRTITHBUKRAL V NARESH YADAV NCR MOTC8503572 TRIBUNAL _ |DELHITRIBUNAL  [Single Bench

86 457116 |JAMSHERV-VIIENDER NCR MOT07000629 TRIBUNAL ~ |DELHITRIBUNAL _|Singlé Bench

87 32217 |ROMANA ZAID! V.DEEPAK KUMAR NCR MOT07030762 TRIBUNAL _ |DELHITRIBUNAL |Single Bench

88 27 NIRDOSH SINGH'V VIVEK MISHRA NCR MOTO07037016 TRIBUNAL  [DELHI'TRIBUNAL _|Singte Bench DELHI _ |DELHI  |raa.chefnicin
] 178/17 __|SAGAR:SINGH:V DEEPAK NCR MOTO7085507 TRIBUNAL _ |JOELHITRIBUNAL _|Single Bench DELHI _|DELHI: jros.ghc®nicin
90 116116 - [RISHIPRAKASH.V"MANOJ NCR” MOT07111737 TRIBUNAL __ JDELHITRIBUNAL__|SingleBench DELHI__[DELHL.  |ego.dheDnic.in
91 409/17 __ |KESHAV V,LALLAN KUMAR ANCR MOT07163801 TRIBUNAL  |DELHITRIBUNAL _|Single Bench DELHI \DELHI - {rza dhefnic.in
92 5617 JHUNSONS.CHEMICALS V ARJUN SINGH BHADANANA NCR MOT07269735 TRIBUNAL _ [DELHITTRIBUNAL _]Single'Bench DELHI JOELHI  {res.dhe@nican
a3 1428117 |MALTLEAKRAV.RISHI KUMAR DUSEY NCR- MOT07301079 TRIBUNAL __|DELHITRIBUNAL _|Single-Bench DELH! |DELHI" {:za.dhcénicin
94 - CHANDERKANTA V SUSHIL KUMAR NCR MOT07378780 _ ‘|High'Court DELHI'HIGH COURT] Siigle Bench DELHI___DELHI - m: 3.dhc@nie.in
95 23318 _ {LALITIVIUMESH-KUMAR NCR MOTO07406057 TRIBUNAL _ |DELHITRIBUNAL. _{Single Bench _ |DELH!

96 0418 ASHAWAIALKHULLAR: NCR MOT07421766 TRISUNAL DELHETRIBUNAL! ' [Single Bench

a7 173/18 ISHAN:LALV-VINOD.KUMAR NCR MOT07444735 TRIBUNAL __|DELHITRIBUNAL  _ [Single.Bench

98 56120 GHURAN:PANDIT:V DIGAMBAR KUMAR NCR MOT07478857 High Court - [DELHI HIGH COURT| Singlé.Beénch

99 366/1 DHARAMWATIBANSAL V HASIM NCR MOT07482283 TRIBUNAL DELHISTRIBUNAL  |Singlé Bench rez.dheEnlein

100 365/1, JIYAVHASIM: NCR 0707482359 TRIBUNAL DELHITRIBUNAL _|[Single Bench ° i .';ja.dh:ssmlc in
0 421/17 _|DEVENDER.@ SUNNY.V ANUP KUMAR NCR MOT07515903 TRIBUNAL - |DELHETRIBUNAL _|Single Beach r3a.dheBaic in
0, 42117 |RUPESHVANUP KUMAR NCR 0T07515942 [RIBUNAL __ [DELHITTRIBUNAL _{Single Béfich Jran.divcBnic.in
0. 67118 JANAK'DULARI V AKHILESH KUMAR NCR OT0754504 TRIBUNAL k UNAL | SingléiBench aa.dhe@nic.in
0 115/18 _ |RASKUMARV DEV NCR MOTO766051 TRIBUNAL | DELHLTRIBUNAL _|Single Bench ez ahemizan
05 - SANTOSH.V:SURENDER KHURANA NCR MOT07807775 High Court DELHEHIGH:COURT| Siiigle Bench: . |sen dheaicin
0f 10118 |RAGHUBIR:SINGHV-RAJENDER SINGH NCR MOT07866 TRIBUNAL DELHI TRIBUNAL _|Single:Bench . |e2a.gha@nicin
) 94718 - - [MONUIKUMAR:V VINOD KUMAR NCR MOT079571 TRIBUNAL._|DECHITRIBUNAL _[SingleBench - |eaa.dhe@nie.in
08 625/18: _|ASLAMALLV RAMBIR: NCR: = MOT08078395 TRIBUNAL . |DELHETRIBUNAL:.: | Single:Bénch 2.1
08 200/18 ¥ |PODJAVHIRTIK'MALHOTRA NCR}" MOT08176045 | TRIBUNAL- _|DELHETRIBUNAL _|SirlgiB&rich
10 385/18 . |ASHISH'KUMAR SINGH V ABHISHEK ANAND NCR MOT08177266 | TRIBUNAL - |DELHITRIBUNAL _|Single Bench

111 589/18 |PRAHEAD-SINGH V RANJEET SINGH NCR MOTOB262670 TRIBUNAL DELHI TRIBUNAL .[Single Bench

112 191718 [MANSHI'SHARMA V SAHID MALIK NCR MOT08276161 TRIBUNAL DELHITRIBUNAL _|Single Bench

113 38Ny BUNTY V.JAI RAJ SINGH NCR MOT08345792 TRIBUNAL _ |DELHI TRIBUNAL _|Single Bench




114 T2is HARISH CHANDES V VIRENDER @ VICKY NCR MOT08367898 TRIBUNAL __ [DELHI TRIBUNAL {Single Bench DELHI - |DELHI

115 ng UMESH JHA V BEGRAJ NCR MOT0B385154 TRIBUNAL  [GELHI TRIBUNAL Bench DELHI- 10ELHI

116 46218 |AMRIT PAL KAUR V.SAMBHU KUMAR NCR MOT08571063 TRIBUNAL _ |DELHITRIBUNAL. OELHI  [DELHI

117 12918 |SUBHRAD RAJAK V-RAJA NCR MOT0B8S98254 TRIBUNAL  {DELHI TRIBUNAL *: DELHI {DELHI |
118 20118 |SURINDER KAUR V'DEERAK SANSAWAL NCR MOT08654019 TRIBUNAL _ |DELHITRIBUNAL .. DELHL - |DELHI fr3
119 S576/16 [DINESH:KUMAR\:SHADAB AU NCR MOTOB654366 TRIBUNAL _ |DELHITRIBUNAL - ~|DELHI " |
120 36119 PRAMOD TIWARIV:MOHD: IBRAHIM NER MOT08723539 TRIBUNAL  |DELHITRIBUNAI - |DELHI

121 21118 |ANIK' PRASAD:V.LOKENDER SINGH NCR MOTOB720570 TRIBUNAL  |DELHITRIBUNA! DELH! -
122 o719 SUNNY V. MADHU SUDAN (SELF) NCR' MDTO0B740967 TRIBUNAL _ |DELHI TRIBUNAL .- X - |DELH!

123 23319 {ZUHAIB'ALI BEG'V.KHALIK . NCR MOT08827367 TRIBUNAL  |DELHITRIBUNAI Single:Bench - -{DELHI,

124 113118 |RANBIR:SINGH V.RAVI YADAV NCR. MOTO8857999 TRIEUNAL  |DELHITRIBUNAI Single Bench ~ {DELHI -

125 432719 [HEMANT KRISHAN VYAS V.LAXMI PRASAD PATHAK NCR-. MOT088S6105 TRIBUNAL __ IDELHIZTRIBUNAL: | Single Bench . JDELH]

126 2233 SANGEETA:SON! V. BASU LAL CHAUDHARY NCR MOTOBI04383 TRIBUNAL _ |DELHI TRIBUNAL.. |Single'Bench i JDELHI

127 74118 OEVENDER V.PANKAJISAHU NCR - MOT09014706 TRIBUNAL _ |DELHITRIBUNAL -'|Singte Benich :|DELHI

128 145119 [SUNITA'V YOGENDER KUMAR NCR: *: {MOT08019337 TRIEUNAL _ |DELHITRIBUNAL . |Single:Bench DELHI

129 - PUSHPA CHATURVEDIVJITENDER KUMAR NCR MOT09059939 TRIBUNAL __|DELH! TRIBUNAL DELHI .

130 149/18 . JARCHNA GUPTA.V LALIT'KUMAR NCR MOT09261062 TRIBUNAL _ |DELHITRIBUNA! OELHIS |-
131 44n9 NOOR.MOHANDIV.CHHATAR PAL NCR - MOT09278037 TRIBUNAL _ |DELHITRIBUN -~|DECHI

132 387118 _1ASHISHV 'SURAJ. - . NCR- MOT0S5321581 TRIBUNAL __|DELHITRIBUNAL ~ {Single Bench “{BELHI. .

133 150119 |KULOEEP SAXENA:V RAHISUDDIN NCR- MOTOD9352158 TRIBUNAL __|DELHI.TRIBUNAL: - [Single.Bench = JDELHI

134 17119 |[MADNALAL RATRA.V'SANTOSH KUMAR NCR MOT09534584 TRIBUNAL _{DELHITRISUNAL - [Single Bench DELH!

135 348/i18  |SUNIL SHARMAV SACHIN SAIN NCR MOT095599868 TRIBUNAL  {DELHITRIBUNAL .. |Single:Bench DELHI

1386 177118 |NAIMA V SANDEER'MEHRA NCR MOT09627442 TRIBUNAL  |DELHI TRIBUNAL _ |Single Bench DELH!

137 177113 __IRASHID.V.SANDEER:MEHRA NCR . MOTOS627454 TRIBUNAL __ |DELHI TRIBUNAL ~ |Single Bench DELHI

138 17318 |MANISH.KUMAR V SURESH SINGH NCR - MOT09737555 TRIBUNAL  |DELHITRIBUNAL. {Single Bench ~{DELH!

139 393/19  |GAYATRI VRAMKUMAR NCR MOT09752562 TRIBUNAL  |DELHITTRIBUNAL ' [Single:Bénch -[BELHI * |
140 882/19  |MUHIT SAIFI'ViBALVIR ", NCR:: MOTD9818620 TRIBUNAL _ |DELHETRIBUNAL [Single'Bench DELHI |

141 268/18  {RAMU V. HIMANSHUAGGARWAL NCR MOTC TRIBUNAL ~  |DELHETRISUNAL: [Single Bench : {DECHI -} -
142 53120 WILSON MASHI V SUVENDER KUMAR NCR MOT02914976 TRIBUNAL  {DELHITRIBUNAL - |Single Bench DELHI-

143 125720 IMOHIT GUPTAV NATHI LAL UPADHAY NCR. MOT10218950 TRIBUNAL _ |DELHITRIBUNAL . [Single Bench - |DELHI

144 127720 |MOHIT GUPTA'V NATHI'LAL UPADHAY NCR MOT10220080 TRIBUNAL _ |DELHETRIBUNAL: - |Singte Sench DECHI

145 128720 {MOHINI-V.NATHI LAL UPADHAY NCR MOT10221043 TRIBUNAL  |DELHITRIBUNAL . :|Sidale Bénch

146 28/20 NITU GOND:V.TARANPREET SINGH NCR MOT10288051 TRIBUNAL  |DELHITRIBUNAL. " |Single Bench

147 262120 |AJEET'V GAURAV:KUMAR NCR MOT10373819 TRIBUNAL _ IBELHITRIBUNAL [Single Sench

148 2319 SAYAMA V PAWANISHARMA NCR .. MOT10401772 TRIBUNAL __IDELHITRIBUNAL:- -:[Single:Bench |52 dhe@nic.tn
143 40119 MUKIM KHAN.V. PAWAN SHARMA NCR' MOT10401868 TRIBUNAL - |DELHISTRIBUNAL . {Single Bench, sra.dheinye.n
150 17919 |VIJAY SAXENA'V.DENU:MOHAMMAD NCR MOT10464328 TRIBUNAL . |DELHIETRIBUNALE |Single'Bench ZR
151 74120 ANIL KUMAR:VESAHIL:- NCR MOT10469096 RIBUNAL__ |DELHI-TRIBUNAL::- | Sinigle'Bench

152 408/19  |VINOD KUMARWV.KARTIK-RANA NCR MOT10505082 TRIBUNAL  |DELHITRIBUNAL - [Sifigle Bench

153 131720 [MUKULJOHREV.HARFSHANKER NCR® MOT10582278 TRIBUNAL DELHIFTRIBUNAL _|Single'Bench

154 131/20 | PAAVANILIOHREV.HARI:SHANKER NCR MOT 10582409 TRISUNAL DELHI-TRIBUNAL - |Single Bench

155 406/20 ]ARUN TEVIIYAV.VARUNTYAG! NCR MOT10620405 TRIBUNAL DELHITRIBUNAL- _|Sifgle'Bench

156 35120 RAJ KISHORERAM:V:MANMOHIT SINGH NCR MOT10647614 TRIBUNAL _ [DELHLTRIBUNAL  |Single'Bench

157 P49/20 & 191/2| MANISHAW-AJAY.KUMAR - NCR:. MOT-10665380 TRIBUNAL. |DELHITRIBUNAL . [Sinale Sench

158 8558120 |SHATRUGHAN:SHAHNI:V SANDEEP YADAV NCR MOT10684056 TRIBUNAL _ |DELHETRIBUNAL': [Single Bench

158 476119 __ |SHRI'BHAGWAN.V RAHUL ARHIRWR NCR- MOT 10684878 TRIBUNAL _ |BELHITRIBUNAL. - |Single Berich

160 189419 IMANJU.GURTA'V.ASHISH SINGH SIROHI NCR MOT10685753 TRIBUNAL" |DELHITRIBUNAL:. |Single Beach R
161 476/19 | DEVENDER:V'RAHULSARHIRWR NCR MOT10585773 TRIBUNAL _ |DELHI TRIBUNAL _ |Single'Bench 4DELHI:  |roa dhetdnican
162 23620 |POONAM DEVI'V DIPIKA GAUTAM NCR MOT10697587 TRIBUNAL _ IDELHIETRIBUNAL: [Single'Bench *[DELHI . fre3. n
163 226120 |GULSHAN MALIK V. DIPIKA GAUTAM NCR MOT10722063 TRIBUNAL  |DELHITRIBUNAL. . {Sinigle.Bench - |DELHI-

164 346/19 | SHALU V PRINCE KUMAR NCR MOT10728772 TRIBUNAL. |OECHITRIBUNAL _|Single Bench - |DELHL |
165 03121 NEHA V.PRAVEEN ; NCR MOT1074B534 TRIBUNAL - IDELH!TRIBUNAL - |Singla:Bench DELH|

165 - VINITA JAIN:V. KULDEER:SINGH NCR® MOT10751903 TRIBUNAL®  {DELHITRIBUNAI ingle:Bench..

167 |- 1859 [SUNITAV:CICELOMBARD: — NCR' MOT1075150 TRIBUNAL: - | DELHITRIBUNAL:?: | Sirigle Bench:

168 - MOHHAMMAD'ALI @ SHANU V MEHFOOZ AHMED NCR MOT1080472; TRIBUNAL _ |DELHITTRIBUNAL " |Sirdle. Bench

169 - ASHOK KUMAR ¥ DEERTI RAMAN NCR MOT10787378 TRIBUNAL - |DELHITRIBUNAL . [Singie'Bench

170 65/2021 {KUMAR SATYANAND:V VED PRAKASH MEENA NCR MOT10773060 TRIBUNAL- _|DELHI TRIBUNAL _|Single Bench DELHI  |raa.dhe®aietn




171 417112 [KARAN-KUMAR V DEEPIKA LOOTHARA MOT10804443 TRIBUNAL _ |DELHI TRIBUNAL {Single Bench DELHt |DELHI
172 382119 |JYOTI VHARJEET SINGH MOT1080/128 TRIBUNAL  JDELHITRIBUNAL  |Single Bench DELHI _|1DELH!
173 292119~ |KAJAL:V RAVEENDRA MOT10807275 TRIBUNAL - {DELHITRIBUNAL |Single Bench DELHI _|DELHI |
174 875720 {NEHA V DEERAK" - MOT10814277 TRIBUNAL  [DELHITRIBUNAL |Single Bench DELHI |DELHI.
175 303/20 " JVIJAY.SAXCENA V.MANPREET SINGH MOT.10814549 TRIBUNAL -~ [DELHITRIBUNAL - |Single Bench DELHL - {DELHI
176 158/20 " ]|BALARAM.GHOSH:V:SAURABH KHANDURI MOT 10833095 TRIBUNAL DECHITRIBUNAL _|Single Bench. DELHI {DELHI. -
177 157/20°  JUJJAL:HALDAR V:SAURABH KHANDURI MOT 10833828 TRIBUNAL DELHITRIBUNAL: |Single Bench DELH{ - [DECHI
178 66121 SUMANV,AYYUB KHAN MOT10834378°  |TRIBUNAL . |DELHITRIBUNAL __|Single:Bench OELH! |DELHI-
179 11421 [AMIT.WAJPAYEE V.DHARMENDER SHARMA MOT10848684 'TRIBUNAL _[DELHITRIBUNAL . [Single Berich DELH! " |DELHI
180 333n8. . [RAHUL:V:BIJENDER - MOT10848877 TRIBUNAL {DELHITRIBUNAL: !Single-Bench DECHI .. |DELHI
181 333118 [AKASH VCBIIENDER- | MOT10848956 TRIBUNAL  |DECH!ITRIBUNAL__|SingleBench DELHI .. |DELH)
182 - HEMUAL V- PARTH MOT10873358 TRIBUNAL JDELHITTRIBUNAL {Single:Sench.. DELHI . {DELHI -
183 316719 . | GURMEET:SINGH;V:KAMAL KUMAR MOT10898592 TRIBUNAL . . IDELHI TRIBUNAL: -Single Bench DELH!  |DELH
185 25121 KIRAN V/KARA . MOT20898695 TRIBUNAL _ IDECHITRIBUNAL. |Single Bench DELH!" +{DELH
185 280120 - _|PREETIGUPTAV. MAYANK CHAUDHRY MOT10807560 TRIBUNAL- _ [DELHITRIBUNAL. {Single Bench DELH!, DELHI. |
186 329720~ |GOVIND!V GAGAN:: . MOT-10833930 TRIBUNAL __ |[DELHITRIBUNAL ™ "{Single.Bench DELHI. -|DELHI
187 4B6/19-  [RAJENDER:KUMAR-V:SHOAIB AKHTAR MQT 10944926 TRIBUNAL - {|DELHITRIBUNAL: *_|Single Bénck DOELHL-" [DECHI
188 19518 |UNKNOW.VEITENDERIKUMAR: MOT:10348856- TRIBUNAL . {DECHITRIBUNAL . {Single'Bench DELHL | DELHL
188 82120 DHARTI'RANDEY.V. RAMAN - KUMAR MOT 10556562 TRIBUNAL . |DELHITRIBUNAL. {Singlé:Bench DEEHI - |DELHI
150 8an1 DHIRAYBAGHEL V. AJAY KUMAR _IMOT10983326 TRIBUNAL . | |DELHITRIBUNAL |Single 8cench DELHI “ [OELH:
181 81721 NEELAMIVIBEENUB. - MOT10599552 TRIBUNAL  |DELHITRIBUNAL . {Singlé Bench DELHI - JDELHI
192 33220 |MOHDINTIYAZVRAIBIR MOT11016688 TRISBUNAL  |DELHITRIBUNAL - |Single.Bench DELHI [DELH! -
193 35221 |LAXMAN!PRASAD:V'SANDEEP KUMAR MOT11033661 TRIBUNAL _ JDELHITRIBUNAL _|Single:Bench DELHY . |DELHY
194 84120 SUNITA:-RANIV:MOHIT- AGGARWAL MOT11041839 TRIBUMAL . |DELHITRIBUNAL . | Single:Bench DELHI -|DEEH!-
195 3021 SAVITRI'V:MANISHKUMAR MOT11106446 TRIBUNAL _ |DELHITRIBUNAL _|Single:8ench DELHI - |OELH!
196 71711¢ _ |DEEPAKKUMARV/RAM RRAVESH MOT11210431 TRIBUNAL _.|DEEHITRIBUNAL _{Single.Bench DELHL._|DELHI
197 12721 SATISH V:DEERANKUR MATHUR MOT11297052 TRIBUNAL | DELHITRIBUNAL: _|Single:Bench OELHI °: [DELHI ;|
198 527120 - |SUSHIEKUMARV.SUBHAS.CHANDER MOT11299408 TRIBUNAL - IDELHITRIBUNAL _ [Single Bench DELHI  |DELHI
198 194121 YBALA DEVIV.ABIO:. -~ MOT11303059 . [TRISUNAL  [DELHITRIBUNAL-_|Single Bench DELHI.. JOELHLE:
200 362120 |VIPEEN KUMAR:@: VIPIN V GAURAV KUMAR SAINI MOT11331474 TRIBUNAL - |OELHITRIBUNAL | Single Bench OEtHb  {DECHI
201 20121 |DEEPAK SHARMAV.SAMEER KHAN MOT11351343 TRIBUNAL __ [DELHI TRISUNAL _ |Single:Bench DELHI *.|DELHI
202 71819 IDEERAK-KUMAR:MANJHI V RAM PRAVESH MOT11431717 TRIBUNAL __ {DELHITRIBUNAL '|Single Bench DECHI. {DELHI  |rza.
03 91721 SUNDARESH:V:VIDYABHASKAR ZHA MOT1 006 TRIBUNAL _ .|DELHITRIBUNAL _|Single'Bench DELHI.. {DELHI {e4a
04 3121 DEVA'V VICKY .- MOT11438190 TRIBUNAL _~|DEURITRIBUNAL | Single:Bench DELH!I. [DELHI _|rqn.ciseRaier,
0S8 0121 KARTIK V- KUNAL-RASTOGI MO 4 TRIBUNAL ~_{DELHITRIBUNAL-_|Single:Bench DELHI " [DELHI... tszo.dhe@nican
06 250721 SANJUDEVI.V.NITENDER KUMAR MOT 623 TRIBUNAL DELHITRIBUNAL " . {Single'Bench DELHE: [DELHI .- ey
0 236/21 KALRANADEVLV. NITIN.SHARMA MOT11438997 TRIBUNAL - |DELHITRIBUNAL:- | Single Bench LHI |DEEH! - Jrpz.ghes
0f 75121 RAM NATHVYUVRAJIAIDKA MALHOTRA |MOY11442375 TRIBUNAL . . | Singté.Bench -|OELHY..|ega.ghednicin
0! 337121 SUSHMITA'V.RATAN:UAL BHALLA - MOT 114426 TRIBUNAL Single:Bench : neDaie it
30119 SYAMALA'PRASAD.V.GIRISH KUMAR 0T 114458: TRIBUNAL SingleiBénch
182121 |AMANULLAH@ AMAN V:SARVIEET SINGH 0711450417 TRIBUNAL . Single:Bench
2 47519 |DEEWANV.RAYSISODIA" MOT11465201 TRIBUNAL Single.Bench
213 475/15  |MOHDASGARV:RAY.SISODIA MOT41465507  |TRIBUNAL: ! | Sirigle Bench
214 475119 JAKASH: MOT1:1465567 TRIBUNAL ~ |DECHITTRIBUNAL: |Single:Bench
215 - AFROZ VS - MOT11477475 TRIBUNAL.. |DECHITRIBUNAL:_|Single.Bench
216 [08/217 122723 SHOBHA’'KUMARLV:RAJENDRA KUMAR SINGH MOT11498656 TRIBUNAL - “|DELHISTRIBUNAL: _|Single.Bénch
217 213/20 - |BABITAISINGH VGAVINASH KUMAR MOT11519782 TRIBUNAL. . |DELHITRIBUNAL - {Single‘Bench
218 370121 \ MOT11523365 TRIBUNAL __ |OELHITRIBUNAL _{Single Bench.
219 93121 SANA:V:SILIMUDDIN MOT:11523798 TRIBUNAL - . |DELHI-TRIBUNAL _ {Single Bench-
20 265121 [GAUTAM CHAUHANV SHREE KANT KUMAR MOT.11523937 TRIBUNAL  {DELHITRIBUNAL | Single:Bench
21 191/20 N B IMOT 115486844 TRIBUNAL © |{DELHITRIBUNAL |Single:Bénch
2 181120 MOT.11548930 TRIBUNAL 1DELHITRIBUNAL -|SingleBench
23 285121 MOT11559844 TRIBUNALY | DELHITRIBUNAL
224 397/21 MOT11560406: | TRIBUNALY. = | DELHITTRIBUNAL . -
225 387121 MOT 11560421 TRIBUNAL . |DEEHIETRIBUNAL. | Single'Bench
226 30721 |SURESH KUMAR!V SANJAY MOT11588340 TRIBUNAL _[DELHITRIBUNAL _|Single Bénch
227 434121 |UTPAL KANT 'V PIYUSH KAPOOR MOT 11602427 TRIBUNAL _ |DELHITRIBUNAL |Single Bench




228 262121 |SWETA SINGH V CHITRESH VATS NCR MOT11622755 TRIBUNAL __ |DELH! TRIBUNAL. |Single 8erich
229 292i21  |{MUKESH SINGH V DEEPAK @ GOLO NCR MOT11632836 TRIBUNAL  JDELHI TRIBUNAL - |Single Bencls
230 387/21°  |VIPIN KUMARV RAJENDRAIKUMAR NCR MOT11636169 TRISUNAL DELHI T =
31 - 15723 [POONAM:SHARMAV.ANKIT JULHA NCR MOT11664966 TRIBUNAL DELHIT
32 934120 " {RINKU KUMAR V.SHAILANDER KUMAR NCR MOT11683120 TRIBUNAL - |BELHIT
33 42921 . |MALTI.OEVI'V.ASHISH KUMAR NCR MOT11683345 TRIBUNAL" - |DELHIT
234 427120 RADHAIKISHAN .V MOHD'ASAD NCR MOT11696654 TRIBUNAL ~ | DELHI TRIBUNA
235 113721 - |JANKIDEVIV HITESH KATHPAL NCR MOT11703753 TRIBUNAL  [DELHI TRIBUNAI
236 177721 {KRISHAN.KUMAR V TARUN SINGH NCR MOT11718187 TRIBUNAL: _|DELHITRIBUNAI
237 22921 |HIMANSHUKUMAR VTARUN SINGH NCR MOT11718293 TRIBUNAL _ |DELHI TRIBUNAI
38 56520 - |BALWAN'SINGH VHTENDRA SANKAHWAR NCR MOT1i718409 TRIBUNAL _ JDELHITRIBUNA
39 236121 - JVINOD KUMAR V.BIKASHRANJIT NCR MOT11731877 TRIBUNAL  JDELHI TRIBUNA!
40 45120 MOHAN SINGH V DEEPAK-NAYYAR NCR MOT11732875 TRIBUNAL  {DELHITRIBUNAL-
241 274120 - -|ANIL:YADAV-V VIRENDRA N NCR MOT11733042 TRIBUNAL.  |DELH! TRIBUNAI Single Berich
242 236119 |RAJESH KUMAR GOGIA V NARESH KUMAR NCR MOT11736994 TRIBUNAL  IDELH{TRIBUNAL ' |Single Bench
243 236119 . |MOHD.HUSSAIN V-NARESH KUMAR NCR MOT11737128 TRIBUNAL __ |DELHITRIBUNAL: - |SingleBench
244 595121+ |REETA'DEVEV VIJENDRA'SINGH NCR NOT11737498 TRIBUNAL - [DELHITRIBUNAI Sifigle Bench
245 521720 |ASHOK'KUMAR .V NITIN GUPTA NCR MOT11741372 TRIBUNAL _[DELH! TRIBUNA Sirigle'Bénch DELHI. .
246 413/20  {CHANCHAL-THAKUR V"NASEEB NCR MOT11754672 TRIBUNAL _ |DELHITRIBUNAI Single'Bench DELHY:
247 413/20  [RAVIKUMAR V MASEEB - NCR MOT11754707 TRIBUNAL _ |DELHITRIBUNAL - |Singte' Bench OELHI-
248 405/20  |RAMJI UAL V ARUN KUMAR NCR. MOT117€8274 TRIBUNAL _ |DELHI TRIBUNAL - |Single:Bench OELHL -
248 406i120  [SUNIL VARUN KUMAR NCR MOT11788409 TRIBUNAL  |DELHI TRIBUNAL-. .|Singlé:Bench DELHE
230 25021 | SATENDERKUMAR PANDEY V DHRUV NARAYAN SINGH NCR MOT11789258 TRIBUNAL | DELHITRIBUNAL.%, | Single:B DELH
25 360/20 . {KUSUM DEVIV SHIViSHANKAR NCR MOT11B12878 TRIBUNAL _ |DELHI’ ;
252 38121 |NITI-SINGH V DAMANJEET SINGH BAJAJ @ DAMANJIT SINGH __ [NCR MOT11855944 TRIBUNAL _ |DELHITRIBUNALY
253 30520 {MUZZMILV.GIRDHAR GOPAL SHUKLA MCR #O0T11886953 TRIBUNAL _ IDELHITRIBUNALS
254 401721 [NILAM.V KAYYUM: NCR MOT11827924 TRIBUNAL  [DEEHITRIBUNA!
255 40221 |MANOJ KUMAR V KAYYUM MCR MOT11916321 TRIBUNAL __ |DELHI TRIBUNAI Singte:Bench
256 18722 MAYA-DEVIV ANKIT KUMAR NCR MOT11921877 TRIBUNAL __ |DELHITRIBUNAL.- | Sisgle Berich
257 17i22 MAYA-DEVIV ANKIT KUMAR NCR MOT11921985 TRIBUNAL _ |DELHITRIBUNAL: {Single/Bench
258 62121 BEENAV-ASHOK NCR |MOT11926478 TRIBUNAL _ |DELHITRIBUMNAL . |Single:Bench
259 64621~ |JEET RAM'V-SAHIL NCR MOT12027913 TRIBUNAL _ IDELHLTRIBUNAL: - |Single:Bench
260 40918 |LR OF MEERA V SHASHI BHARAN NCR MOT12089243 TRIBUNAL _ [DELHITRIBUNALS -|Sing! h
261 874121 |JAWAHARSINGH V KRISHAN BANSAL NCR: MOT12102062 TRIBUNAL _ |DELHITRIBUNALY. .|Si
262 860721 |MASTER!HUZAIFA'V KASIM KHAN NCR MOT12102148 TRIBUNAL . [DELH! TRIBUNAL - |Single:Bench
263 243/22 |RAIJENDER KUMARVERMAN DIVYAM DABAS NCR 10712201269 TRIBUNAL ™ IDELHLTRIBUNAL:.: |Singlé/Bench
264 90121 SUREKHATRIPATHI V. NITIN SHUKLA NCR 0712218191 TRIBUNAL  JOELHITRIBUNA
265 8921 [SUREKHATRIPATHI'V.NITIN SHUKLA NCR’ MOT12218717 TRIBUNAL  |DELHITRIBUNAL:
266 160721 |KARTIK V.KUNAL-RASTOGI - - NCR MOT12294568 TRIBUNAL  [DECHITRIBUNAL::
267 877116 |ICICILOMBARD.VCHAND PRAKASH NCR MOT02037806 High Court DELHLHIGH-COURT]|
268 140721 JAKASH VIKRAM SINGH V ROHTASH NCR:. MOT0S726812 High Court DELHIH
268 298/16; | SANTOSHKUMAR V.RAVINDER NCR. MOT05811303 TRIBUNAL ~ JDECHLTI
270 58449/19 - | KAAUBIR:V:VIRENDER'SAINI NCR~ MOTO06036277 |TRIBUNAL  |DELHITRIBUNAI
271 528116 |ABDULWAHID-V FARUQ NCR. MOT06422528 TRIBUNAL - [DELHITRIBUNA
272 284119 |SUSHIL KUMAR'CHAUBEY.V SHIV RAM SINGH NCR* MOTOB632689 TRIBUNAL  |DELHITRIBUNAI
273 599118~ |SURESH:KOHLI V VISHAL NCR: MOTO08647825 TRIBUNAL _ |DELHITRIBUNAI
274 233719 |SHAMSHUDEEN V-SANJAY SAIN NCR MOT08896987 TRIBUNAL _ |DELHITRIBUNAL
275 __| MACT/B73/18| SUMITRA SINGH:V GAURAV SAXENA NCR_ . |MOTO09478358 TRIBUNAL  |OELHITRIBUNAL: |Single:Bench
276 594119 - [AMIT'YADAV:V HARISH KUMAR NCR’ MOTOB655057. TRIBUNAL - |DELH! TRIBUNAL:: | Singl
277 59/20° .- [CHANCHAL.CHAND VAFSAR NCR' MOT10464687 TRIBUNAL __ |DELHITRIBUNAL:. |Single:Bench
278 - POONAM V.SAHIL NCR MOT10469050 TRIBUNAL.  [DECHI-TRIBUNAL:* {Single;Beric
278 859720 |VIRENDER:SHAHNI'V SANDEEP YADAV NCR MOT10684136 TRIBUNAL  |DELHISTRIBUNAL:.
280- 2153/18-" |RREM KUMAR:V-AJABISINGH * NCR;: MOT10697941 TRIBUNAL - - |DEEHISTRIBUNAL |
281 = . JRAMAKANT:V.DEERTIRAMAN NCR* MOT10797407 TRIBUNAL. [DELHI
282 382119 JROHITV-HARJEET SINGH NCR MOT10807119 TRIBUNAL __ |DELHIT Single’Bénch
283 975/20  |SOURAV GHERA'V DEEPAK |NCR MOT10814350 TRIBUNAL _ |DELHI TRIBUNAL: |Single'Bench
284 267720 |[CHANDER'MOHAN V DEEPAK INCR MOT11006328 TRIBUNAL  |DELHI TRIBUNAL _|Single Bench




285 z2iizv _|CHHOTIVVICKY . - A NCR IMOT112398360 TRIBUNAL _ |DELHI TRIBUNAL |Single Banch. - DELH! _ |DELH!
236 205121 |BINA V MOHD TASLIM NCR MOCT11328052 TRIBUNAL . |DELHI TRIBUNAL  ISingle Bench - DELHI _|DELHI
237 20421 |SONU KUMAR V-MOHD TASLIM NCR MOT11328188 TRIBUNAL  |DELHI TRIBUNAL  ISingle Beach - DOELHI {DELHI
288 26121 NARESH KUMAR V SACHIN KUMAR NCR MOT11404121 TRIBUNAL __{DELHITRIBUNAL [Single Bench - DELHi _|DELH
2869 25521 . |[SAHEEN 'V EUTURE SURLY.CHAIN'SOLUTIONLTD . NCR MOT11439230 TRIBUNAL  |DELHITRIBUNAL |Single:Bench - DELHI - |DELH|
290 240120 [SHASHI BHUSHAN UPADHYAY V:RAHUL JAIN NCR’ MOT11519447 TRIBUNAL _ |DELHITRIBUNAL .~ |Single:Bench - DELHI: [DELHI |
281 434721 " | AMAN:BHARDWAY V PIYUSH KAPOOR NCR: MOT11602646 TRIBUNAL.  [DELHI'TRIBUNAL |Single.Bench’ - DELHI - . JDELHI
292 226121 . [VINOD:KUMAR-V VIRENDER KUMAR NCR MOT11623855 TRIBUNAL  |DELHITRISUNAL |Single'Bench - {DELHI
293 1 [GITAVAMITKUMAR NCR MOT11740253 TRIBUNAL _ |DELHLTRIBUNAL |Single Bench - DELHI
294 - 075, |MOHO:GULAB:V. DEEPAK NCR. MOT11788737 TRIBUNAL - |DELHIFTRIBUNAL |Single Béach - <[ DELH!
295, RAVINDER VANURAG KUMAR NCR MOT.11805695 TRIBUNAL . |DELHLTRIBUNAL: _|Single: h - :|DELHL _{r
296 - ~|PARVATIVVAAKASH NCR MOT 11855916 TRIBUNAL-: _ |DELHLTRIBUNAL - |Singlé:Bench - - DELHI-
297 308195 | SAROJ:GAUTAM.V NITIN SHOKEEN NCR MOT11874856 TRIBUNAL. - [DELHETRIBUNAL - |Single:Bench - : | DEEHI™ e,
298 1536/2016: | AMARNATH VS'KUMUD THANDRA JOSHI NCR 0183102 TRISUNAL . [DECHITRIBUNAL . _|{Single'Bench - ‘| DELHI:
298 RFIR'NO:242/]AsadfiVsAmir- =~ NCR. C0206368: TRIBUNAL - [DELHITTRIBUNAL _ [Single'Bench - | DELHF
300 1517120163 [ KAMLESH VS VANDANA NCR €0432857 TRIBUNAL" - |DELHI-TRIBUNAL _|Single Bench - DELHL.
30 1289720165 SUJIT: VS VANDANA NCR.. ~ {CD417249 TRIBUNAL: . |DELHISTRIBUNAL  |SirigleiBench - - |- DELH:
302 157420157 |MANISH'RANA.VS BHARTI AXA NCR Cos570217 TRIBUNAL-  |DELHITRIBUNAL . |Single.Bench - DELHI
303 1573120169 |Ami{ Raa Vs BhiartiAxa NCR C0519833 TRIBUNAL * {DELHITRIBUNAL.  |Single:8ench - DELHI™
304 27812016 =:|Rambir, Vs Babu Lal NCR 1384453 TRIBUNAL. |DELRITRIBUNAL- . [Single:Bench - DELHI
305 |R/FIR'ND.725|MADAN:LAL:KHATTAR VS VIVEK NCR C0542136 High-Courl DELHI'RIGH:COURT|Single Bench - DELHI: *|DELHI
308 28812015 | Onibijr Vs'Salpal - NCR C0593091 TRIBUNAL  {DELHITRIBUNAL _ {Single:Bench - OELH! - |BELHI
307 __JAC NO11/201BHARTIAXA VS KAVITA NCR 0533330 High Courl DELHI:HIGH COURT| Single-Bench - OELHI. JOELHI
308 RACA'NOD:11720 BHARTI AXA.VS-ABHISHEK .__{NCR £0833871 High Court DELHI'HIGH.COURT|Single'Bench - OSLHI  DELHI
309 | 505202/2015 [Rakesh Kori.vs:Satish & ors, NCR C0555483 TRIBUNAL _ IDELHITRIBUNAL _ {Single:Bench - DELHI {DELHI
310 28512016~ Kumar:Vs Nitesh Yadav NCR C0639446 TRIBUNAL  |DECHITRIBUNAL. 1S Bench - DELHI.... | DELHI
311 MACAR47/201]DULARI DEVI VS RENU SHARMA NCR" 0760070 High' Court DELHIHIGH'COURT] Si erich . DELHI." | DELHI -
312 54212016 | SANJEEV VS SANJEEV- NCR £0725012 TRIBUNAL. |DELHITRIBUNAL ISi énch - DELHI .
313 54112016 Shyam!Si StiarmaVs L Kumar NCR 0840402 TRIBUNAL  |OELHITRIBUNAL {Single:Bench - DELHI-
314 54272016 :{Akshay Kumar:Sharmia Vs Lokendra Kumar NCR £0820394 TRIBUNAL  |DELRITRIBUNAL - {Single Beach - . _|DELHI
315 2472016, |RAKESH.SHEHRAWAT VS PARVEEN NCR 0200160 TRIBUNAL _ |OELHITRIEUNAL  {Single Bench - DELHI
318 497/2016 | bhadumali VS PARVEEN NCR C0918533 TRIBUNAL __{DELHITRIBUNAL _{Single:Bench - DELHI
317 | 3569152016 | VR TTHAMPEVS AVINASH NCR C0914353 TRIBUNAL __ |DELHIFRIBUNAL: . {Single Bench - DELHL:
318 | 415/2016 3| SARITA VSIDEERAK NCR: C0867111 TRIBUNAL _ |DELHITRIBUNAL - jSingle h - DELHI*
319 6472016 - | SURENDER'SINGH VS CHANDAN NCR C1019241 TRIBUNAL"  |DELHI TRIBUNAL - [Single -
320 | 451347/2016 |Baliect:Singh Vs-Joginder Rai N NCR C1077773 TRIBUNAL - |DELHITRIBUNAL _ |Single Bench -
321__| 50693472016 | SIYARAM:YADAV:VS HARVINDER SINGH NCR™ C1152600 TRIBUNAL - [DELHITRIBUNAL: _|Single: 1 -
322 122720177 | VIJENDER VS SANJAY NCR C1152769 TRIBUNAL  [DELHITRIBUNAL  |Single.Bench -

23 337/2017 5| SAVITRI'VS KARAN-SINGH : NCR’ 17M0G00R TRIBUNAL _ [DELHITRIBUNAL _|Sifigle:Bench -

24 51712016 5| SAAJAN GUPTA VS BHARAT BHUSHAN NCR C1199575 TRIBUNAL _ |DELHITRIBUNAL |Single Bench -

25. -|. '60/2017 .| Adnchal.Chibbar.Vs harsh Gupta NCR - C1138847 TRIBUNAL _ JDELHUTRIBUNAL  |Single Bench -
326 12172017 | ASHA GOYAUVSTAADITYA ARORA NCR C1219786 TRIBUNAL - |DELHEKTRIBUNAL - |Singie Bench -
327 15412018 | CHETAN-SAGAR'VS DEVENDER CHHBRA NCR- 17MOD1SR TRIBUNAL _ |DELHITTRIBUNAL | Singlé Beach -
328 1551201577 | MOHIT:VS DEVENDER CHHBRA NCR 17M00164 ~ TRIBUNAL - |DELHLTRIBUNAL:  |Single Bench -
328 15612018 #'| ROAIT:VS:DEVENDER CHHBRA NCR- 17M00160 TRIBUNAL~ |DECHITRIBUNAL. | Single Bench -
330 23212017 | VIPINKUMAR'VS'K P RAJEEV NCR 17MO021M TRIBUNAL  |DELHITRIBUNAL . [Single Bench -
331 35512017 +| VICKY@GOVIND'VS KALRANA-AGGARWAL NCR C1275587 TRIBUNAL . |DELHITRIBUNAL _ |Single Bench -
332 563/2017 _|VIKAS'TOMER'VS TUSHAR KARANWAL NCR 1284028 TRIBUNAL  |OELHI TRIBUNAL |Single.Bench -
333 77712017 | DHARMVEER'VS KRISHANKUMAR NCR 17TMO12NS TRIBUNAL DELHLTRIBUNA Singlé Bench -
334 855/2017 |PRADEER.SOLANKI'VS-DAVENDER KUMAR . NCR TMO12N |TRIBUNAL |DELHITRIBUNAL |Single Bench. -
335 802/2017 - |LR'S;OF.SUNIL KUMAR VS GULAB SINGH NCR ~ MO1STE TRIBUNAL DELHILTRIBUNAL ]Sirigle Bench -

336 131472017- |LR'S'ORRAIBIRVSJAGDISH KUMAR NCR Mo1COT TRIBUNAL DELHITRIBUNAL . {SingleBench = |-

337 86772017 | KANCHAN.THAKUR VS ANJALL KHANNA NCR. - [I7M01DYD TRIBUNAL ___{DELHITRIBUNAL - |Single Bench - HILY HE: |,
338::. | 908/20177; | YOGESH:VS:SACHING.. .. . NCR: ' 18M02C1F TRIBUNAL::  IDEERITRIBUNAL: © | Single:Bench: - DELHI'Y. DEU’_{&L
339" |R/FIRINOIS{ LRS!0 SANDEEFR VS'SACHIN ' NCR 18MO2C1R TRIBUNAL _ |DEEHITRIBUNAL  |Single:Bench - DELHI - |DELHI.
340 327/2018 "7 | ANITA Vs:LAKSHAY TANEJA- NCR I8mo2T8I TRIBUNAL _ {DELHI TRIBUNAL _ [Single Bench - DELH! . |DELHI
3 352/2018  [SUMIT Vs'LAL BABU & Qthers NCR 18MO3LES TRIBUNAL _ IDELHI TRIBUNAL  |Single Bench - DELHI _|OELHI |




342 36772018 bt Vs Szhil NCR 12840, TRIBUNAL DELHI TRIBUNAL _ [Single:Bench DELHL _[DELHI |
343 42972018 | Vikram Vs Hi NCR 15440, TRIBUNAL OELHI TRIBUNAL _ [Single Sonch DELRL DELH! |
344 42812018 [Bimla Vs Hii NCR 1BrANE2NI TRIBUNAL DELHI TRIBUNAL DELH! |DELHI
345 28472020 | Divya vs. Krist | NCR 28000247 TRIBUNAL DELH! TRIBUNAL - DELH! |DELMI |
346 |ARIFIR-45/207Sumit vs.Ki NCR___ |ZB000250 TRIBUNAL DELH! TRIBUNAL . DELHI _|OELHI
347 841/2018 |Gagan8 Vs Darshan Kumar NCR I2RD4TES TRIBUNAL DELHI TRIBUNAL: DELHI _{DELHL
348 650/2018 | Saloni'Vs-Vishal Shanma NCR 19:405CF1 TRIBUNAL DELHI TRIBUNAL: * DELH! [DELH!
349 892/2018 |Ramkati & Ors Vs Seema Kapcor & Ors HNCR 19MOSYJIN TRIBUNAL DELHI TRIBUNAL, DELH! {DELHI
350 195/2018 [Shankar Kumar.Vs-Shreya & Ors NCR 1SMOGIIL TRIBUNAL DELHITRIBUNAL - DELHI _ [DELHI
st 412/201S. | SmtHema Vs Mohan.Lal. NCR 19MO79GE TRIBUNAL OELHI TRIBUNAL. - DELH! - [DELHI
352 41172019 _{Vatsala Vs:Mohan Lal NCR 19MO70KF TRIBUNAL DELHI TRIBUNAL - DELH! |DELHI
353 530/2015.{Virender Singh Vs Sunita. Joshi NCR {SMO7IFZ TRIBUNAL DELH! TRIBUNAL- DELH!I '|DELHI
354 54812019 {Brijesh'Singh Vs:Hari Ram. NCR 1SMO7TMMY TRIBUNAL DELHI TRIBUNAL DELH(  |DELHI
355 |RIFIR NO.397{Ravi Ranjan.Kumar:V's Sénjay NCR C1270110 TRIBUNAL DELHI TRIBUNAL _[Sirigle:Bench DELHI {DEUHI
356 5652012 |Devender Kumar-Vs Jitender NCR €1372879 TRIBUNAL DELHI TRIBUNAL- _|Single:8 DELHI _ IDELHI
357 557/2019 | Salish Kumar Vs Jitender.-.. NCR C1372881 TRIBUNAL. |DELHITRIBUNAL. [Singlé:Bérch OELHI- JDECHI
353 3372019 |Jagveer-Singh Vs Vishal Sagar NCR C1378423 TRIBUNAL DELHI TRIBUNAL * {Singie:Bénch DELHI __[DELHL
359 4972019 |Baljit Singh Vs Vishal.Sagar NCR C1378424 TRIBUNAL DELHI TRIBUNAL _ {Singi&'Bench DELH!  [DELH! |
360 44172019 | Anil Sharma Vs Prempal Singh NCR C1379653 TRIBUNAL OELHI TRIBUNAL _{Single:Bench DELHI  [DELH!

- 361 §8512019 | Pradeep KumarVs:Sharti AXA GIC LTD NCR C1331767 TRIBUNAL DELHI TRIBUNAL - {Single-Bench DELHI  |DELHI
362 20872020 _jAmarpreet Singh V5 Rajesh NCR 1395864 TRIBUNAL DELHI TRIBUNAL _ {Single-Bench DELH! |DELH!
383 162/2020 _{Vidya Singh Vs Hi h NCR ZB00D471 TRISUNAL DELHI TRIBUNAL  |Single Bench. DELH] |DELHI
354 336/2020 _[L.R. ol Dinesh Vs Virender Kansat NCR 28000975 TRIBUNAL DELH! TRIBUNAL . -|Single Bench DELHI- |DELHI
365 0972021 | Sumian Singh:Vs. Nand Kishore NCR Z3001005 TRIBUNAL DELHI TRIBUNAL- |Single Bench DELHI _ |DELHI
365 332020 |Khairati.Jal Vs:Sai hauhan NCR 28001008 TRIBUNAL DELHI TRIBUNAY - [Single:8ench DELHI |DELHI |
357 24872020 . | Divya:DeviVs Kuldeep-Saxena NCR 28001279 TRIBUNAL DELHI TRIBUMAL. |Singlé:Bench DELHI _|DELHI |
358 2492020 {Divya Kaushik Vs Kuldeep Saxena NCR 28001286 TRIBUNAL DELHI TRIBUNAL . |Single-8ench DELHI  |DELH]
359 250/2020 {Khemchand Vs Kuldeep Saxena NCR ZB001239 TRIBUNAL DELHITRIBUNAL . [Single Bench OELHI {DELHI
370 14612021 |Ravinder Kumiar Vs Harendra Kumar NCR ZBcieta TRIBUNAL DELHI TRISUNAL" " {Single Bench DELHI {DELHI
3N 35412021 | Dalvir Singh Vs Anil NCR ZB002618 TRIBUNAL DELHI TRIBUNAL _|Sing!e Bench DELHI _{DELHI
372 1482021 | KAMAKSHI VS ABHISHEK YADAV NCR 28002862 TRIEUNAL DELHI TRIBUNAL. _{Single Bench DELHI _{DELH]
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Email ' Vinay Sharma

RE: Directions issued by the Hon'ble Supreme Court of India vide orders dated 31.03.2022
in Writ Petition (Civil) No. 534/2020 titled "Bajaj Allianze General Insurance Company
Private Ltd. v. Union of India".

From : arvindshenoy@gicouncil.in Mon, Jul 11, 2022 12:18 PM

Subject : RE: Directions issued by the Hon'ble Supreme Court of India #92 attachments
vide orders dated 31.03.2022 in Writ Petition (Civil) No.
534/2020 titled "Bajaj Allianze General Insurance Company
Private Ltd. v. Union of India".

To :amlan gupta <amlan.gupta@Kotak.com>

Cc : milind myakal <milind.myakal@kotak.com>, omkar utture
<omkar.utture@Kotak.com>, sg@gicouncil.in, Vinay Sharma
<ar-gazetteib.dhc@gov.in>

Dear Sir,

Please ensure that all details of case number, MACT concerned, Parties to the case, vehicle
numbers date of accident and Advocates of both sides are at least given.

Kindly arrange for it at the earliest without any delay to Hon'ble Delhi HC registry.

Thanks & regards,
Arvind Shenoy

From: amlan.gupta@Kotak.com <amlan.gupta@Kotak.com>

Sent: Friday, July 8, 2022 11:31 PM

To: Arvind Shenoy <arvindshenoy@gicouncil.in>

Cc: Milind Myakal <milind.myakal@kotak.com>; omkar.utture@I(otak.com; Secretary General
<sg@gicouncil.in>; MN Sarma <sarma.mn@gicouncil.in>; CR Vijayan <crvijayan@gicouncil.in>;
ar-gazettelb.dhc@gov.in

Subject; RE: Directions issued by the Hon'ble Supreme Court of India vide orders dated
31.03.2022 in Writ Petition (Civil) No. 534/2020 titled "Bajaj Allianze General Insurance Company
Private Ltd. v. Union of India". :

Importance: High

Respected Sir,

Let Me Know For Any Specific Format You Want The Data To Be Sent?
I Shall Be Forwarding Case List Accordingly.

Regards,
Amlan Gupta
+918879240182

A A B TR TP
\_...__.__.—-4”""

Lotel Malindra General Insurance Company Limited
H-78, 7th Floor, 23 Himalaya House, lasturba Gandhi Marg, New Delhi-110001.

“Being uie Is A Matter OF Lirth.,.eing A Man Is 2 9atior OF Sge.,.Dt Eaing A Gentleman Is A Matter Of Cholce”

From: Milind Myakal (Legal & Compliance, Legal, KGI)
Sent: 08/07/2022 05:48 PM

To: Amlan Gupta (Legal & Compliance, Third Party Legal, KGI) <amlan.gupta@Kotak.com>
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Cc: Omkar Utture (Legal & Compliance, Legal, KGI) <gmkar.utture@Kotak.com>

Subject: FW: Directions issued by the Hon'ble Supreme Court of India vide orders dated
31.03.2022 in Writ Petition (Civil) No. 534/2020 titled "Bajaj Allianze General Insurance Company
Private Ltd. v. Union of India".

Dear Amlan,
Please check on priority.

Regards,

Milind V Myakal

From: Arvind Shenoy <arvindshenoy@gicouncil.in>

Sent: 08 July 2022 05:36

To: Rajesh Dhame <rajesh@acko.com>; Amrita Sinha <Amrita.Sinha@godigit.com>; Ketan
Ganatra <ketan.ganatra@hdfcergo.com>; Rajagopalan.ramaswamy®icicilombard.com; Rashmi
<rashmi@iffcotokio.co.in>;  Milind  Myakal (Legal &  Compliance, Legal, KGI)

<Milind.Myakal@kotak.com>; PS.Chakravarthy@nic.co.in; Bhagwat Sattadhish
<Bhagwat.Sattadhish@navi.com>; SrinivasanS <s.srinivasan@royalsundaram.in>; Yaseen shah
<yaseen.shah@sbigeneral.jn>; Rajkumar Baliarsingh

<rajkumar baliarsingh@universalsompo.com>; RakhiAnand <rakhi.anand01@futuregenerali.in>;
Karan Purohit <karan.purohit@magma-hdi.co.in>; sjayasree <sjayasree@uiic.co.in>

Cc: Secretary General <sg@gicouncilin>; MN Sarma <sarma.mn@gicouncil.in>; CR Vijayan
<¢rvijayan@gicouncil.in>; ar-gazettelb.dhc@gov.in

" Subject: FW: Directions issued by the Hon'ble Supreme Court of India vide orders dated

31.03.2022 in Writ Petition (Civil) No. 534/2020 titled "Bajaj Allianze General Insurance Company
Private Ltd, v. Union of India".
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Dear Sirs/Madam,

Based on the confirmation given by your company, GI Council had confirmed to Registrar, Dethi HC
that the list of cases amenable to immediate settlements have been sent to the HC by the
Companies.

However, it is informed by the Hon'ble Delhi HC authorities that the district wise list of cases
amenable to immediate settlement in so far as District-Courts of Delhi are concerned and another
such separate list with respect to High Court has not been received from some of the companies by
them. Please arrange to get the copy of the list personally handed over to the office of the Hon'ble
Delhi High Court through your Delhi Office so that the order can be taken as complied for the said
HC. Three of the Companies may please see the Remarks made by the High Court against the Co's
name and arrange for clarification / accessible file.

Trust in other High Courts also similar action of ensuring that it is duly received is confirmed.

Best Regards,
Arvind Shenoy

From: Secretary General <sg@gicouncil.in>

Sent: Friday, July 8, 2022 5:07 PM

To: MN Sarma <sarma.mn@gicouncil.in>

Cc: CR Vijayan <crvijayan@gicouncil.in>; Arvind Shenoy <arvindshenoy@gicouncil.in>

Subject: FW: Directions issued by the Hon'ble Supreme Court of India vide orders dated
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31.03.2022 in Writ Petition (Civil) No. 534/2020 titled "Bajaj Allianze General Insurance Company

Private Ltd. v. Union of India".

From: Vinay Sharma <ar-gazettelib.dhc@gov.in>
Sent: Friday, July 8, 2022 4:53 PM

To: Gicouncil <gicouncil@gicouncil.in>; Secretary General <sg@gicouncil.in> )
Subject: Directions issued by the Hon'ble Supreme Court of India vide orders dated 31_.03.2022 in
Writ Petition (Civil) No. 534/2020 titled "Bajaj Allianze General Insurance Company Private Ltd. v.

Union of India".

Sir,

Please find the letter attached for information and necessary action.
Regards

Assistant Registrar

Gazette-IB, Branch
High Court of Delhi

The contents of this message and any attachments are confidential and are intended solely for the
attention and use of the addressee only, Information cantained in this message may be subject to

* legal, professional or other privilege or may otherwise be protected by other legal rules, This
message should not be copied or forwarded to any other person without the express permission of
the sender. If you are not the intended recipient you are not authorised to disclose, copy, distribute
or retain this message or any part of it. If you have received this message in error, please notify
the sender and destroy the original message. We reserve the right to monitor all e-mail messages

passing through our network.

Visit us: hitps://www.kotakgeneral.com/

From : amlan gupta <amlan.gupta@Kotak.com>

Subject ; RE: Directions issued by the Hon'ble Supreme Court of India vide
orders dated 31.03.2022 in Writ Petition (Civil) No. 534/2020
titled "Bajaj Allianze General Insurance Company Private Ltd. v,
Union of India",
Ta ; arvindshenoy@gicouncil.in

Cc : Milind Myakal <Milind.Myakal@kotak.com>, omkar utture
<omkar.utture@Kotak.com>, sg@gicouncil.in, sarma mn
<sarma.mn@gicouncil.in>, crvijayan@gicouncil.in, Vinay Sharma
<ar-gazettelb.dhc@gov.in>

Respected Sir,

Let Me Know For Any Speéific Format You Want The Data To Be Sent?

Fri, Jul 08, 2022 11:32 PM
#23 attachments
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Email Vinay Sharma

Liberty Gen. Ins. Ltd. cases:- Directions issued by the Hon’ble
Supreme Court of India vide orders dated 31.03.2022 in Writ
Petition (Civil) No. 534/2020 titled “Bajaj Allianz General Insurance
Company Private Ltd. v. Union of India”.

From : ashish tomar Mon, Jun 06, 2022 02:59 PM

<ashish.tomar@libertyinsurance.in> 4 attachments

Subject : Liberty Gen. Ins. Ltd. cases:- : i

Directions issued by the Hon'ble .4
Supreme Court of India vide orders S
dated 31.03.2022 in Writ Petition
(Civil) No. 534/2020 titled “Bajaj '
Allianz General Insurance Company

Private Ltd. v. Union of India”.

To : Vinay Sharma <ar-
gazettelb.dhc@gov.in>

Cc : Sajiv P
<Sajiv.P@libertyinsurance.in>,
Shreyash Thakur
<Shreyash.Thakur@libertyinsurance.i
n>

Dear Sir,
Greetings!!

Please find attached Excel sheet which consist MACT wise fit for
settlement cases of Liberty General Insurance Limited.

Thanks Regards,

Aswdsh Singh Tomaer

Legal Manager

Pobile  +91-8291956936, 7875550602

Emeil ashishlomar@ilneriyli s e dn

Address 1 Unit no 306 to 310, 3rd Floor, Naurang House,
Plot no. 21, K.G. Marg, Connaught Piace, New Delhi- 110001
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Mufeet Vs Vasu

Tarachand vs Sachin

Ranjeet V/s Manshu Jain

Rakhi V/s Manshu Jain

Priya V/s-Manshu Jain

Shravan Kaur V/s Manshu Jain

Ranveer V/s Manshu Jain

Aishlin Kaur V/s Manshu Jain

Sukhwanti Kaur V/s Manshu lain

Raju V/s Siya Ram

Bhogender Raut V/s Siya Ram

Jitendra Kumar V/s Suyash Kansal

Shahid V/s Sagar Bharti

Prakash Mahto V/s Shubham Gupta

Gulshan V/s Aakash Grover

Narendra V/s Parveen

LRs of Pyare Ram Mittal V/s Pulkit Tewatia

Meena Devi & Ors. V/s Seema Bajaj & Ors.

Vineet V/s Poonam

Salman V/s Sahil

Giriraj V/s RamNiwas

Shaney Vijayan V/s Sanjeev

Sachin V/s Sanjeev

Mohammad Yasin Vs Aakash Grover

Pushpa Abhilash Attrey V/s Rajesh Kumar

Nidhi Gaur V/s Rajesh Kumar

Parveen Kumar Kashyap V/s Neeraj Takkar

Dharmendra Kumar V/s Manjeet Singh

Mohd. Shehzad V/s Deepak

Malti Jain V/s Vaibhav Sharma

Pankaj Sharma V/s Neeraj Walia

Shahnawaz V/s Neeraj Walia
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Dilip Vs Satish

Savita Rawat Vs Kanhaiya Prasad

Manoj Kumar V/s Siddhant Jain

Deji Devi V/s Parth J Yadav

Preeti V/s Rajeev Mahna

Archana Kumari V/s Ajay Kumar Yadav

Vipin Singh V/s Shubham Thakur

Santosh Kumar Mishra V/s Amit kumar Vats

Ram Pratap Singh V/s Mohit

Brahm pal V/s Ambesh Goswami

Vasudev V/s Rajat Kumar Sharma

Babu Singh V/s Rajat Kumar Sharma

Shakuntala Devi V/s Shubham Saraswat

Ashif /s Sourav

Lawrence V/s Sourav

Aditya V/s Sourav
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Rashan Lal V/s Krishan

Sanjay V/s Krishan

Shakti V/s Krishan

Naveen Bhalla V/s Mohd.Azzad

Chunni Lal Vs Kanhaiya Lal

Vidya Wati Devi Vs Kanhaiya Lal

Pradeep Kumar Vs Kanhaiya Lal

Zakir Hassan V/s Ashwin

LRs of Ankit Kumar V/s Rajveer Singh

Prempal V/s Sandeep

Raju Gupta V/s Amit

Chandveer Singh V/s Amit Gupta

Ritika Rastogi V/s Prambheet Singh Dev

Manju Garg V/s Raja Bansal

Lakshay V/s Sadre Alam Khan

{ C
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Rahul Vs Tarun

Sukh Pal Singh V/s Nisha Rautela

Manju Kumari V/s Aman Gupta

Monika V/s Ehsan

Mohd. Arhan V/s Jafruddin-

Reeta Vs Surender

Manish Yadav V/s Tehsin

Ram Babu V/s Gaurav Maheshwari -

Umesh Kumar V/s Devashish

Ratan V/s Hari Shankar Sharma

Sunita Devi V/s Sandeep Sharma
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Mahesh Kumar V/s Shivam Gupta

Sagar Ranapeli V/s Abhishek Chaudhary

Harendra V/s Harsh Vadhan

Bhola Sahu V/s Shamim

Magsood Alam V/s Sadre Alam Khan

Zakir Hussain V/s Sayed Afzal Hussain

Roshni Vs Naveen

Harish Sharma V/s Deepak Chauhan

Rahul V/s Rujbir

Ajit B Thorat V/s Sudhir Mittal

Somendra Kumar V/s Sudhir Mittal

Sukaran Batra V/s Nikhil kumar

Aas Mohd. V/s Saahid
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Sagar Vs Irsha

Vipin V/s Anku Yadav

Sajiya V/s Karav Verma’

Kishan Murari V/s Mukesh

Pankaj V/s Prince

Rahul V/s Sunil

Mohd Saheen V/s Saurabh Gupta

Sapna V/s Saurabh Gupta
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Email Vmay Sharma

FW; o :ler dated 31.03.2022 passed by Hon'ble Supreme Court of India in W.P (C) No, 534/2020 titled
“"Bajaj Allianz General Insurance Company Private Ltd. Vs. Union of India & Ors." ‘

From : anirudh devraj <anirudh,devraj@magma-hdi.co.in> Wed, May 25, 2022 09:16 AM

Subject : FW: Order dated 31.03.2022 passed by Hon'ble Supreme Court of India in W.P %3 attachments

(C) No. 534/2020 titled “Bajaj Allianz General Insurance Company Private Ltd.
Vs. Union of India & Ors."

To : Vinay Sharma <ar-gazettelb.dhc@gov.in>

Cc : no northl <no.northi@magma-hdi.co.in>, ho tplegalclaims
<ho.tplegalclaims@magma-hdi.co.in>, deepak purohit
<deepak.purchit@magma-hdi.co.in>, sandeep kapoor
<sandeep.kapoor@magma-hdi.co.in>, prakhar singh
<prakhar.singh@magma-hdi.co.in>, dharvendra sharma
<dharvendra.sharma@magma-hdi.co.in>, karan purohit
<karan.purohit@magma-hdi.co.in>

Dear Sir,
As asked, please find list of settleable claims pending before Delhi MACT's for Magma HDI GIC Pvt Ltd.

Regards

Anirudh Devraj

Zonal Manager - Legal,

Magma HDI General Insurance Company Ltd.
First Floor, H 1 A/16, Sector 63, Noida 201301 UP.
Land Mark — OPP Electronic City Metro Station,
Mobile : 8976970435

Email ID : anirudh.devraji@magma-hdi.co.in

From: Vinay Sharma <ar-gazettelb.dhc@gov.in>
Sent: Monday, May 23, 2022 3:04 PM

To: mamshwaghmareo_aﬁqlum vikashk.goyal@bajajallianz.co.in; ankurmathurl@cholams.murugappa.com;
pravin.prabhu@edeltweissfin.com; Divya.kotru@futuregenerall.in; Hreeshlka bhargav@futuregenerali.in;
sakshi.sharma@godigit.com; tushranshu,walia@hdfcergo,.com; gm,sbecwa' ni@icicilombard.com;

amlan gupta@l(otal',com fhish,tomar@ ibertyinsurance in; Anirudh Devraj <anirudh devraj@mgma-hdi.cg.in>;

h'nan Sit ghOonanghgsuxangg,co, n; R_aJesh,leanO__mmlg_ 2,c0m mggm_a@_r_ghg_n_geada.com;
prashant.singh@royalsundaram.in; sandeep.kapoor@shigeneral.in; praveen.chh'pi@shriramgi_.'m;
amit.chawla@tataaig.com; lokeshdinkar@uiic,co.in; pulkit.sikka@universalsompo.com;
abhishek.gauri@universalsompg.com
Subject: Order dated 31.03.2022 passed by Hon'ble Supreme Court of India in W.P (C) No. 534/2020 titled "Bajaj
Allilanz General Insurance Company Private Ltd. Vs. Union of India & Ors."

Sir/ Madam,

Please find the letter attached herewith for information and necessary action.

Regards,

Assistant Registrar,
Gazette-IB Branch,
Delhi High Court,
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No virus found in this incoming message.
Checked by Trend Micro IMSVA Version: 9.0

Disclaimer: This e-mail is confidential and the information contained in this electronic message (email) and any
attachments to this email are intended for the exclusive use of the addressee(s) and access to this email by any
one else is unauthorised. If you are not the intended recipient, please notify the sender by telephone, fax, or
return email and delete this communication and any attachments thereto, immediately from your computer. The
recipient acknowledges that emails are susceptible to alteration and their integrity can not be guaranteed and that
the sender does not guarantee that any e-mail is virus-free and accept no liability for any damage caused by any
virus transmitted by this email, improper and/or incomplete transmission of this message The sender also does not
accept liability for any errors or omissions. Thank you for your compliance

. Letter to all Insurance companies.pdf
4 MB

. Delhi Compromise List.pdf
409 KB
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File No |Claim No Court Name [Case Title Dealing Council CNR Number
NZ3001C2234193100039-00 |Tis Hazari  |Sonu v/s Anand Manju! Awasthi DLWT010035412022
NZ3002 [C2234193100038-01 |Tis Hazari Wakeel Rana v/s Anand Manjul Awasthi DLWT010035372022
NZ3003 }C2234153100039-02 |Tis Hazari Nizammudin v/s Anand Manjul Awasthi DLWT010035392022
NZ3004 |C2234193100039-03 {Tis Hazari  |Kashish v/s Anand Manjul Awasthi DLWT010035402022
NZ3005 |C2234153100039-04 |Tis Hazari  |Jasbir v/s Anand Manjul Awasthi DLWT010035382022
NZ2637|C2214107100412-00 |Saket Neelam Devi v/s Kanwar Pal Singh  [Saurabh Mehra DLSE010057142020
NZ2987(C2234103100128-00 |Dwarka Virender Taneja v/s Akeel Ahmed  |Shagun Bhatnagar |DLSW010006552022
NZ2895 |€2224101100204-00 {Dwarka Harsh Bahl v/s Naveen Kumar Shagun Bhatnagar |DLSW010101412021
NZ2606[C2214103100450-00 |[Rohini Sarita VS Acche Lal Shailender Rai DLNW010085942020
NZ2607|C2214103100450-01 |Rohini Sarita VS Acche Lal Shailender Rai DLNW010085932020
NZ2864[C2224103101184-00 |Rohini Anita Mishra VS Sahil Sharma Shailender Rai DLNW010082472021
NZ2865 {C2224101100181-00 |Rohini Prem Shankar VS Assad Sultan Shailender Rai DLNW010079052021
NZ2866 [C2224101100181-01 |Rohini Kishan VS Assad Sultan Shailender Rai DLNW010075062021
NZ2638 }C2214103100689-00 [Rohini Babli VS Irfan Shagun Bhatnagar |DLNT010061042020
NZ2378 C2204107100519-00 |KarkardoomgAnkit Rastogi VS Magma HDI Ved Tripathi DLSH010005822020
N21881|C/18/100007/4103/24Rohini Suresh Kumar v/s Rajesh Kumar Manjul Awasthi DLNWO010007722017
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Emnail / Vinay Sharma

LIST OF CASES AMEMABLE FOR SETTLEMENT; NATIONAL INSURANCE CO. LTD,
Order dated 31.03.2022 passed by Hon'ble Supreme Court of India in W.P (C) No.
534/2020 titled "Bajaj Allianz General Insurance Company Private Ltd. Vs. Union
of India & Ors."

From : sovitk kumar <sovitk.kumar@nic.co.in> Wed, Jul 13, 2022 02:08 PM

Subject : LIST OF CASES AMENABLE FOR SETTLEMENT; ##1 attachment
NATIONAL INSURANCE CO. LTD, Order dated
31.03.2022 passed by Hon'ble Supreme Court of India
in W.P (C) No. 534/2020 titled "Bajaj Allianz General
Insurance Company Private Ltd. Vs. Union of India &
Ors."

To : Vinay Sharma <ar-gazetteib.dhc@gov.in>

Cc:m jena <m.jena@nic.co.in>, veenu garg
<veenu.garg@nic.co.in>, rakeshk kadayala
<rakeshk.kadayala@nic.co.in>, naresh k
<naresh.k@nic.co.in>, kamaljeet neena
<kamaljeet.neena@nic.co.in>, manju piplani
<manju.piplani@nic.co.in>, aruna rawat
<aruna.rawat@nic.co.in>, meenakshi choudhary
<meenakshi.choudhary@nic.co.in>, rajneesh kumar
<rajneesh.kumar@nic.co.in>, dharmender arya
<dharmender.arya@nic.co.in>

Sir,
Attached herewith list of cases amenabile for settlement pertaining to 6 District
Courts of Delhi and The High Court on behalf of National Insurance Co. Ltd.

Sovit Kumar

Asstt Manager l.egal
Natsnal Insurance Co. Lid,,
Mational Legal Vertical. Delhi

On Mon, Jul 11, 2022 at 3:20 PM Vinay Sharma <ar-gazettelb.dhc@gov.in> wrote:
Sir,

Please find enclosed herewith letter dated 23.05.2022 addressed to all Nodal Officers of
Insurance Companies as desired by you.

£
Ry
%z
A3
£
¥
b
i

Regards

Assistant Registrar
Gazette-1B Branch
High Court of Delhi

SRR S
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The contents of this E-mail and any attachment(s) are confidential and
intended for the named recipient(s) only. If you are not the intended
recipient of this E-mail, kindly delete the E-mail immediately and take
pains to inform the sender. Any form of reproduction, dissemination,
copying, disclosure, modification, distribution and/or publication of
this E-mail without the prior written consent of the author of this E-
mail is strictly prohibited. Before opening any E-mail and attachments
please check them for viruses and defects. The internet cannot guarantee
the integrity of this E-mail. National Insurance Company Limited shall !
not therefore be liable for the contents of this E-mail, if modified. i
Visit us at [https][://]nationalinsurance[.]nic[.]co[.]in

SETTLEABLE CASES NATIONAL INSURANCE CO. LTD.xlsx
41 KB
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SR.NO MACA NO TITLE ADVOCATE
1|645/2014 NICL V/S. RAVINA S D RAMAN
2{923/2016 NICL V/S. MAMTA PATEL D K SHARMA
3(288/2014 NICL V/S. ANEETA PANKAJ SETH
4|1125/2014 NICL V/S. HIRA DEVI SANJAY RAWAT
5|875/2016 NICL V/S. NIRMALA D K SHARMA
6/453/2015 NICL V/S. GEETA(CROSS APPEAL) |ARCHANA GAUR
7|7735/2014 NICL V/S. SATISH KR. SINGH SEEMA GULATI
8]262/2015 DEVENDER YADAV V/S. PRAVEEN KHANNA PANKAJ SETH
9 NEM SINGH V/S. SAURAV SEEMA GULAT]
10 DHAWANI SHARDA V/S. ASHOK KUMAR M R SINHA
11|721/2018 TASLEEM BEGUM V/S. NICL AMIT GAUR
12{1094/2017 __ |CHETAN RAM V/S. HARI OM NEERJA SACHDEVA
13|887/2018 RAM CHARAN V/S. PINKI SINGH RAKHI DUBEY
14 NICL V/S. ASHA DEVI S D RAMAN
15 871/2017 NICL V/S. BIMLA DEVI AMIT GAUR
16|777/2017 NIC V/S AHAMADI KHATOON HIMANSHU GAMBHIR
17[148/2021 SHOBHA V/A HARI OM PANKAJ SETH
18 SMT ROSHINI V/S DK SHARMA ARCHANA GOUR
19[153/2018 NIC /S SANJAY KR. M R SINHA
20|832/2017 NIC V/S NEELAM SPJAIN
21(316/2017 LAXAMI MISHRA V/S NIC MANOJ BHANDARI
22|4436/16 KESAR ALl V/S NIC SANJAY RAWAT
23|846/2018 NIC V/S CHANDRO DEV! MANU LUV SHAHALIA
241252/2017 NEERU GARG V/S NIC PANKAJ SETH
25|525/2017 ANUJ GARG V/S NIC PANKAJ SETH
26/285/2018 HAZARA BEGUM V/S. NICL SLGUPTA
27{176/2018 NIC V/S REKHA DEVI MANOJ BHANDARI
28{0002/2021  |NICLV/S. ARJUN SINGH AMIT KR SINGH
29{445/2019 DINESH KUMAR V/S. FIROZZUDDIN SAIFULLAH
30(43/2018 NICL V/S. KANTA SHARMA M R SINHA




SR NO.

10

11

12

13

14

Title Court ludge FIR PS
KULDEEP SINGH Vs PRABHAKAR PATIALA HOUSE Ms Majusha Wadhwa 560/15 DELHI CANTT
DUBEY
UPENDRA vs ANKUSH KUMAR PATIALA HOUSE COURT Ms Majusha Wadhwa 002/16 TUGHLAK ROAD
NAZEEM vs ANKUSH KUMAR PATIALA HOUSE COURT Ms Majusha Wadhwa 002/16 TUGHLAK ROAD
RAKESH GROVER vs KRISHAN PATIALA HOUSE COURT Ms Majusha Wadhwa 195/16 TILAK MARG
SHARMA
ASHOK vs RAJAN KUMAR PATIALA HOUSE COURT Ms Majusha Wadhwa 262/16 DELHI CANTT
LOKESH vs RAJAN KUMAR PATIALA HOUSE COURT Ms Majusha Wadhwa 262/16 DELHI CANTT
MAHESH KUMAR vs PREM PAL PATIALA HOUSE COURT Ms Majusha Wadhwa 744/16 VASANT KUNI
SINGH .
INDERPAL vs SURENDER KUMAR PATIALA HOUSE COURT Ms Majusha Wadhwa 206/16 NARAINA
PATEL
ISLAM HUSSAIN VS SUNIL PATIALA HOUSE COURT Ms Majusha Wadhwa 208/16 VASANT KUNY
SULTAN ALl VS BHAWAN SINGH PATIALA HOUSE COURT Ms Majusha Wadhwa 140/2016 SAROJINI NAGAR
ISHAN QAZI VS JATIN YADAV PATIALA HOUSE COURT Ms Majusha Wadhwa 032/16(DD} JHAJAR
SHEELA DEVI VS JANGPAL PATIALA HOUSE COURT Ms Majusha Wadhwa 158/16 RK PURAM
BALKISHAN VS. NETER PAL & IM PATIALA HOUSE COURT Ms Majusha Wadhwa 929/16 VASANT VIHAR
SHARMA
NISHANT SINGHAL VS AMAR SINGH |PATIALA HOUSE COURT Ms Majusha Wadhwa 329/17 RK PURAM
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15

16

17

18

19

20

21

22

23

24

25

26

27

28

29

POORAN MAL GANGA VS AKHILESH |PATIALA HOUSE COURT Ms Majusha Wadhwa 522/17 VASANT KUNJ
KUMAR

SABINA VS ASHOK KUI\{lAR PATIALA HOUSE COURT Ms Majusha Wadhwa 463/2017 VASANT KUNJ
RAJENDER GUJAR VS AJIT SINGH PATIALA HOUSE COURT Ms Majusha Wadhwa 094/17 NEW DELH!
SUNIL KHURANA VS INNA CHANDRA [PATIALA HOUSE COURT Ms Majusha Wadhwa 213/17 SOUTH CAMPUS
VIRENDER KUMAR VS.VINAY KUMAR|PATIALA HOUSE COURT Ms Majusha Wadhwa 003/18 NORTH AVENUE
BHERU LAL CHAUHAN VS.SANJESH [PATIALA HOUSE COURT Ms Majusha Wadhwa 008/2018 SOUTH AVENUE
KUMAR

IRSHAD VS ADITY GUPTA PATIALA HOUSE COURT Ms Majusha Wadhwa 108/2017 PARLIAMENT STREET
GEETA & ORS VS DILSHAD KHAN PATIALA HOUSE COURT Ms Majusha Wadhwa 484/17 VASANT VIHAR
SUMAN VS RAMESH AHIRWAR PATIALA HOUSE COURT Ms Majusha Wadhwa 245/18 VASANT KUNJ
VIVEK SHARMA VS MONU KUMAR  |PATIALA HOUSE COURT Ms Majusha Wadhwa 94/18 TUGHLAK ROAD
SUKHVINDER SINGH VS PUKRAJ PATIALA HOUSE COURT Ms Majusha Wadhwa 101/18 DELHI CANTT
MAHENDER KUMAR VS SAURABH PATIALA HbUSE COURT Ms Majusha Wadhwa 491/18 VASANT VIHAR
MINAKSHI MITTAL VS SURYA JOSHI | PATIALA HOUSE COURT Ms Majusha Wadhwa 343/17 AMBALA CANTT
JANAK RAJ RANA VS PRATA PATIALA HOUSE COURT Ms Majusha Wadhwa 27/18 TILAK MARG
YOGESH SHARMA VS SANJEEV PATIALA HOUSE COURT Ms Majusha Wadhwa 232/18 SOUTH CAMPUS
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30
31
32
33
34
35
36
37
38
39
40
41

42

43

44

SUJATA KUMARI VS SANJEEV PATIALA HOUSE COURT Ms Majusha Wadhwa 232/18 SOUTH CAMPUS
JITENDER VS GHANSHYAM PATIALA HOUSE COURT Ms Majusha Wadhwa 107/18 TUGHLAK ROAD
SIMANTA BHAGTA VS GHANSHYAM |PATIALA HOUSE COURT Ms Majusha Wadhwa 107/18 TUGHLAK ROAD
MEENA PANDEY (LR OF ANKIT PANDYPATIALA HOUSE COURT Ms Majusha Wadhwa 160/18 INDER PURI
ANCHIT WADWA VS ARUN KUMAR |PATIALA HOUSE COURT Ms Majusha Wadhwa 114/18 CHANKYA PUR!
SANAM TAMANG VS TEK CHAND PATIALA HOUSE COURT Ms Majusha Wadhwa 161/19 KISHAN GARH
SARVAN (LR OF SUNITA} VS NETRA PAPATIALA HOUSE COURT Ms Majusha Wadhwa 003/19 TILAK MARG
SARVAN VS NETRA PAL PATIALA HOUSE COURT Ms Majusha Wadhwa 003/19 TILAK MARG
ROHIT VS NETRA PAL PATIALA HOUSE COURT Ms Majusha Wadhwa 003/19 TILAK MARG
AMANA KHATUN VS BABLOO PATIALA HOUSE COURT Ms Majusha Wadhwa 030/19 FARIDABAD
RAJKUMAR VS KANWAR SINGH PATIALA HOUSE COURT Ms Majusha Wadhwa 24/19 NARAINA
ROHIT SHARMA VS PHOOL SINGH PATIALA HOUSE COURT Ms Majusha Wadhwa 566/17 MANATHER
RAKESH GUPTA VS OM PRAKASH PATIALA HOUSE COURT Ms Majusha Wadhwa 29/2020 DELHI CANTT
TINKU PASWAN VS SANU PATIALA HOUSE COURT Ms Majusha Wadhwa 24/2020 MANDIR MARG
RK SHARMA VS SANU PATIALA HOUSE COURT Ms Majusha Wadhwa 24/2020 MANDIR MARG




45

46

47

48

49

50

51

52

53

54

55

56

57

58

59

DINESH VS RAJESH PATIALA HOUSE COURT Ms Majusha Wadhwa Sep-20 TILAK MARG
Manish Sinha Vs Swapnil PATIALA HOUSE COURT Ms Majusha Wadhwa 0001/2020 BARAKHAMBA
Braham Dutt Vs Dhanesh PATIALA HOUSE COURT Ms Majusha Wadhwa 309/2020 Delhi Cantt
Sampat (LR of Sanjeev) Vs Dilshad  |PATIALA HOUSE COURT Ms Majusha Wadhwa 385/2019 KISHAN GARH
Neha Vs Sunil Jain PATIALA HOUSE COURT Ms Majusha Wadhwa 011/2020 TILAK MARG
Paul Rosong Vs Deepak Kumar PATIALA HOUSE COURT Ms Majusha Wadhwa 318/2019 DELH!I CANTT
YOGESH YADAV VS PRASON JEET GA(PATIALA HOUSE COURT Ms Majusha Wadhwa 206/2018 VASANT KUNJ
PATIALA HO URT Majusha Wadh
MAHENDER PAL VS KUUIT SINGH A HOUSE COUR Ms Majusha Wachwa 20/2020
SOUTH CAMPUS
RITIKA VS NAVEEN KR PATWAL PATIALA HOUSE COURT Ms Majusha Wadhwa 206/2019 RK PURAM
PATIALA HOUSE COURT Ms Majusha Wadh
TOTA RAM VS RAM JEEVAN YADAV USEC s Majusha Wachws 58/2019
CHANKYA PURI
PATIALA j h
AMAR VS RAJ KUMAR ATIALA HOUSE COURT Ms Majusha Wadhwa 535/2019
VASANT KUNJ
MD AZAD VS SHISHA SINGH PATIALA HOUSE COURT Ms Majusha Wadhwa 1039/2016 VASANT VIHAR
ANIL KUMAR VS RAM BAHADUR PATIALA HOUSE COURT Ms Majusha Wadhwa 263/2020 DELHI CANTT
GULAB BAI (LR OF GYAS! AHIRWAR) PATIALA HOUSE COURT Ms Majusha Wadhwa 637/2020 NARAINA
VIJAY SHANKAR VS ADITYA ARORA  [PATIALA HOUSE COURT Ms Majusha Wadhwa 418/2018 VASANT VIHAR
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60

61

62

63

64

65

66

67

68

69

70

71

72

73

74

' SANGAM SINGH VS SANJEET KUMAR | PATIALA HOUSE COURT Ms Majusha Wadhwa 67/2021 TUGHLAK ROAD
DEEPAK VERMA VS ATUL KUMAR PATIALA HOUSE COURT Ms Majusha Wadhwa 102/2020 MANDIR MARG
SATENDER VS DEEPAK PATIALA HOUSE COURT Ms Majusha Wadhwa 143/2020 PARLIAMENT STREET
GULBAHAN VS SULTAN MOHD PATIALA HOUSE COURT Ms Majusha Wadhwa 50/2020 TILAK MARG
GULSHAN VS SULTAN MOHD PATIALA HOUSE COURT Ms Majusha Wadhwa 50/2020 . TILAK MARG
SHISHUPAL VS SANJEEV PATIALA HOUSE COURT Ms Majusha Wadhwa 306/2021 IG! AIRPORT
SEENSH VS PREM KUMAR SINGH PATIALA HOUSE COURT Ms Majusha Wadhwa 238/2020 IGI AIRPORT
MALKEET SINGH VS PARESH ROYAL |PATIALA HOUSE COURT Ms Majusha Wadhwa 21/2019 PARLIAMENT STREET
SUNITA VS GANESH SINGH BISHT . [PATIALA HOUSE COURT Ms Majusha Wadhwa 466/2017 VASANT KUNJ
PRIYANKA VS GANESH SINGH BISHT |PATIALA HOUSE COURT Ms Majusha Wadhwa 466/2017 VASANT KUNJ
AARTI VS GANESH SINGH BISHT PATIALA HOUSE COURT Ms Majusha Wadhwa 466/2017 VASANT KUNJ
AMIT BHOUMIK VS NEELIMIA PATIALA HOUSE COURT Ms Majusha Wadhwa 660/2021 VASANT: KUNJ
ARUN KUMAR VS BRIJ MOHAN RAQ [PATIALA HOUSE COURT Ms Majysha Wadhwa 119/2021 MANDIR MARG
CHANDRAHANS VS AJAY PATIALA HOUSE COURT Ms Majusha Wadhwa 61/2020 CANNAUGHT PLACE

JAGDISH CHANDER VS SANDEEP PATIALA HOUSE COURT Ms Majusha Wadhwa 563/2020 VASANT KUNJ
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77

78

79

80

RINKI {LR OF JAIVINDERO VS CHANDA PATIALA HOUSE COURT Ms Majusha Wadhwa 345/2021 DELHI CANTT
PRAMOD VS RAVINDER PATIALA HdUSE COURT Ms Majusha Wadhwa 56/2022 CANNAUGHT PLACE
RANVEER VS PRADEEP PATIALA HOUSE COURT Ms Majusha Wadhwa 537/2021 VASANT KUNJ
BAHADUR VS KULDEEP PATIALA HOUSE COURT Ms Majusha Wadhwa 90/2015 INDER PURI

RAJAN KUMAR SINGH VS CHHOTE LAJPATIALA HOUSE COURT Ms Majusha Wadhwa 433/2021 VASANT KUNJ
AUSAF VS ANUVANSH PATIALA HOUSE COURT Ms Majusha Wadhwa 59/2021 NARAINA




Sr No. {CASE TITLE COURT JUDGE FIR NO. PS

1 Gurcharan vs Vasdev TIS HAZARI SH PRITAM SINGH 302/17 HARI NAGAR

2 RAHUL vs Suresh pal TIS HAZARI DR KAMINI LAU 412/15 CHANDWAJI

3 Sonia vs Suresh pal TIS HAZARI DR KAMINI LAU 412/15 CHANDWAJI

4 SONI VS SANJEEV KUMAR TIS HAZARI DR KAMIN{ LAU 178/19 KAMLA MARKET

5 KHUSHI VS SANJEEV KUMAR TIS HAZARI DR KAMINI LAU 178/19 KAMLA MARKET

6 LRs of Ranbir vs Bhagwan TIS HAZARI MS POONAM CHOUDHARY 380/2019 MUNDKA

7 GURPREET SINGH VS SIMRAT PAL SINGH TIS HAZAR! MS POONANM CHOUDHARY 409/18 TILAK NAGAR

8 Saranjeet Singh vs Sanjeev TIS HAZAR! MS POONAM CHOUDHARY 350/2017 MOT!I NAGAR

9 Anil vs Kulwant Singh TIS HAZARI SH PRITAM SINGH 606/19 PUNJABI BAGH

10 vijay vs pradeep TIS HAZARI MS POONAM CHOUDHARY 603/18 RANROLA

11 SANTOSH VS MADAN TIS HAZARI MS KAMINI LAU 311/2020 RANJIT NAGAR

12 GINN! VS HARI OM TIS HAZARI SH LOVLEEN 148/2017 SARAI ROHILLA

13 SUDHIR VS SHANKAR TIS HAZARI SH LOVLEEN 165/18 BURARI

14 SANDEEP VS VIKRAM SINGH TIS HAZARI SH PRITAM SINGH 666,20 KHYALA

15 Vijay KUMARI vs Dilbagh TIS HAZARI MS POONAM CHOUDHARY 565/16 CITY BAHADURGARH

16 SHIVAM TYAG! VS SANJAY KUMAR CHUGH TIS HAZARI SH PRITAM SINGH 629/2018 FARIDABAD

17 SONIKA VS SANJAY KUMAR CHUGH TIS HAZARI SH PRITAM SINGH 629/2019 FARIDABAD

18 SANTOSH VS MUKESH SAINI TIS HAZARI SH LOVLEEN 287/18 SARAI ROHILLA

19 Veena vs Pramod Kumar TIS HAZAR] SH PRITAM SINGH 313/2018 BILASPUR, GGM

20 Veena (LRs) vs Pramod Kumar TIS HAZARI SH PRITAM SINGH 313/2018 BILASPUR, GGM

21 KRISHAN PAL VS SHAH FAISAL TIS HAZARI SH LOVLEEN 210/2020 KASHMERE GATE
ASHA(Lr of SAT NARAYAN)BANSAL VS ,

22 SUBHASH CHAND TIS HAZARI SH S S RATHI 200/13 SURAIKUND, F'BAD

23 KOMAL YADAV VS SATISH KUMAR TIS HAZARI SH S S RATHI 632/18 RANHOLA

24 HARDEVI VS PAPPU BHARTI! TIS HAZAR] SH. PRITAM SINGH 613/2019 PASCHIM VIHAR

25 JAMAL VS AJAY GUPTA TIS HAZARI SH. LOVELEEN 388/18 SARAI ROHILLA
KANHIYA LAL LR'S OF KAMLA BHARTI VS

26 {INJURED) VS. BALRAJ TIS HAZARI SH. LOVELEEN 56/20 MUNDKA

27 KANHIYA LAL (INJURED) VS. BALRAJ TIS HAZARI SH. LOVELEEN 56/20 MUNDKA

28 SUJIT KR SHARMA VS DEVE‘NDER KR. SHUKLA |TIS HAZARI MS. KAMINIM LAU 307/18 MAYAPURI

29 DEEN MOHD. VS MUKUL SEHGAL TIS HAZARI SH. LOVLEEN 126/22 | P ESTATE

30 BRAHANAND CHOUBEY VS MAHESH BAROR TIS HAZARI SH. LOVLEEN 40/19 TIMARPUR

31 GOVIND PATHAK VS MAHESH BAROR TIS HAZARI SH. S S RATHI 40/19 TIMARPUR

32 KANWAR PALVS HARIOM TIS HAZAR! SH. S S RATH! 67/18 BABRI
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33 RAKESH VS HARI OM TIS HAZARI SH. S S RATHI 67/18 BABRI

34 GEETA DEVI VS KARAN SINGH TIS HAZARI SH. RAKESH KUMAR 11l 539/19 MOTI NAGAR

35 SWEETY VS SATISH KUMAR TIS HAZARI SH. PRITAM SINGH 124/18 BARA HINDU RAO

36 LR'S OF MOHD. SAHID VS GIRISH CHAND TIS HAZAR! SH. LOVELLEN 497/20 PASCHIM VIHAR

37 PRADEEP VS RA! KUMAR TIS HAZARI SH. LOVELEEN 159/21 MUNDKA

38 MUKESH VS VAIBHAV VYAS TIS HAZARI SH. LOVELEEN 25/18 MAUNICE NAGAER

38 SUDAMA DEVI VS RADHEY SHYAM TIS HAZARI SH. LOVELEEN 352/2020 SARAI ROHILA

40 VANSH MOHIT MATHUR VS MD. VASEEM TIS HAZARI SH. PRITAM SINGH 645/2020 WAZIRABAD

41 Veena vs Pramod Kumar TIS HAZARI SH. LOVELEEN 313/18 BILASPUR, GGM

42 [DINESH KUMAR VS SANGAM SINGH TIS HAZAR! SH. PRITAM SINGH 102/19 KASHMERE GATE

43 UDO YADAV VS KUUEET SINGH TIS HAZARI SH. PRITAM SINGH 425/18 HARI NAGAR

44 SHIVANI VS RAJESH TIS HAZARI SH. LOVELEEN 403/19 HARI NAGAR

45 MADHU CHAUHAN VS PREM TIS HAZARI SH. LOVELEEN 969/21 BURARI

46 RATI LAL THAKUR VS NITIN NAGAR TIS HAZARI SH. LOVELENN 424/20 KOTWALI

47 MEHTAB @KALWA VS AMAN RAGHAV TIS HAZARI SH. LOVELEEN 218/21 KOTWALI
MANISH KUMAR VS PARMOD KUMAR

48 JAISWAL TIS HAZARI SH. LOVELEEN 435/20 MUNDKA

49 SATENDER VS VINOD TIS HAZARLI SH. LOVELEEN 488/20 MUNDKA

50 ANIL VS VINOD TIS HAZARI SH. LOVELEEN 488/20 MUNDKA




SR NO. |CASE TITLE COURT NAME JUDGE NAME FIR POLICE STATION

1 BABBAN V/S. GULASHAN KARKARDOOMA SHRI VIVEK GULIA 619/17 KALYANPURI
KARKARDOOMA

2 NEETU VS. LALITA BHANDULA SHRI VIVEK GULIA 196/2018  |PREET VIHAR
KARKARDOOMA »

3 SAURABH VS MANJAR HUSSAIN MS SAVITA RAO 316/19 PS DAYAL OUR
KARKARDOOMA

4 ATUL GUPTA V/S. MANISH CHABRA SHRI VIVEK GULIA 142/2018  |SAKARPUR

SHEELA AND OTHE V/S. PRAVESH KUMAR KARKARDOOMA

5 MS SHUSHI LALER 524/2017  [SIHANI GATE UP
KARKARDOOMA

6 RUPENDRA KR VS RAHUL SHRIVIVEK GULIA 951/18 PS SEC 49, NOIDA
KARKARDOOMA

7 SHIVANI GUPTA VS SOM DUTT NIJHAWAN VIVEK KUMAR GULIA  [460/19 PS SEC 58 NOIDA
KARKARDOOMA

8 SANJAY KUMAR VS VISHAL WADHWA MS TYAGITA SINGH 180/20 BHAJANPURA
KARKARDOOMA

9 ARCHNA VS LALIT KUMAR SHARMA SHR! VIVEK GULIA 401/19 PS LAXMI NAGAR
KARKARDOOMA

10 PACHI MUTTO VS AVNISH KUMAR SHRIV K GULIA 84/20 PS MAYUR VIHAR
KARKARDOOMA

11 NANDA VS ANKUSH SHUCH! LALER 414/18 G T B ENCLAVE
KARKARDOOMA

12 SHAILENDER VS AMIT SHUCHI LALER 61/19 MANSAROVER PARK
KARKARDOOMA

13 CHHAMBA VS SHOMIN MS SHUCHI LALER 950/2018  |PS GHAZIABAD
KARKARDOOMA

14 SUSHALI ALI VS GANESH SHARMA MS SHUCHI LALER 464/2021  |NAND NAGARI

D



. KARKARDOOMA
15 ASHI Restogi VS ANISH KUMAR MS SHUCHI LALER 11/2018 FARESH BAZAR
SNEHA BANERJEE V/S. SURESH CHAND JAIN  [KARKARDOOMA 454/2016  |KHORA COLONY
16 SHUCH! LALER
KARKARDOOMA
17 KAMLA DEVI VS RAVI KUMAR VIVEK GULIYA 022/19 PATPARGANI, IND.AREA
KARKARDOOMA
18 LAXMI DEVI VS PRAMOD& OTHER VIVEK KUMAR GULIA  |313/18 P S BILAS PUR
KARKARDOOMA
19 LAXMI DEVI VS PRAMOD& OTHER VIVEK KUMAR GULIA  [313/18 P SBILAS PUR
VINOD K MISHRA V/S. CHETAN KUMAR@O KARKARDOOMA
20 VIVEK GULIYA 811/2017  |NOIDA
” SHIV SINGH VS SHAHANSHAH ALAM KARKARDOOMA VIVEK GULIYA 657/18 NEW ASHOK NAGAR
KARKARDOOMA
22 ANAR DEVI VS KRISHNA TYAGITA SINGH 263/2021  |SONIA VIHAR
KARKARDOOMA
23 MOHIT VS. SATAN KUMAR SHUCHI LALER 433/2017 |MADHU VIHAR
KARKARDOOMA -
24 DEEPAK VS JAGMEET SINGH VIVEK GULIYA 465/18 NEW ASHOK NAGAR
KARKARDOOMA
25 SONAM VS JAGMEET SINGH VIVEK GULIYA 465/18 NEW ASHOK NAGAR
KARKARDOOMA
26 ADITYA VERMA V/S. SUKHVIR SINGH VIVEK GULIA 116/2018 [MAYUR VIHAR
SAROJ CHAUHAN VS. VIJAY SINGH KARKARDOOMA 902/2018
27 SHUCHI! LALER ATMAD DAULA
KARKARDOOMA
28 SATYA RANI VS VIMAL KUMAR SHUCHI LALER 391/2021  |FARESH VIHAR
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SHIVAYANAND KUMAR V/S. KAMLESH KUMAR

KARKARDOOMA

VIVEK GULIA

47/2018

GAZIPUR

30

VIKAS KUMAR VS SANJEEV RATHI

KARKARDOOMA

VIVEK KUMAR GULIA

0269/19

DOGAT BAGHPAT
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Sr No. Title Court Judge FIR PS
1IPREET! & OTHERS VS RAJPAL Saket Sh AK Garg 382/16 SECT-40-GGN
2|SADIQ QAMAR VS AJAY KUMAR Saket Sh AK Garg 123/17 MEHRAULI
3{SUMIT KUMAR VS MONU Saket Sh Naveen Kumar Kashyap 265/17 SARITA VIHAR
4|ASHISH KUMAR VS MONU Seket Sh Naveen Kumar Kashyap 265/17 SARITA VIHAR
S{ANJALI SHARMA VS. KéISHAN KUMAR Saket Sh Naveen Kumar Kashyap 745/18 GB NAGAR
6|PRADEEP KUMAR & OTH VS.BILVIR RAM Saket Sh AK Garg 002/18 FATEH PURI
RANJIT KUMAR (LR OF GAUTAM) VS. GOPAL SINGH
7|RAWAT Saket Sh Naveen Kumar Kashyap 81/18 SURAJ PUR G-B NAGAR
8|MASTER ABHISHEK VS. GOPAL SINGH RAWAT Saket Sh Naveen Kumar Kashyap 31/18 SURAJ PUR G-B NAGAR
9|NEERAJ VS. GOPAL SINGH RAWAT Saket Sh Naveen Kumar Kashyap 81/18 SURAJ PUR G-B NAGAR
10| MAMATA DEVI VS. VIJAY KUMAR YADAV Saket Sh Naveen Kumar Kashyap 69/18 DEFENCE COLONY
11{JITENDRA VS.SABIR ALl Saket Sh Naveen Kumar Kashyap 199/18 GOVIND PURI
12]NAGINA (LR of Sharif) VS KAUSHINDER Saket Sh AK Garg 577/18 JEWAR, GB NAGAR
13|{SUNITA DEVI VS RAM NARESH Saket Sh Naveen Kumar Kashyap 507/18 OlA
14|ZUBAIR MALIK VS GHANSHYAM Saket Sh Naveen Kumar Kashyap 004/19 SHAHEEN BAGH
15|KARAN YADAV VS RAKESH MANDEL Saket Sh Naveen Kumar Kashyap 175/18 KALKAJI
16]RAJ RANI VS RAKESH MANDEL Saket Sh Naveen Kumar Kashyap 175/18 KALKAN
17|ARTI VS RAKESH MANDEL Saket Sh Naveen Kumar Kashyap 175/18 KALKAJ
SANDEEP AGGARWAL (LR OF LAXMI AGARWAL) VS
18[DEEPANSHU AGGARWAL Saket Sh Naveen Kumar Kashyap 075/19 KAB! NAGAR, GHAZIABAD
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RENU JAIN (LR OF RISHABH JAIN) VS DEEPANSHU

19}AGGARWAL Sakat Sh Naveen Kumar Kashyap 075/19 KABI NAGAR, GHAZIABAD
20]RATNESH KUMAR VS NOOR SIDHU S;ket Sh AK Garg 889/19 MEHRAUL!

21{GAURAV ARORA VS ANANYA KHURANA Saket Sh Naveen Kumar Kashyap 108/19 LAIPAT NAGAR
22|NITESH VS ANANYA KHURANA Saket Sh Naveen Kumar Kashyap 108/19 LAIPAT NAGAR
23|BHAGWAN SINGH VS RAM KUMAR Saket Sh AK Garg 196/19 AMBEDKAR NAGAR
24]PIYUSH KUMAR VS KALASH TIPATH Saket Sh AK Garg 1579/18 INDIRAPURAM

25{Tanvi VS KALASH TIPATH Saket Sh AK Garg 1579/18 INDIRAPURAM

26]SAIF ALI' VS LIYAKAT KHAN Saket Sh Naveen Kumar Kashyap 108/19 NF COLONY
27|DEVENDER SINGH VS DEEPAK DANGWAL Saket Sh Naveen Kumar Kashyap 267/18 SUNLIGHT COLONY
28|RAJA RAY VS GANESH JHA Saket Sh Naveen Kumar Kashyap 71/19 NEW FRIENDS COLONY
29[SUMIT KUMAR VS TUSHAR BAKSHI Saket Sh Naveen Kumar Kashyap 323/19 SURAJKUND, F'BAD
30{GOURAV TANWAR VS OMKAR SINGH Saket Sh AK Garg 297/19 FATEHPUR BERI
31JAMAR BABU VS SUSHIL KR @ JOSHFE PITER Saket Sh Naveen Kumar Kashyap CR PARK

32|NEELAM (LR BHAGWAN DAS) VS PUNEET KUMAR Saket Sh Naveen Kumar Kashyap 230/1¢9 KALKAS

33|Gayatri Vs Md Aijaj Ali Saket Sh Naveen Kumar Kashyap 174/2019 GB NAGAR

34{Sanjay Vs Md Aijaj Ali Saket Sh Naveen Kumar Kaghyap 174/2019 GB NAGAR

35|RISHABH VS BEEKESH KUMAR Saket Sh AK Garg 009/2020 BHADOH! UP

36{Neeraj Vs Kamal Saket Sh Naveen Kumar Kashyap 392/19 BALLABGARH FARIDABAD
37[Ratni Devi {LR Of Vinod Mehta) Vs Sultan Saket Sh Naveen Kumar Kashyap 631/19 SURAJ KUND FARIDABAD




o~
38|AJIT KUMAR VS. RUCHITA SOOD Saket Sh Naveen Kumar Kashyap 271/19 GOVIND PURI
39|PRABHU VS RAKESH Saket Sh Naveen Kumar Kashyap 172/2019 NFC
40|{MADHU {LR OF PUSHKAR) VS MADHURENDRA YADA\Saket Sh Naveen Kumar Kashyap 185/2018 SIWAN BIHAR
41IANAR KHAN VS KARUNA NIDHAN MISHRA Saket Sh Naveen Kumar Kashyap 371/2020 HAZARAT NIZAMUDIN
42| GULSHAN KUMAR VS DIVYANSH DUTTA Saket Sh Néveen Kumar Kashyap 145/2020 SUNLIGHT COLONY
43| FAIMIDA VS ASHA RAM Saket Sh Naveen Kumar Kashyap 493/2019 DHAULANA HAPUR UP
44|SACHIN VS ANUJ NEGI Saket Sh Naveen Kumar Kashyap 42/2021 KALINDI KUNJ
45{RAJKUMAR VS PRANSTO CHAKARBORTY Saket Sh Naveen Kumar Kashyap 007/2021 CR PARK
46| MEENU (LR OF VINOD) VS SANT RA} Saket Sh Naveen Kumar Kashyap 30/2021 DEFENCE COLONY
47{PRAMOD KUMAR VS SANT RAJ Saket Sh Naveen Kumar Kashyap 30/2021 DEFENCE COLONY
48| SHAHABUDDIN VS RAM PUKAR Saket Sh Naveen Kumar Kashyap 283/201S SARITA VIHAR
49| RAMESH CHANDER VS HITESH Saket Sh Naveen Kumar Kashyap 163/2015 SUNLIGHT COLONY
50|SHAHZAD VS BHORA Saket Sh Naveen Kumar Kashyap 92/2021 BADARPUR
51|DALVEER VS MAN SINGH YADAV Saket Sh AK Garg 371/2019 MALVIYA NAGAR
S52|VIRENDER SHARMA VS RAHUL MAGHANI Saket Sh Naveen Kumar Kashyap 255/2021 CR PARK
S3|RAJENDER VS PRADEEP Saket Sh Naveen Kumar Kashyap 449/2021 LAJPAT NAGAR
54 TARA SINGH VS JAFFAR HUSSAIN Saket Sh Naveen Kumar Kashyap 176/2019 SUNLIGHT COLONY
S5{SANTOSH TIWAR! {LR OF KANCHAN) VS RAGHUBAR {Saket Sh Naveen Kumar Kashyap 341/2021 NEW FRIENDS COLONY
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Sr No. CASE TITLE COURT JUDGE FIR NO. PS
1|MADAN LAL VS PREM PAL AND ORS ROHINI SH AMIT BANSAL 649/18 MANOGAL PURI
2[HIRA LAL VS ABHISHEK ROHINI SH VINOD YADAV 596/18, NARELA
3|MASTER NITESH VS RAHUL ROHINI SH SIDDHARTH MATHUR 40/19 KANJHWALA
4|RAMDEV RAM VS MOHD. JAMIR ANSARI ROHINI SH. VINOD YADAV 451/17 ALIPUR
S|MANVEER SINGH VS BALBIR SINGH ROHINI MS JASIEET KAUR 597/15 MANGOLPURI
6[JAMIL AHMAD VS RAMPHAL ROHINI SH. VINOD YADAV 263/2017 SAMAIPUR BADLI .
7|MASTER ANISH VS NASEEB ROHINI |sH SIDDHARTH MATHUR 14/19 KANJHAWALA 7
8| VIPIN VS SURENDER ~ |ROHINI SH VINOD YADAV 275/18 BALSAWA DAIRY :
9|RANI GAMBHIR VS CHANDAN SINGH ROHINI MS. JAS JEET KAUR 337/21 SUBASH PLACE
10|CHARAN SINGH VS MOHIT ROHIN! MS. JAS JEET KAUR 359/14 BEGUMPUR
11]AJAY VS RAJESH ROHINI SH. SATISH KUMAR 495/16 KANJHAWALA
12{MASTER ANISH VS NASEEB ROHINI SH. SIDHARTH MATHUR 149/19 KANJAWALA .
13|SUMAN VS JAI RAM ROHINI SH. VINOD YADAV 345/17 ALIPUR i
14|PUSHPENDER VS SONU ROHINI SH. VINOD .YADAV 727/16 JEHANGIRPURI
15]ASHOK KUMAR VS ASHISH ROHINI SH. VINOD YADAV 457/17 ALIPUR, DELHI
16{SURYAKANTH TIWARI VS PRITAM SINGH ROHINI SH. SIDHARTH MATHUR 440/19 AMAN VIHAR
17|SANDEEP TIWAR! VS PRITAM SINGH ROHINI SH. SIDHARTH MATHUR 440/19 AMAN VIHAR
18{LAXMAN DAS VS RAMII ROHINI SH. VINOD YADAV 1084/17 S P BADLI
19]POOJA DEVI VS YOGESH KUMAR ROHINI SH. SIDHARTH MATHUR 236/2019 ASHOK VIHAR
20{VINOD VS KULDEEP KUMAR ROHINI SH. VINOD YADAV 0009/2019 AADARSH NAGAR
21{POOJA VS KULDEEP KUMAR ROHINI SH. VINOD YADAV 0009/2019 AADARSH NAGAR i
22|RAM ASHISH VS SURESH ROHINI SH. VINOD YADAV 202/2019 NARELA §
23{SHASHI KANT VS PARDEEP - [ROHINI SH. VINOD YADAV 277/2015 NARELA
24{DEEPAK VS PARDEEP ROHINI SH. VINOD YADAV 277/2015 NARELA
25|KAWAR PAL VS RAKESH KUMAR ROHINI SH. 55 MALHOTRA 142/2019 MUKHERJEE NAGAR
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26{MEGHA VS SANTOSH ROHINI SH. SIDHARTH MATHUR 53/2020 BEGUM PUR
27|SUJAL MALIK VS SANTOSH ROHINI SH. SIDHARTH MATHUR 53/2020 BEGUM PUR
28{SARJIT MALIK V5 SANTOSH ROHINI SH. SIDHARTH MATHUR 53/2020 BEGUM PUR
29|SAROJ SHARMA THR VS GYAN SINGH ROHINI MS. JAS JEET KAUR 147/2019 KESHAV PURAM
30|SAURABH VS RIZWAN ROHINI MS. JAS JEET KAUR 308/19 BHARAT NAGAR
31|ANSH VS RIZWAN ROHINI MS. JAS JEET KAUR 308/19 BHARAT NAGAR
32|ARMAN ALI VS RIZWAN ROHINY ‘|MS. JAS JEET KAUR 308/19 BHARAT NAGAR
33|DINESH KUMAR VS SURESH KUMAR ROHINI SH. VIOND YADAV 276/2021 K N KATIU MARG
34|ANJU RAJEEVAN VS VIKAS ROHINI MS. EKTA GAUBA MANN 547/19 S B DIARY i
35|TEJPAL VS ANIL TADAV ROHINI SH. VINOD YADAV 424/20 NIA DELHI
36|RINKI REKHWAR VS DEVENDER KUMAR SINGH |ROHINI MS JASJEET KAUR 00001/21 RANI BAGH
37|RAJESH SHARMA VS ASHWANI ROHINI SH. SIDHARTH MATHUR 19/2020 SOUTH ROHINI
38| JITENDER SHARMA V5 SATISH KUMAR ROHINI SH. SIDHARTH MATHUR 327/18 SHALIMAR BAGH
39|INDER PAL VS JAVED HUSSAIN ROHINI SH. SIDHARTH MATHUR 303/19 RAJ PARK
40|ASHOK KUMAR SHARMA V5 RAJ KUMAR ROHINI MS. EKTA GAUBA MANN 68/2019 S B DIARY
41[BINDU VS ANKIT BANSAL ROHINI SH. SIDHARTH MATHUR 36/2021 VIJAY VIHAR
42|NARESH KUMAR VS IMTIYAZ ROHINI SH.VINGD YADAV 665/2020 JHANGIR PURI
43[MANOJ KUMAR VS MEHARBAN SINGH ROHINI SH. VINOD YADAV 159/2022 MAHENDER PARK
44| DEEPAK VS SATYA NARAIAN ROHINI MS. JAS JEET KAUR 183/19 KESHAV PURAM
45|RAVINDER V5 SATYA NARAIAN ROHINI MS. JAS JEET KAUR 183/19 KESHAV PURAM
46|VEER PRAKASH VS BALWAN VERMA ROHINI SH. VINOD YADAV 444/21 BHALSWA DIARY
47|RAJESH KUMAR VS BALWAN VERMA ROHINI SH. VINOD YADAV 444/21 BHALSWA DIARY
48|SANJAY VS BALWAN VERMA ROHINI SH. VINODYADAY 444/21 BHALSWA DIARY
49|LAKHO DEVI VS PERIASAMY ROHINI SH. VINOD YADAV 1585/21 MAHENDER PARK
50{RANI DEVI VS ASHOK BAIRWA ROHINI SH. VINOD YADAV 691/21 BHALSWA DIARY
S1{VIDYA DEVi VS MONU KUMAR ROHIN SH. VINOD YADAV 108/22 JAHANGIR PURI
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52|DHAN SINGH VS RAM NIWAS JAT ROHINI SH. VINOD YADAV 1464/21 MAHENDER PARK
S53|YOGENDER KUMAR VS PRADEEP ROHINI SH. VINOD YADAV 238/21 ALIPUR
54| DHARMENDRA VS RAIPAL SINGH ROHINI SH. VINOD YADAV 197/19 JAHANGIR PURI
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SR NO. |TITLE COURT NAME JUDGE FIR NO. P.S
1[JYOT! & ORS VS BABU LAL MACT DWARKA MS REKHA 520/16 BHIWANI
JAI WANTI & OTHERS VS RAMESH SINGH SADAR
2|TANWAR MACT DWARKA MS REKHA 72/17 BAHADURGARG
3|MONIKA DEVI VS SANDEEP KUMAR MACT DWARKA MS REKHA 33/17 Israna, panipat
4[JAI DEEP SHARMA VS SANDEEP KUMAR MACT DWARKA MS REKHA 33/17 Israna , panipat
5|ASHA VS SANDEEP KUMAR MACT DWARKA MS REKHA 33/17 Israna, panipat
6|CHANDRIKA DEVI VS BINOD DASS MACT DWARKA MS NIYAY BINDU 391/17 UTTAM NAGAR
MEENA KUMARI {LRS OF VIJAY KUMAR) VS
7|NAVEEN YADAV MACT DWARKA MS REKHA 590/2020 DWARKA SOUTH
8|DHARAM SINGH VS TARUN KUMAR MACT DWARKA MS REKHA 140/2020 JAFFARPUR KALAN
9|SAVITA DEVI vs DHARAMVEER MACT DWARKA MS REKHA 364/16 DWARKA SEC-23
PS SADAR PALWAL,
10|SHILA DEVI VS AMAN MACT DWARKA MS REKHA 883/17 PALWAL HARYANA
11[USHA SHRIVASTAV &0RS VS VISHAL RAJ MACT DWARKA MS NIYAY BINDU 368/17 BINDAPUR
12 DCP(PCR) vs RAJBIR MACT DWARKA MS NIYAY BINDU 388/13 DWARKA NORTH
13{SHAMBIR VS ROHTASH MACT DWARKA MS NIYAY BINDU 0008/2017 NAJAFGARH
14|DCP VS RAJ SINGH MACT DWARKA MS REKHA 81/2017 DWARKA SOUTH
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UMED KUMAR VS RAHUL MACT DWARKA MS NIYAY BINDU 1068/20 BINDAPUR
6|SHANT! JOSHI VS PRADEEP MACT DWARKA 246/2021 DWARKA SOUTH
RAMESH KUMAR VS K RAGINI (TPPD) MACT DWARKA 451/2016 DWARKA SOUTH
RADHA RANI VS SHUBHAM SHARMA MACT DWARKA MS NIYAY BINDU 156/2019 KARDHANI, RAJ
SARWAN SINGH VS NARENDER KUMAR MACT DWARKA 189/2021 KAPASHERA
LR'S OF ASHOK KUMAR vs ATTAR SINGH MACT DWARKA 403/16 VIKASPURI
JASMATI vs UTTAM KUMAR MACT DWARKA 316/16 KAPASHERA
SUMAN VS KRISHAN PAL MACT DWARKA 2014/231 KAPASHERA
AMIT KUMAR VS LALLU YADAV MACT DWARKA MS NIYAY BINDU 21/2014 ROHADAI, REWARI
POONAM VS VIKAS MACT DWARKA MS NIYAY BINDU 00006/21 CHHAWLA
RAJESH VS VIKAS MACT DWARKA MS NIYAY BINDU 00006/21 CHHAWLA
AADIT PAUL VS PRADEEP MACT DWARKA 578/21 DWARKA SOUTH
RAVINDER VS KRISHAN MACT DWARKA 0012/2019 DWARKA SEC-23
8|SONALI VS KRISHAN MACT DWARKA 0012/2019 DWARKA 5EC-23

AMIT VS KRISHAN MACT DWARKA

0012/2019

DWARKA SEC-23
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MACT DWARKA

30| RINKU VS KRISHAN MS REKHA 0012/2019 DWARKA SEC-23
31| MADAN VS ANIL KUMAR VASHISHT MACT DWARKA MS REKHA 788/15 BAHADURGARH
32]JAI BHAGWAN VS JATIN YADAV MACT DWARKA MS NIYAY BINDU 98/17 BHD NAGAR
CHANDA DEVI VS SUNNY KUMAR (DEATH PS KISHANGARH BAS
33| DUSHYANT) MACT DWARKA MS REKHA 147/2017 ALWAR RAJASTHAN
PS KISHANGARH BAS,
34|{CHANDA DEVI VS SUNNY KUMAR MACT DWARKA MS REKHA 147/2017 ALWAR RAJASTHAN
PS KISHANGARH BAS,
35|FULDEV SINGH VS SUNNY KUMAR MACT DWARKA MS REKHA 147/2017 ALWAR RAJASTHAN
PS KISHANGARH BAS ,
36| VISHWAJEET SINGH VS SUNNY KUMAR MACT DWARKA MS REKHA 147/2017 ALWAR RAJASTHAN
37|PRABHU DAYAL vs PARMINDER MACT DWARKA MS NIYAY BINDU 624/16 UTTAM NAGAR
-38|LR’S of RAMANIIT vs SAMER MACT DWARKA MS REKHA 241/16 SEC-23 DWARKA
39|PINTU SINGH vs SAMER MACT DWARKA MS REKHA 241/16 SEC-23 DWARKA
40|SATPAL vs SAMER MACT DWARKA MS REKHA 241/16 SEC-23 DWARKA
41|JEEVIKA vs SAMER MACT DWARKA MS REKHA 241/16 SEC-23 DWARKA
42|GURENDER vs SAMER MACT DWARKA MS REKHA 241/16 SEC-23 DWARKA
PS LATEHAR,
43|TAPESAWRI DEVI VS VINOD SINGH MACT DWARKA MS NIYAY BINDU 48/2017 JHARKHAND
PS CIVIL LINES , GURU
44|RENU VS DURJAN RAM MACT DWARKA MS NIYAY BINDU 590/17 GRAM
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PS CIVIL LINES , GURU

45| ANUJ SHARMA VS DURJAN RAM MACT DWARKA MS NIYAY BINDU 590/17 GRAM

RAI PS, SONIPAT,
46| HARMEET SINGH VS ASHIF KHAN MACT DWARKA MS NIYAY BINDU 213/17 HARYANA
47|SURENDER SINGH VS SUSHIL YADAY MACT DWARKA MS NIYAY BINDU 66/2018 PS JATUSANA
48| DEEPANISHA SHARMA VS RANJIT SINGH MACT DWARKA MS REKHA 50/2019 KHARAR
49, KRISHNA DEVIVS MOHINDER SINGH MACT DWARKA MS NIYAY BINDU 169/2021 CITY DADRI, HARYANA
S50{REKHA vs RAMENDER RANA MACT DWARKA MS REKHA 111/16 JAFFARPUR KALAN

SANJAY SINGH RAWAT (PAVITRA DEVI) VS

51{SURIEET SINGH MACT DWARKA MS NIYAY BINDU 267/18 UTTAM NAGAR
52| MANJU DEVI vs VIKAS &ORS MACT DWARKA MS REKHA 266/18 PS Sector-5 , Noida
53|KUMARI RITU VS SAWET KUMAR MACT DWARKA MS NIYAY BINDU 1126/18 PS BINDA PUR
54|ARUN KUMAR JHA VS SANDEEP KUMAR MACT DWARKA MS REKHA 19/2021 DWARKA SEC-23
55/HARKESH VS. RAJENDER SINGH YADAV MACT DWARKA MS REKHA 186/19. P S KAPASHERA
56/KARU RAM VS JAIPAL VERMA MACT DWARKA MS NIYAY BINDU 380/19 PS DABRI
57| OMWATI VS KRISHAN SINGH DAGAR MACT DWARKA MS REKHA 148/2020 JAFFARPUR KALAN
S58|PREETI VS DHARMENDER MACT DWARKA MS NiIYAY BINDU 04/16 NAJAFGARH
59| PRADEEP VS VED KUMAR MACT DWARKA MS REKHA 196/15 DWARKA SOUTH
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KAMLESH KAUR & ORS VS VED KUMAR

60[{DEATH OF AMANDEEP) MACT DWARKA MS REKHA 196/15 DWARKA SOUTH
61{KAMAL MEHTA VS PARVESH MACT DWARKA MS REKHA 326/17 DWARKA SOUTH
62{JAY MAJUMDAR VS BIJENDER SINGH MACT DWARKA MS REKHA 347/19 VIKASPURI

63| MOHIT ALAM VS SANDEEP KUMAR MACT DWARKA MS NIYAY BINDU 168/2019 BHD NAGAR

64| MINAJ VS SANDEEP KUMAR MACT DWARKA MS NIYAY BINDU 168/2019 BHD NAGAR

65| TABARAK VS SANDEEP KUMAR MACT DWARKA MS NIYAY BINDU 168/2019 BHD NAGAR

66| NARENDER VS PANKAJ (DEATH OF AKHIL) MACT DWARKA MS NIYAY BINDU 342/21 CHHAWALA
67|NARENDER VS PANKAJ (DEATH OF KULDEEP) |MACT DWARKA MS NIYAY BINDU 342/21 CHHAWALA
G8{NARENDER VS PANKAJ (DEATH OF PARDEEP) |MACT DWARKA MS NIYAY BINDU 342/21 CHHAWALA

69| SAAHIL VS PANKAJ MACT DWARKA MS NIYAY BINDU 342/21 CHHAWALA
70{SUGANDHA VS RAJ SINGH MACT DWARKA MS NIYAY BINDU 803/14 NAJAFGARH
71|VIVEK VS RAJ SINGH MACT DWARKA MS NIYAY BINDU 803/14 NAJAFGARH
72|SHER SINGH @ JANAK VS HARI OM MACT DWARKA MS REKHA 163/18 |P S KAPASHERA
73|ASHOK KUMAR MISHRA VS SARWAR HASAN  |MACT DWARKA MS NIYAY BINDU 273/2017 PS BHD NAGAR
74[SAMSHER VS ANKIT MACT DWARKA MS NIYAY BINDU 105/2018 PS NAJAF GARGH

™




75|NAND'KISHORE VS SANSKAR MALIK MACT DWARKA MS NIYAY BINDU 122/2021 NAJAFGARH
76|ASHWANI KUMAR SINGH VS MUNISH KUMAR MACT DWARKA MS REKHA 186/2021 DWARKA SOUTH
77|POONAM VS DEEPAK GUPTA MACT DWARKA MS NIVAY BINDU 865/2021 DABRI

78ISUNIL VS BHAGWAN YADAV MACT DWARKA MS NIYAY BINDU 64/18 PS CHHAWLA
79{VIKAS VS SUNIL KUMAR MACT DWARKA MS NiYAY BINDU 651/2020 BHD NAGAR
80|SHYAM SUNDER VS NARENDER DAGAR MACT DWARKA MS REKHA 131/2020 JAFFARPUR KALAN
81 I REKHA KUMARI VS UDBHAV Ral MACT DWARKA MS REKHA 459/20 DWARKA SEC-23
82I BISHAN DUTT SHARMA VS NOORAL MACT DWARKA MS REKHA 246/2021 SEC 23 DWARKA
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Email

FW: Directions issued by the Hon'ble Supreme Court of India vide orders dated 31.03.2022

in Writ Petition (Civil) No, 534/2020 titled “Bajaj Allianz General Insurance Company
Private Ltd, v. Union of India"

~ From :bhagwat sattadhish <bhagwat.sattadhish@navi.com> Mon, Jul 11, 2022 03:10 PM
Subject : FW: Directions issued by the Hon'ble Supreme Court of India #2 attachments

vide orders dated 31.03.2022 in Writ Petition (Civil) No.
534/2020 titled "Bajaj Allianz General Insurance Company
Private Ltd. v. Union of India"

To : Vinay Sharma <ar-gazettelb.dhc@gov.in>
Cc : navilegalclaims@navi.com .

Respected Sir/Madam,

Itis_hereby confirming that Navi General Insurance Ltd. [Formerly-known.as DHFL Gen.-Ins«~lktd.]

have only 4 cases in MACT Delhi and all 4 cases are defence cases. We have no case in Hon'ble

Figh Court, Delhi,

Regards,

I CT PUE L A ) — it
SHESAS FFINE 3 T i NT

chnl; P & C Claims

SO INSUNANCe
pr s dS L TR e T & ATt
1-86989798136

Email: bhagwat.sattadhishi@navi.com

From: Bhagwat Sattadhish <bhagwat.sattadhish@navi.com>

Sent: 08 July 2022 17:15 ,

To: 'Vinay Sharma' <ar-gazettelb.dhc@gov.in>

Cc: Navi Legal Claims <navilegalclaims@navi.com>

Subject: RE: Directions issued by the Hon'ble Supreme Court of India vide orders dated
31.03.2022 in Writ Petition (Civil) No. 534/2020 titled "Bajaj Allianz General Insurance Company
Private Ltd. v. Union of India"

Respected Mr. Vinay,

It is hereby confirming that Navi General Insurance Ltd. [Formerly known as DHFL Gen, Ins, Ltd.]

have only 4 cases in MACT Delhi and all 4 cases are defence cases. We have no case in Hon'ble
High Court, Delhi.

Regards,

ANy by ol
iRl

L.cgnI\.-v P& C Claims '
ST NSLHTNGE

.
Fomaaerly b s SHEFL Gencral hosation v Lmitnd)

Muobile: 191-8698979836
Email: bhagwat.satadhislyronavi.com

ity

From: 'Vinay Sharma' via Navi Legal Claims <pavilegalclaims@navi.com>
Sent: 08 July 2022 17:00 ’
@hdfcergo.com;
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Vinay Sharma

- e

RNES

MR O




nodalofficertp@icicllombard.com; MACT.Rohini@ext.iffcotokio.co.in;

kgilegalnorthandeast@Kotak.com; TPClaimsNLV.Delhi@nic.co.in; navilegalclaims@navi.com;
delhicourt@royalsundaram.in; TPClaims.Dethi@sbigeneral.in; mact.litigation@universalsompo.com;
nod.del.fgi@futuregenerali.in; droimacthub@uiic.co.in; no.northi@magma-hdi.co.in

Subject: Directions issued by the Hon'ble Supreme Court of India vide orders dated 31.03.2022 in
Writ Petition (Civil) No. 534/2020 titled "Bajaj Allianz General Insurance Company Private Ltd. v.
Union of India"

Sir/Madam,

Please find the letter attached herewith for information and necessary action.

Regards

Assistant Registrar
Gazette-1B Branch
High Court of Delhi.

-~ Insurance companies letter.pdf
643 KB

From : rajkumar baliarsingh Fri, Jul 08, 2022 05:54 PM
#6 attachments

<rajkumar.baliarsingh@universalsompo.com>

.Su'b'ject : FW: Directions issued by the Hon'ble Supreme Court of India vide
orders dated 31.03.2022 in Writ Petition (Civil) No. 534/2020
titled "Bajaj Allianz Genheral Insurance Company Private Ltd. v.-
Union of India" - ’

To : tusharanshu walia <tusharanshu.walia@universalsompo.com>

Cc: Vinay Sharma <ar-gazettelb.dhc@gov.in>, swati pawar
<swati.pawar@universalsompo.com>, omkKar jagtap
<omkar.jagtap@universalsompo.com>

Dear Tusharanshu,

Kindly find the observation of Register General, Delhi High Court, which shows that our Data is not
reached to them,
Kindly ensure that the required data to be sent to them immediately without fail.
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JPN SHAHI & ASSOCIATES
ADVOCATES

To . :
The Registrar General

High Court of Delhi
At New Delhi

J6
O.ffice : 51, Maya Apartment F-Block,
Vikaspuri, New Delhi-110018
Mab. : 9811148998, 9810022726
E-mail : advjpnshahi@gmail.com

Dated: 17.06.2022

Subject- List of Fit Cases Pending before the Motor
Accident Claim Tribunal as on 31.03.2022

Sir,

On instructions from the New India Assurance Company Ltd, Delhi

Legal Hub, having its office at Core-1, First Floor, Scope Minar, Laxmi

Nager, District Center, Delhi 92. I am attaching herewith the list of fit

cases in compliance of Judgment passed by Hon’ble Supreme Court of

India in Writ Petition (C) No. 534/2020, Titled as Bajaj Allianz General

Insurance Company Ltd Vs. Union of India.

TEMERAL RE
GENE w0

17 JUN 2022
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JPN SHAHI
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TABLE A - MACT/TRIBUNAL
list of fit cases as on 31/3/2022

NAME OF THE No. of No. of claims |
MACT/TRIBUNAL outstanding fit for
. claims AS ON compromise
01.04.2022
KARKARDOOMA 322 20
ROHINI 288 28
| PATTIALA HOUSE 141 20

TIS HAZARI 293 20
SAKET 141 10
DWARKA 196 25

£



Email

FW: Directions issued by the Hon'ble Supreme Court of India vidg qrders
dated 31.03.2022 in Writ Petition (Civil) No. 534/2020 titled “B_a_]aj
Allianz General Insurance Company Private Ltd. v. Union of India”.

From : shishya pal | Fri, Jun 10, 2022 03:07 PM
<shishya.pal@orientalinsurance.co.in> 43 attachments

Subject ; FW: Directions issued by the Hon'ble
Supreme Court of India vide orders dated
31.03.2022 in Writ Petition (Civil) No.
534/2020 titled “Bajaj Allianz General
Insurance Company Private Ltd. v. Union of
India”,

To :Vinay Sharma <ar-gazettelb.dhc@gov.in>

Cc : sg@gicouncil.in, arvindshenoy@gicouncil.in,
sudhakar tripathi :
<sudhakar.tripathi@orientalinsurance.co.in
>, prtripathy@orientalinsurance.co.in,
vikaschadha@orientalinsurance.co.in,
ksbodh@orientalinsurance.co.in,
shyam@orientalinsurance.co.in,
anayar@orientalinsurance.co.in, manju
gouhar
<manju.gouhar@orientalinsurance.co.in>,
Akarsh Deepak
<Akarsh.Deepak@orientalinsurance.co.in>

espected Sir/Mam,

Please find attached list of cases ihat are compromisable in District Courts and
High court of Delhi of our cornziy i.e. The Oriental Insurance Co. Ltd.
[Regional Gffice Delhi].

With regards,

Shishyapal -

Manager

The Oriental Insurance Company Limited,

Third Party Hub, Regional Office 1

F-14 & 20, United Life Building, Inner Circle,

'F’ Block, Connaught Place, New Delhi- 110 001

Phone : 011 — 23321939, 2371014 Fax No. : 23736642
CIN:U66010DL1947G0OI007158

177
Vinay Sharma




Erom: Arvind Shenoy [mailto:arvindshenoy@gicouncil.in]

Sent: 03 June 2022 10:27

To: Rajesh Dhame; Mangesh Gandhi; Shashank Deochake; Pravin Prabhu;
RakhiAnand; Ajay Jadeja; Ketan Ganatra;
Rajagopalan.ramaswamy@icicilombard.com; Rashmi; Milind Myakal; Sajiv P;
Karan Purohit; PS.Chakravarthy@nic.co.in; Bhagwat Sattadhish; RADHIKA R;
Tripathi Sudhakar; kaushal shah; Sanjay Gupta; SrinivasanS; Yaseen shah;
Sumeet Bajaj; Mohd. Azhar Wasi; sjayasree;
Swati.pawar@universalsomjpo.com

Cc: Secretary General ,

Subject: FW: Directions issued by the Hon'ble Supreme Court of India vide
orders dated 31.03.2022 in Writ Petition (Civil) No. 534/2020 titled “Bajaj
Allianz General Insurance Company Private Ltd. v. Union of India”

Please be sure before dlicking on Links/Attachments to identify/avoid SPAM.
Dear Sirs/Madam,

Please arrange to send the lists of cases that are compromisable to the
respective to the Delhi HC in respect of the cases that can be compromised in
District Courts & High Court of Delhi immediately (please see attached letter)
if not already done so.

Please also ensure that such lists of other High Courts & Tribunals are sent to
the Hon'ble Registrars of the respective High Courts.

Best regards,

Arvind Shenoy
Consultant & Technical Advisor

From: Secretary General <sg@gicouncil.in>

‘Sent: Thursday, June 2, 2022 4:24 PM

To: Arvind Shenoy <arvindshenoy@gicouncil.in>

Subject: FW: Directions issued by the Hon'ble Supreme Court of India vide
orders dated 31.03.2022 in Writ Petition (Civil) No. 534/2020 titled “Bajaj
Allianz General Insurance Company Private Ltd. v. Union of India”

From: Vinay Sharma <ar-gazettelb.dhc@gov.in>

Sent: Wedriesday, June 1, 2022 4:34 PM

To: Secretary General <sg@gicouncil.in>

Subject: Directions issued by the Hon'ble Supreme Court of India vide orders
dated 31.03.2022 in Writ Petition (Civil) No. 534/2020 titled “Bajaj Allianz
General Insurance Company Private Ltd. v. Union of India".

Sir,

Please find the letter attached for information and necessary action.
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Regards,

Assistant Registrar,
Gazette-IB Branch,
Delhi High Court.

DISCLAIMER: The information contained in this electronic
message and any attachments to this message are intended for
the exclusive use of the addressee(s) and may contain
proprietary, confidential or privileged information. If you are
not the intended recipient, you should not disseminate,
distribute or copy this e-mail. Please notify the sender
immediately and destroy all copies of this message and any
attachments. WARNING: Computer viruses can be transmitted via
email. The recipient should check this email and any
attachments for the presence of viruses. The company accepts no
liability for any damage caused by any virus transmitted by
this email. Thank you for your cooperation.
www.orientalinsurance.org.in .

- Letter dated 01.06.2022 to SG, GIC..pdf
370 KB

- compliance of sc directions.xlsx
18 KB
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LIST OF COMPROMISABLE CASES : ORIENTAL INSURANCE CO. LTD.

SR. | CPONAME |NAME OF COURT CASE TITLE CASE NUMBER
NO.
1| 7P HUB, NRO1 ROHINI SAPMA VS FAIZ DLNT010113932018
2] TP HUB; NROZ ROHINI MAHESH SHAH VS MAYANK GUPTA DLNW010026352019
3] TP HUB, NRO1 ROHINI JAMEEL AHMAD VS ISHWAR SINGH DLNT010019622019
4| 7P HUSB, NRO1 ROHINI MOHD TAZIB VS VIAY KUMAR DLNT010082032016
5| Tp HUB, NRO1 ROHINI ARTI VS RAIU KUMAR:SHARMA DLNT010073572018
6| TP HUB, NRO1 ROHINI SUSHMA DEVI VS TAMMNA VERMA bLNT010075022021
7| TP HUB, NRO1 ROHINI GUDIYA DEVI VS SHEHZAD DLNT010066382019
8{ TP HUB, NRO1 SAKET Deepa Vs Ram Nandan DLST01-008270-2017
9] TP HUB, NRO1 SAKET. Satish Chandra Vs Sablr Khan DLSE010084092017
10} TP HUB, NRO1 SAKET Nirmala Vs Israr All DLSE010046862018
11] TP HUB, NRO1 SAKET RAJA VS KISHAN KUMAR DLSED10063922017
12| TP HUB, NRO1 SAKET RAM SEVAK VS ARIF DLSE010072232019
13| TP HUB, NRO1 SAKET SACHIN SANGWAN VS UGAN MISHRA DLSE010061682018
14| TP HUB, NRO1 SAKET GULSHAN KUMAR VS PARMANAND GUPTA DLST010022002018
15| TP HUB, NROL SAKET Vimal Kishore Vs Jite DLST01-001165-2018
16| TP HUB, NRO1 SAKET VIMAL OJHA VS AYUSH-ARNEIA DL5T010025432019
17| TP HUB, NRO1 SAKET MUBARIK V5 GULFAM DLST010042802019
18| TP HUB, NRO1 SAKET NAZIM AHMED VS GULFAM DLST010042802019
19{ TP HUB, NRO1 SAKET AZAZ AHMAD VS GULFAM DLST010042802019
20| TP HUE; NRO1 _SAKET RAHUL V5 SAGAR KUMAR DL5T01-0080182-017
21| TP HUB; NRO1 TIS.:HAZARI Arilta Vérma Vs Bablu DLCT010098512017
22 TP HUB; NRO1 TIS-HAZARI NISHU VS RAINISH AHLAWAT DLWT010043722019
23] TP HUB, NRO1 TIS HAZARI Gedta Gupta Vs Alit DLCT010007602019
24| TP HUB, NRO1 TIS HAZARI RITA DEVI V5 MUKESH RUMAR SINGH DLCT010120272018
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TENZIN MANGTHOE VS CHANDER SHEKHAR

25]_TP HUB, NRO1 TS HAZARI DLCT010014522016
26° TP HUB, NROL .TIS HAZARI SHANTI BAI YADAV VS ANIL KUMAR DLCT010123322018
27| TP HUB, NRO1 TIS BAZARI KOMAL SANPAL VS RAJESH *_DLCT010038662015
28| TP HUB, NRO1 TIS HAZARI Ram Karan Vs Bablu Kumar DLCT01.0098512017
29| TP HUB, NRO1 TIS HAZARI ANITA DEVI VS RAMA SHANKAR SINGH DLCT010175842016
30| TP HUB, NRO1 TIS HAZARI Ram Kishore Vs Dilip DLCT010012532017
31| TP HUB, NRO1 TIS HAZARI ASHOK KUMAR VS.DINESH DLWT010106762018
32| TP HUB, NRO1 TIS HAZARI Akash@Pushpender Vs A DLCT010038622017
33| TP HUB, NROL TIS HAZAR] JITENDER NATH BERA VS SARIKA BATRA DLCT010035932020
34| TP HUB, NRO1 TIS HAZARI -RISHBH BERAVS SARIKA BATRA DLCT010035932020
35 TP HUB, NRO1 TIS HAZARL ARUN KUMAR VS DUSHYANT KUMAR BARGOTI, DLCT010092412020
36] TP HUB, NRO1 TIS HAZARI DHARMENDRA VS'RAM BADAN SINGH DLCT010010853021
37| TP HUB, NRO1 DWARKA Amita Patro Vs Anurag DLSW010097132018
38| TP HUB, NRO1 DWARKA PODJA VS KRISHAN CHAND DLSW010022502019
39} TP HUB, NRO1 DWARKA SHANTI DEVI VS AJAY KUMAR SHARMA DLSW010024342019
40]_TP HUB, NRO1 DWARKA SUNITA PANIGIR] VS VIKRAM DLSW010003422014
a1| TR HUB, NRO1 DWARKA RAJ KUMARI VS DHARAM SINGH DLSWD10000652016
42( TP HUB, NRO1 . DWARKA PRABHA WATI DEVI VS DHARAM SINGH DLSWO010000642016
43| TP HUB, NRO1 DWARKA DEEPAK KUMAR VS SHIVENDRA KUMAR DLSW010009442017
a4] TP HUB, NRO1 DWARKA KRISHNA DEVI VS SANJAY KUMAR DLSW010011072017
45| TP HUB, NRO1 DWARKA ABDUL VAHAB VS ANUJ KUMAR DLSW010119382018
46 TP HUB, NRO1 DWARKA RAHUL YADAV V5 VIJAY SINGH DLSW010020092017
47]_7TP HUB, NRO1 DWARKA PRINCE VIKRAMIEET VS DIPTI TAKALE DLSW010063942018
48| TP HUB, NRO1 DWARKA KANCHAN V5 ANT SINGH DLSW010125892018
49| TP HUB, NRO1 DWARKA MOHD. IZHAR VS SOHAN KUMAR DLSW010033822019
S0| TP HUB, NRO1 DWARKA CHANDRAWATI VS SAURABH KUMAR DLSW010134212018
51| TP HUB, NRO1 DWARKA SUBHASH SAINI'VS JITENDRA KUMAR DLSW010064882017
52| TP HUB, NRO1 | PATIALA HOUSE REENA VS VISHRAM SINGH DLNDQ10167882017
S3| TP HUB, NRO1 PATIALA HOUSE Sanjeev Kumar Tiwarl Vs Harjot Singh DLND010163002018

54 TP HUB, NRO1

PATIALA HOUSE

LATA RAWAT VS SUSHIL KUMAR

DLMD010057282019
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55 Tp HUB, NROL | _PATIALA HOUSE Mahavir Vs Rakesh Bhandarl DLNDO10119502018
SE TP HUB, NRO1 | PATIALA HOUSE KASHMIRI DEVI VS SURESH SINGH DLND010036663016
£7] TP-HUB, NRO1 PATIALA HOUSE Sanjeev Kr. Tiwari Vs harjot Singh DLND010009202017
58| TP HUB, NRO1 | PATIALA HOUSE DEVENDER SHARMA VS HASIM KHAN DLNDD10012222018
59| TP HUB; NRO1 [ PATIALA HOUSE RAJENDER KUMAR VS ASHISH KUMAR DLNDO10082342018
60| TP HUB;NRO1 | PATIALA HOUSE PREM SINGH VS JAGBIR SINGH OLND010057262019
61] TP HUB, NRO1 [ KARKARDOOMA Asmeen Vs Jishan DLSH010077872018
62| TP HUB, NRO1 | KARKARDOOMA RAKHI TYAGI.VS:RAIESH MISHRA DLSH010021262015
63| TP HUB,NRO1 [ -KARKARDOOMA SANDEEP KUMAR VS SUNIL KUMAR DLET010061862017
64) TP HUB; NRO1 | -KARKARDOOMA . ROSHAN KHATOON VS SAURABH DLET010001052018
65| TP HUB, NROL | KARKARDODOMA. KULDEEP CHAUHAN VS NARESH SHA DLSH010005362017
66] TP HUB, NRO1 | KARKARDOOMA PHOOLWATI VS GAUTAM KUMAR DLSH010016802015
67] TP HUB, NRO1 | KARKARDOOMA SUMAN DEV! VS BHOPAL SINGH DLET010074922017
68 TP HUB, NRO1 | KARKARDOOMA KAMAL RANTI V8 MOHD.SAGIR DLSH010082322020
69| TP HUB, NRO1 | KARKARDOOMA DEVINDER VS MUNFIKAR DLNE010035882019
70| TP HUB, NRO1 | KARKARDOOMA REEMA DUBEY VS MAHESH DLSH010084952018
71| TP HUB, NRO1 | KARKARDOOMA JITENDRA VS SANDEEP DLSHG10060982019
72| TP HUB, NRO1 | KARKARDOOMA INDER JEET PANDEY VS ANEESH KR, NAIR DLSH010001782018
73| TP HUB, NRO1 | KARKARDOOMA AKASH MAVI Vs SAHID DLSH010015522015

74| TP HUB, NRO1 | KARKARDOOMA Nishar Ahmed Vs Jarieel Ahmed DLNE010030912019
75! TP HUB,.NRO1 | KARKARDOOMA ANIL KUMAR VS PREM PRAKASH DLSH010012202015
76] TP HUB, NRO1 ARKARDOOMA DEEPAK VS RAKESH KUMAR DLSH0100324372016
77] TR HUB,;NRO1 [ KARKARDOOMA PREETI RANA V5 RAKESH DLSH010017602016
78] TP HUB;NRO1 | KARKARDOOMA SANDEEP KUMAR VS SUNIL KUMAR DLET010061852017
79| TP HUB; NRO1 [ KARKARDOOMA ASHWANI KHOSLA VS BRHAM SINGH DLSHO10031172016
80| TP HUB, NRO1 | KARKARDOOMA NAND SINGH VS AMAN AGGARWAL DLSH010019322018
81 TP HUB, NROi | KARKARDOOMA MANISH RUMAR KHEMKA VS MAHESH DLSH010086892018
§2| TP HUB, NRO1 | KARKARDOOMA HARIOM SHARMA VS YAGYRATH DLET010018282019
83| TP HUB, NRO1 | KARKARDOOMA AKASH VS SOMVIR SINGH DLET010089993017
84| TP HUB, NRO1 | KARKARDOOMA SURENDER SINGH VS SOMVIR SINGH

DLET010089982017
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85] TP HUB, NRO1 | KARKARDOOMA Dinesh Vs P.Padmanabha Pillal Dt;l;giggg;i;;gi:
5E TP HUB, NRO1 | KARKARDOOMA BRI MOHAN V ANKIT RANA D
&:]. TP HUB, NRO1 | KARKARDOOMA YASH PAL VS FURKAN ALl DLSH010075742018
aa[. TP HUB, NRO1.[- KARKARDOOMA Shasti Kant Vs P, pé’dmana_l;ha Pillai DLSHO10065902018
89| TP HUB, NRD1 | KARKARDOOMA Yuvraj Vs P.padmanabhaPilai DLSH010065922018
50 TP HUB, NROL HIGH COURT OIC V/S PRAMILA GIRI VS VINOD, PRAMILA GIRI V/S MACA, 270/2016, MACA
KUMAR MISHRA _531/2016
91| TP HUB, NRO1 HIGH COURT OICL. Vs Rani'S Rate/Déen Mehra MACA/33/2021
92] TP HUB, NRO1 HIGH COURT 0IC VS SHAMMI'SATIJA VS-BALVEER SINGH MACA/957/2018
93| TP HUB, NRO1 HIGH COURT 0IC Vs,-KAVYA SHARMA & ORS - MACA/820/17
94| YP HUB, NRO1 HIGH COURT OIC V/S Sriit Sushma Devi Vs Shakeen MACA 286/2015
95| TP HUS, NRO1 HIGH COURT OIC V/S DALIP KUMAR GUPTA, GAURAV SHARMA MACA 263/17
96| TP HUB, NRO1 HIGH COURT KIRAN VS DHARAMPAL MACA/99/2015
97]_TP HUB, NRO1 HIGH COURT OIC VS PINKY, WARYAM SINGH MACA 357/2014
98| TP HUB, NRO1 HIGH COURT ASHISH KUMAR VS SATINDER KUMAR MACA/784/2014
99]_TP HUB, NRO1 HIGH COURT KANCHAPATY| DEVI VS DEEPAK GUPTA MACA/232/2020
100| TP HUB, NRO1 HIGH COURT 0ic v/s S 1 Vs Manoj Kum MACA 221/2019
101 TP HUB, NRO1 HIGH COURT OIC V/S MANJEET SINGH V5. SUNIL KUMAR MACA 243/2019
102| TP HUB, NRO1 HIGH COURT OIC /S ANSAR AHMAD VS.MANGI KUMAR MACA 1025/2014
103] TP HUB, NRO1 HIGH COURT BITTU VS, RAM PARVESH MAC APP NO 45/2015
104] TP HUB, NROT HIGH COURT HUSAN BANO VS SURAI'SHAKYA MACA/310/2016
105| TP HUB, NROZ HIGH COURT OIC Vs RAHUL SHARMA VS KUSHESWAR MACA NO. 670/2018
106| TP HUB, NRO1 HIGH COURT OIC vs, Arun, Arun vs. DICUDAI SINGH VS, SUSHIL MAC APP NO 1033/14,
KUMAR 733/2016
107 TP HUB, NRO1 HIGH COURT OIC.V/S Sunita Tyag] Vs Sanjay MACA 1169/2018
108} TP HUB, NRO1 HIGH COURT OIC V/S MUNNI DEVI VS NARAIN SINGH MACA 687/13
103) TP HUB, NRO1 HIGH COURT OIC V/S RAMESH SINGH VS HARMEET SINGH {DAR/265) MACA 772/2014
110! TP HUB, NRO1 HIGH COURT MANISH KUMAR GUPTA V5 SAURABH SINGHAL 100/16
111] TP HUB, NRO1 HIGH COURT OIC V/S PROMILA V5 RAMESH KUMAR 1279 MAC.APP, 791/2014
112! TP HUB, NRO1 HIGH COURT OIC V/S POONAM PATHAK, KALU RAM MEENA MACA 63/2016
1 113| TP HUB, NRO1 HIGH COURT ANURADHA BHATTACHARYA VS OIC NO. 1196 MACA NO. 188/2015
L__114] TP HUB, NRO1 HIGH COURT OIC VS PRADEEP KUMAR MACA NO.136/2014




1§| TP HUB, NRO1 HIGH COURT VIIAY RAWAT VS OIC NO. 1196 MACA NO. 187/2015
| 1i71 TPHUB, NRO1 HIGH COURT 0IC V/S JAHIDA KHATOON MACA 741/18
i’ /| TP HUB, NRO1 HIGH COURT 0IC V/S RAMASHISH, MAHABIR SINGH MACA/539/2017
118| TP HUB, NRO1 HIGH COURT OIC V/S SAVITRI PATEL VS SURESH SINGH MACA/268/2016
119] TP HUB, NRO1 HIGH.COURT 0IC VS, REKHA VS MOHD SHAHID MACA/347/2016 194/13
120] TP HUB, NRO1 HIGH COURT OIC V/S PHOOL KUMARI RAGHUNI VS VINAY KUMAR VIACA 19/2015
121 TP HUB, NRO1 HIGH COURT UPENDER MEHTA.VS RAVINDER MACA/1104/2017
122} TP HUB, NROL HIGH COURT SANIAY TYAGI VS MANGAL SAIN:SHARMA MACA/518/2016
123]- TP HUB, NRO1 HIGH COURT RAJBIR SINGH WALIA VS HARPARTAP SINGH GILL MACA/276/2017
124 ‘TP.HUB, NRO1 HIGH COURT 0IC V/5 SEEMA . MACA 268/2014
125| TP HUB, NRO1 HIGH.COURT 0ICV/5 NEELAM ARORA MACA/1118/2017
126] TP HUB, NROL. HiGH.COURT OIC vs Munash Vs Abhijeel:Hazara MACA/260/2021
127| P HUB, NRO1. HiGH COURT 01CVs BINKI,SURESH . MACA.311/2014
128] 7P HUB, NRO1 HiGH COURT DIC VS SANTOSH KR..YADAV MACA409/2015
129 TP HUB, NRO1 HiIGH COURT BIC VS ASHARPHI DEVLJAIBIR 2 CONNECTED CASES MACA/942/2013
130| TP HUB, NRO1 HIGH COURT ZAHEED VS. NADEEM KHAN MACA/32/2017
—131] TP HUB, NRO1 HIGH COURT ORIENTALINSURANCE CO LTD ys MASTER MANNI & MACA/1112/2016
132 TP HUB, NRO1 HIGH COURT SMIT. SARLA VS ALRAG KHAN MAC APP NO 816/2014
133] TP HUB, NRO1 HIGH COURT TUMPA GOSWAMI VS MOHD. ISLAM MACA/743/2015
134] 7P HUB, NRO1 HIGH COURT 0IC V/5 RIJANA VS BAHADUR SINGH MACA/1119/2017
135| TP HUB, NRO1 HIGH COURT 0IC V/S SUKHVINDER KAUR VS HARISH MACA/531/2017
136/ TP HUB, NRO1 HIGH COURT OIC V5, ASHIYA BEGUM VS, PARSHU RAM.SINGH MAC.APP, 37/2014
137| TP HUB, NRO1 HIGH COURT OIC V/5 RITA YADAY, -M/S AHMEDABAD BENGAL “MAC 432 /2018
ROADWAYS PVT LTD
138| 7P HUB, NRO1 HIGH COURT OIC V/5 BARADUR VS. RAM:DEEP. SINGH MACAPP NO 734/2014
126] P HUBNROL | _ HIGH.COURT ] "~ 0IC S SMTKALBANA CHAUHAN MACA 1144/2013
140| TP HUB, NROL - HIGH COURT_- OIC V/5 AWAGH NARAVAN:MISHRA VS RAM DEV MACA 134/2016, 593/2015
~141] TP HUB, NROZ..| _-HIGH COURT FO0JA SAIN.VS. MUKESH SWAML MACA/600/2015
142| TP HUB, NRO1 HIGH.COURT O L C.V5.MOHD.SHAHID&GTHERS. MACA 704/2014
143 TP HUB, NRO1 HIGH COURT BABY BHAWANA VS RAM BEER 1744 - MACA671/2013
1440 TP HUB, NRO1 HIGH COURT OIC VS REFIMAN,MANOI RUMAR MACA 938/2013
145| TP HUB, NRO1 HIGH COURT OIC V/5 MANGRA BIW1 / SOHA AU MACA 269/16
146| TP HUB, NRO1 HIGH COURT RAJESH PANWAR V5 SHOKEEN MAC APP.NO —1041/2014
147|. TP HUB, NROZ HIGH COURT DIC V5 PHOOL KUNWAR DEVI KISHORE YADAV MACA 582/2013
1481 TP HUB, NROL HIGH COURT IC V/S POOJA SARAN, SANJEEY KR NO. 1544 MAC APP NO 543/14
149] TP HUB, NRO4 HIGH COURT OIC V5 MEERA DEVI SURENDEH KUMAR MACA/554/14
150] TP HUB, NRO1 HIGH CQURT DIC V/5 ANUJ TRIVEDI VS PURAN CHAND MACA 243/2019
[ 1s1]_7p HUB, NRO1 HIGH COURT - DIC V/5.SMT. PINKY , RAJU MACA 1130/2013
152| TP HUB, NRO1 _f1IGH.COURT OIC V/5 ANITA RUMARI S TEM PAL MACA.963/2016
153 TP HUB, NRO1. .HIGH.COURT OIC V5. KRISHNA DEVIVS SHRI CHAMAN MACA 242/2014
154 TRHUB, NROL: | HIGH COURT Olc.VS ARILYA SINGH. . MACs18/2018
155| TP HUB;NROL HIGH COURT olc vs Nardndet Vs Abhijeet Hazara MACA/249/2021
TP HUB, NROL |-: = HIGH COURT JQBAL V5 YOGESH GIRI 1402 MAC.APP. 520/2014
TP HUB, NRO1 L_ﬂG_H_@L_ OIC V/5 RAJ KUMAR, MUKESH MACA 1102/2017
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Vinay Sharma

Email

. . . . . "B -a-

Ordes ﬁated 31.03.2022 passed by Hon'ble Supreme Cqurt of Ind_la mOW.F“. (C) No. 534/2020 titled "Bajaj
Alliah: General Insurance Company Private Ltd. Vs. Union of India & Ors.
Tue, May 24, 2022 03:45 PM

421 attachment

From : Rajesh Tiwari <Rajesh.Tiwari@rahejaqbe,com> N
Subject : Order dated 31.03.2022 passed by Hon'ble Supreme Court of Iana in W.P (C)
No. 53472020 titled "Bajaj Allianz General Insurance Company-Private Ltd. Vs.
Union of India & Ors."

To : Vinay Sharma <ar-gazettelb.dhc@gov.in>

Cc : Legalclaims@rahejagbe.com

Dear Sir

There is no Settleable case in Hon'ble Delhi High Court of Raheja gbe. .

Regards
Rajesh

From: Rajesh Tiwari

Sent: Monday, May 23, 2022 4:59 PM

To: Vinay Sharma <ar-gazettelb.dhc@gov.in>

Cc: Legalclaims <Legalclaims@rahejagbe.com> .
Subject: RE: Order dated 31.03.2022 passed by Hon'ble Supreme Court of India in W.P (C) No, 534/2020 titled
“Bajaj Allianz General Insurance Company Private Ltd. Vs, Union of India & Ors."

Dear Sir/Madam

As desired Kindly find list of settleable cases on behalf of Rahejagbe General Insurance Co.Ltd, as of now.

Regards

Rajesh )
Rahejagbe General Insurance
l_eggxglaims@m:ja_qbe.com

From: Vinay Sharma <ar-gazettelb.dhc@gov.in>
Sent: Monday, May 23, 2022 3:04 pM
To: manishwaglmg‘a\acko.com; vikashk.goyal@bajajaliianz,co.in: ankurmathurl @cholams ‘
I g 4 geYaulaloalajatlianz,.co, & ) ] .muruaappa.com:
pravin.prabhu@edelweissfin,com; Divya.katry @futuregenerali.in; Hre hika.bhar Lin;
) wois: Div @ generali.in; Hre . gav@futuregenerali,in:
s._alggbl..sharma@_gmdglt,com; tushrans hu.waﬁa_@h'gfrﬁgg_._m' alr'aq,_Sva_aLi@lciciIOmbard com: '
- " = = - ¢ 20 mm
aml';?n.ggpla@l(9§ak.cpm, ashrsh.toma[(o)llbergylnstlrance.in; anirudh.devraj@magdiia<hdi.co.in: '
sgw}k.kqmar@ nic.co.in; bﬁgwat.sattadhlsh@navi.co_ng; pranab.mahay@newindia.co in: '
sa Ef;.Sl?gﬁ@?nentaIILnsurance.co.in,' Rajesh Tiwari <Rajesh.Tiwari@rahejaqbe com>;-
saniL.gupta@relianceada,com; Rrashant, singh@royalsundaram.in: saBd'ee ke . ia;
nvERn o s PEShEC gl oelsundaram.n sandecpiapomtoenisnera i
I%me;a@shl framgi.in; amlt.chawla@tataalg,com; Jokeshéiukar@u%c—,cg.in-@ Jenerello;
g:_[tl%itégclgk?)(%mnée[tsags;)mpo.‘com; abhishek.gaurl@univers;alsonu)o.com '
: Order dated 31.03,2023 Passed by Hon'ble Supreme Court of Inci= i .
: u wes s
Allianz General Insurance Company Private Ltd, vs, UniorF: of India &rt gIsI.!'.)dla WP R 534/2020 tited Bajaj

Sir/ Madam,

Pleas i
ease find the letter attached herewith for information and necessary action

Regards,

Assistant Registrar,
Gazelle-1B Branch,
Delhi High Court,

.
N
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Anita Verma Vs Dhirender

Karkardooma

Vijay Gupta | DLSH010008012018

Jitendra Kapoor Vs Yashwant Yadav

Injury

Tis Hazari

Delhi | Vijay Gupta | DLCT010069542020

Lt




Email Vinay Sharma

‘l|2e: .Ot:r,’.{er" dated 31.03,2022 passed by Hon'ble Supreme Court of India in W.P (C) No. 534/2020 titled
Bajaj Allianz General Insurance Company Private Ltd. Vs, Union of India & Ors."

From : Sahil Gupta <Sahil.Gupta@relianceada.com> ¢ Tue, May 24, 2022 03:15 PM

Subject : Re: Order dated 31.03.2022 passed by Hon'ble Supreme Court of India in W.P #22 attachments
(C) No. 53472020 titled "Bajaj Allianz General Insurance Company Private Ltd.
Vs. Union of India & Ors."

To : Vinay Sharma <ar-gazettelb.dhc@gov.in>

Cc : rgicl dltpclaims <rgidl. ditpclaims@relianceada.com>, rajeevmroy@gmail.com,
Chidananda Sahani <Chidananda.Sahani@relianceada.com>, Sayok
Bandyopadhyay <Sayok.Bandyopadhyay@rellanceada.com>

Sir,

4
In response to your email dated 23.05.2022, please find enclosed herewith the list of settleable cases of Reliance General
Insurance Co. Ltd., New Delhi. '

Regards,
. Sahil Gupta
Nodal Officer
Reliance General Insurance Co. Ltd.
Office: A-12, Mohan Co-operative Industrial Estate,
Mathura Road, New Délhi - 110044
Mob: +91 9811480408 ‘

v

From: Vinay Sharma <car-gazettelb.dhc@gov.in>

Sant: Monday, May 23, 2022 3:03 PM ) . .
To:! manishwaghmare@acko:com <manishwaghmare@acko.com>; vikashk.goyal@baja]a|llanz.co.ln <vikashk.goyal.@baja]alllanz,co.ln>;
ankurmathurl@cholams.murugappa.com <ankurmathurl@cholams.murugappa.com>; pravin.prabhu@edelweissﬁn‘com
<pravin.prabhu@edelweissﬁn.com>; Divya.kotru@futuregenerali.ln <Divya.l_<otru@futuregenerall.lmf
Hreeshlka.bhargav@futuregenerall.fn <Hreeshika.bhargav@futuregenerali.im; sakshi.sharma@godigit.com .
<§akshi.sharma@godigit.c‘om>; tq,shranshu.walia@hdicergo.com <tushranshu.walla@hdfcergo.com>; afaq.sherwani@lclctlo:nbard.com
<alaq.sherwani@icic“ombar .com>; amlan.gupta@Kdtak.coln <amlan.gupta@Katak.com>; ashish.tomarl@Il-bertni;\ls(urar;:;;c o
cashish.tormar@libertyinsurancedii>; anlrudhfdg'\lréj@mggma-hdi.co.ln <anirudh.devra]@m?gma-hdl.co}.\m, s:le ‘d‘:;nco @ .CO.
<sovitk kumar@nic.co.in>; Bhispwat.sattadhish@iavl coni <bhagwat.sattadhtsh_@navl.com>, pranab.mahay@ne ." .ca.

' india.cod igh@oflentslinsurance.codh <<_:haran.sIngh@urlen\allnsurance.co.lm, .
<pranab:mal?av@n€WlI;)e c.fsfr\:v<Ra]eshff fahajagtie.cams; Sahil Gupta/RGl/Legal clalms <Sahil.Gupta@relianceada.com>;
RaiESILT‘wlarl?g:s:guﬁ;ja‘ram.ln <prashant.'s‘ln ih@rdyalsundaram.in; sandeep.kapoor@sblgencral.ln
B o @sbi ef{éral in>; praveén.chhi'pa@shrl'ramgl.in <praVEen.chhipa@shrlramgl.ln>; arit.chawla@tataaig.com
¢sandeep kapoor@sbige A l X ;! hdinka,@u“'c'.,éa,ln <lokeshdinkar@uiic.co.in>; pulkit.sikka@universalsompo.com
<am|\_chaw|a@tataaigic9 m>; lokes . bhisﬁ‘eg'gaua@unlversalsompo.com <abh|shek.gaur1@universalsompo.com>
<pu\k‘\\.s\kka@.““‘VE‘5§\§°mp°'c°m>' e od byH oirtble Supreme Court of India in W.P (C) No. 534/2020 titled "Bajaj Allianz General

Subject: Order datgd 31.03.2022 passed BYEAE Ay
Insurance Company private Ltd. \s. Union 0

Sir/ Madam,
piease find the lgtter atta

ched herewith for information and necessary action.

Regarﬂsl “ -
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information contained in this electronic message (email) and any attachments to this email
are intended for the exclusive use of the addressee(s) and access to this email by any one
else is unauthorised. The email may contain proprietary, confidential or privileged
information or information relating to Reliance Group. If you are not the intended recipient,
‘please notify the sender by telephone, fax, or return email and delete ‘this communication and
any attachments thereto, immediately from your computer. Any dissemination, distribution, or
topying of this communication and the attachments thereto (in whole or part), in any manner,
is strictly prohibited and actionable at law. The recipient acknowledges that emails are
susceptible to alteration and their integrity can not be guaranteed and that Company does not
Buarantee that any e-mail is virus-free and accept no liability for any damage caused by any
virus transmitted by this email. T e e e D T

-+ List of Cases RGICL Delhi.pdf
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OTHERS

Samaipur Badli

Case | Case ) court | TYPE|.
No. Year Case Title FIR No. & PS Name Of | Name of Insurer
Loss

13018 |2021 RAM SHKAL VS RGICL 94/21 PS Moti Tis Hazari |Injury |Reliance General
AND OTHERS Nagar insurance Co. Ltd.

641 2021 TASVINDER SINGH NANDA 122/21 PS . Tis Hazarl Injury |Reliance General
VS RGICL AND OTHERS Timarpur Insurance Co. Ltd.

271 2013 ADITYA VS RGICL AND 360/12, PS Kundli |Rohin! Injury |Reliance General
OTHERS Insurance Co. Ltd.

19 12017 |KANWAR SINGH V& RGICL 119/17 PS Baba |Dwarka  |Injury. |Reliance General
AND OTHERS Haridas Nagar Insurance Co. Ltd.

121 2019 SNEH BUN VS RGICL AND §77/18 PS Begum |Rohini Death |Reliance General
OTHERS Pur Insurance Co. Ltd.

460 2016 MS. MANISHA VS RGICL 460/16 Ps Patiala Injury |Reliance General
AND OTHERS Kharghar navi House Insurance Co. Ltd.

Mumbai

RENU SHARMA VS RGICL |08/21 PS Dabrl Dwarka |Injiry |Reliance General
AND OTHERS Insurance Co. Ltd.

REKHA VS RGICL AND ‘1187118 PS Rohini Injury |Reliance General

Insurance Co. Ltd.

GAURAV VS RGICL AND
OTHERS

PUSHPENDER VS RGICL
AND OTHERS

139/18 PS Tis Hazari

Pachim Vihar

279119 PS
Manesar Gurgaonjma East

Injury

Reliance General
Insurance Co. Ltd.

Reliance General
nsurance Co. Ltd.
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196 2014 RAJ KUMAR VS SHANKIT |339/13, South Rehini Injury |Reliance General
ARORA VS RGICLAND  |Road Insurance Co. Ltd.
OTHERS
174 2020 AJAY DWEDI VS RGICL 204/19 PS Rohini Injury |Reliance General
AND OTHERS Kanjhawala Insurance Co. Ltd.
137 2019 INDERJEET SINGH VS 471/18 PS Sadar |Dwarka |{Injury |Reliance General
" |RGICL AND OTHERS Bahadurgarh Insurance Co. Ltd.
District
138 2019 SARLA VS RGICL AND 471/18 PS Sadar |Dwarka Injury Reliance General
OTHERS Bahadurgarh Insurance Co. Ltd.
District.
210 2019 AMIT KUMAR VS RGICL 405/16 PS Rohini Injury |Reliance General
AND OTHERS Begumpur Insurance Co. Ltd.
571 2018 MEENAKSHI VS RGICL 257118 PS Tis Hazari |Death [Reliance General
AND OTHERS Ranhola ' Insurance Co. Ltd.
364 2019 SHYAMU SINGH VS RGICL |28/19 PS IG] Patiala Injury |Reliance General
AND OTHERS Airport House Insurance Co. Ltd.
466 2019 JAGNNATH VS RGICL AND |759/18 PS Aman Rohini Injury |Reliance General
OTHERS Vihar Insurance Co. Ltd.
976 2016 PRIYANKA VS RGICL AND |976/15, PS Dwarka |Injury |Reliance General
OTHERS Dwarka North Insurance Co. Ltd.
979 2021 RAJ KUMAR VS RGICL 803/21 PS Kotwali| Tis Hazari Injury |Reliance General
AND OTHERS Insurance Co. Ltd,
383 2021 KESHAV ANAND VS RGICL [486/20 PS - Patiala Injury |Reliance General
AND OTHERS Kishan garh |Hause Insurance Co, Lid.
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SUNITA SHARMA VS 279/20 PS Rahini Death |Reliance General

RGICL AND OTHERS Begumpur Insurance Co. Ltd.

HARISH BISHT VS RGICL  |24/21 PS Patiala injury |Reliance General

AND OTHERS Chankya purt House Insurance Co. Ltd.

JITAN VS RGICL AND 144/19 PS Kotwali|Tis Hazari [Injury |Reliance General

OTHERS Insurance Co. Ltd.

PRADEEP DUBEY VS 46/17 PS Mandir |Patiala Injury |Reliance General

RGICL AND OTHERS Marg House Insurance Co. Ltd.

DEVENDER VS RGICL AND |284/12 Rohini Injury |Reliance General

OTHERS Kanjhawala insurance Co. Ltd.

18 DEEPAK VS RGICL AND 45/18 PS Karnal |Rohini Injury |Reliance General

OTHERS Ciyty Insurance Co. Ltd.

755 2019 HEMA DEVI AMAR SINGH ]1145/2018 PS Tis Hazari |Death |Reliance General
VS RGICL AND OTHERS  |Kavi Nagar, Insurance Co. Ltd.

Ghazlabad

933 2021 RAM SARAN VS RGICL 468/21 PS Subzi |Tis Hazari |Injury |Reliance General
AND OTHERS mandl Insurance Co. Ltd.

678 2015 PREM SHARMA VS RGICL |678/14, PS Timar |Tis Hazarl |Injury Reliance General
i AND OTHERS Pur Insurance Co. Ltd.

423 2018 MAHINDER S_INGH Vs 187/18 PS Rohini Death |Reliance General
RGICL AND OTHERS Samalpur Badii Insurance Co. Ltd.

684 2019 KUNDAN SINGH VS RGICL [139/19 PS Tis Hazari |Injury |[Reliance General
AND OTHERS Pachim Vihar Insurance Co. Ltd.
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842 2017 SMT. SHARDA DEVI VS 209/17 PS South .|Rohini Death |Reliance G(cinelrj(lj
IRGICL AND OTHERS Rohini Insurance Co. Ld.

359 2021 AMEER BANOO VS RGICL [363/21 PS Rohini Death |Reliance General
AND OTHERS Bhaiswa Dairy Insurance Co. Ltd.

121 2013 KRISHAN BAHADUR VS 88/13 Bara Hindu |Tis Hazari |Injury |Reliance General
- RGICL AND OTHERS Rao insurance Co. Ltd.

200 2021 SURAJ KUMAR VS RGICL [3067/18 PS Karkardoo |Death {Reliance General
AND OTHERS Sahibabad ma East Insurance Co. Ltd.

41 2022 MEENU VS RGICL AND 591/21 PS Alipur |Rohini Death |Reliance General
OTHERS ’ Insurance Co, Ltd.

1443|2020 RANBIR SINGH NEGI VS |68/19 PS South  |Patiala injury |Reliance General
RGICL AND OTHERS Campus House Insurance Co. Ltd.

138 2020 USHA DEV! VS RGICL AND 186/20 PS Adarsh |Karkardoo [Death |Reliance General
OTHERS Mandi Shamii ma - Insurance Co. Ltd.

Shahdara

107 2021 RAFEEK AHMED VS RGICL 443/20 PS Rajouri|Tis Hazari |Injury |Reliance General
AND OTHERS Garden Insurance Co, Ltd.
145689 (2017 MASTER VIVEK VS RGICL 151/17 PS Karkardoo |Injury Reliance General
AND OTHERS IndiraPuram ma Insurance Co, Ltd.

159 2014 ANILA RAJEEV VS RGICL  [238/11, DLF Dwarka Injury [Reliance Geﬁerai
AND OTHERS Phase 2 Insurance Co. Ltd.

62 -
2016 §5§H£¥HGARG VS RGICL |62/16, PS Patiala Injury |Reliance General
ERS Tughlak Road  |House Insurance Co, Ltd.




8379 2021 TUSHAR SINGHAL VS 101/21 PS I.P. Tis Hazari |Injury |Reliance General
RGICL AND OTHERS Estate Insurance Co. Ltd.

521 2016 AKHLAK ALI VS RGICL AND|521/16 PS Noida |Saket - |Injury |Reliance General
OTHERS Sec-20 ' Insurance Co. Ltd.

1124 2021 VIJAY KUMAR VS RGICL  |633/19 PS Rajouri|Tis Hazarl |injury [Reliance General
AND OTHERS Garden Insurance Co. Ltd.

98 2019 TASAVAR V8 RGICL AND  |157/17 PS Karkardoo |Injury |Reliance General
OTHERS Baghpat ma East Insurance Co. Ltd.

51 2017 RAM VILAS VS RGICL AND |51/17 PS Karkardoo |injury |Reliance General
‘ OTHERS indiraPuram ma Insurance Co. Ltd.

90 2011 Shanli VIS Arit & RGICL 90/11Bhalswadai |Rohinl Injury |Rellance General
ry insurance Co. Ltd.

254 2021 NAYAN KUMAR VS RGICL {53/20 PS Karkardoo |Death |Reliance General
AND OTHERS Surajpur ma Insurance Co. Ltd.

545 |2015  |RAJESHVS RGICLAND  [544/11, PS Rohini_ |injury |Relfance General
OTHERS ' Mangol Puri Insurance Co. Ltd.

184 2014 BHARAT VS RGICLAND _ |184/14 PS Alewa |Saket injury |Reliance General
: OTHERS Insurance Co. Ltd.

306 2014 F’_RADEEP"KUMAR V8 306/14, PS Tis Hazar! |injury |Reliance Generai
RGICL AND OTHERS Rajinder Nagar Insurance Co. Ltd.

74 2018 |SMLAVSRGICLAND  [{87/18PS Rohin _|Dealh |Reliance General
OTHERS Samaipur Badli Insurance Co. Ltd.
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53/21 PS Narela
Industrial Area

o i i General
20 PS Budh  |Rohini Injury |Reliance .
687 2021 VIVEK KUMAR VS RGICL 3?/ Insurance Co. Ltd.
AND OTHERS Vihar
296 2019 HANUMAN SINGH VS 7119 PS Tughlak |Patiala Injury |Reliance Gsne[:;
RGICL AND OTHERS Road House Insurance Co. Ltd.
198 2021 MAéTER HIMANSU KR VS {742/20 PS Noida |Karkardoo [Injury [Reliance General
RGICL AND OTHERS phase - 2 ma North Insurance Co. Ltd.
east
536A  |2014 MANOJ VS RGICL AND 536/14, PS Dwarka [Injury |Reliance General
OTHERS Najafgargh Insurance Co, Ltd.
931 2019 AMISHA MALHOTRA @ 254/19 PS Mayur |Karkardoo |Injury |Reliance General
MANSI VS RGICL AND Vihar ma East Insurance Co, Ltd.
OTHERS
508 2017 MASTER AAKASH VS 508/15 PS Vasant |Patiala Injury {Reliance General
RGICL AND OTHERS Kunj House Insurance Co. Ltd.
721 2019 PRASHANT VS RGICL AND 128/19 PS Narela |Rohini Injury |Reliance Ge}neral
OTHERS Delhi Insurance Co, Ltd.
1 o - —
046 (2019 XiEROPRAKASH VS RGICL 336/19 PS Kalindi | Saket Injury |Reliance Genara]
THERS Kunj Insurance Co. Ltd.
2491 2021 RITU VS RGICL AND i = -
OTHERS ::651 PSMoti  |Tis Hazari Injury [Reliance Genera|
9 Insurance Co, Ltd,
PINKI VS RGICL AND 5117 PS
OTHERS IndiraPuram General
Insurance Co, Ltd.

Rohini

{Death [Reliance General
Insurance Co. Ltg. ‘ :




249

2016

RAHUL GUPTA VS RGICL
AND OTHERS

249/16 PS Civil
ine

Tis Hazari

Injury

Reliance General
Insurance Co. Ltd.
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Vinay Sharma

Email o
i i i ' ! 1p -of India vide orders dated
FW: Directions issued by the Hon'ble Supreme Court .‘o.f““ lia vide orders dat
31.03.2022 in Writ Petition (Civil) Neo. 534/202(_)_'t|tled Bajaj Allianz General
Insurance Company Private Ltd. v. Union of India"

From :#’rashant Singh <Prashant.Singh@royalsundaram,in> Tue, Jul 12, 2022 01:07 PM

Subject : FW: Directions issued by the Hon'ble Supreme.C‘ourt of 221 attachment
India vide orders dated 31.03.2022 in Writ Petition
(Civil) No. 534/2020 titled "Bajaj Allianz Genera! .
Insurance Company Private Ltd. v. Union of India

To :Vinay Sharma <ar-gazettelb.dhc@gov.in>

Respected Sir

Attached herewith the list of Royal Sundaram Gene}r}e'J‘IL {_n_s_\'{ljrjgg_Co. as desired by goodselif.

o s et

Reagrds

Prashant Pratap Singh
Legal Manager
9599708808

From: Vinay Sharma <ar-gazettelb.dhc@gov.in>

Sent: 08 July 2022 11:30

To: motortp@acko.com <motortp@acko.com>; digit NE@go_digiL_c_cm.
<digit NE@godigit.com>; noida:legal@hdicergo.com <noida.leg_al_@hg_&:g[gm>;
nodalofﬁcel'tg@icmw <nodalofﬁcerto@icicilombard-.c'om> ;

MACT. Rohini@ext.iffcotokio.co.in <MACT.Rohini@ext.iffcotokio.co.in>;
kgilegalnorthandeast@~Katak.com <!_ggﬂgg§190rthandeast@m@n> ;
TPClaimsNLV.Delhi@nic.co.in <TPCIaimsNL\/.Delhi@nic.co.in>; navilegalclaims@navi.com
<na\/ilegaIclaims@navi.com>; Delhi Court <delhicburt@rovalsundaram.in>; ‘ '
[IPClaims. Delhi@sbigeneral.in <TPClaims.Delhi@sbigeneral.in>;
mact.Iitigation@universalsompo.com <mact.litigation@universalsompo.cbm> R
nod.del.fgi@futuregenerali.in <nod.del. yi@futuregenerali,in>; drolmacthub@uiie:co,in
<drolmacthub@uiic.co.in>; no.northl@magma-hdi.co.in <ne.northl @magra-hdi.co.in>
Subject: Directions issued by the Hon'ble supreme Court of India vide orders dated.
31.03.2022 in Writ Petition (Civil) No. 534/2020 titled "Bajaj Allianz General Insurance
Company Private Ltd. v, Union of India"

Sir/Madam,
Please find the letter attached herewith for information and necessary é'ction

Regargs

\



Assistant Registrar
Gazette-1B Branch
High Court of Delhi.

This email has been scanned by the Symantec Emall Security.cloud service.
For more information please visit Rttp://www.symanteccloud.com

Notice of confidentiality
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To : Vinay Sharma <ar~gazettelb.dhc@gov.in>

Respected Sir

Attached herewith the list of Royal Sundaram General Insurnce Co. as desired by goodseif. ’
Reagrds

Prashant Pratap Singh
Legal Manager
9599708808

From: Vinay Sharma <ar-gazetteib.dhc@gov.in>

Sent: 08 July 2022 11:30

To: motortp@acko.com <motortp@acko.com>; digit NE@godigit.com

<digit NEOqodquL com>; noida.legal@hdfcergo.com <noida. legal@hdfcergo.com>;
nodaloffi cerLD@ucncﬂombard com <nodalofficertp@icicilombard.com>;
MACT.Rohini@ext.iffcotokio.co.in <MACT.Rohini@ext t.iffcotokio.co.in>;
kailegalnorthandeast@Kotak.com <kgilegainorthandeast@Kotak.com>;
TPClaimsNLV.Delhi@nic.co.in <TPClaimsNLV.Delhi@hic.co.in>; navileqalclaims@navi.com
<navilegalclaims@navi.com:>; Delhi Court <delhicourt@royalsundaram.in>;
TPClaims.Delhi@sbigeneral.in <TPClaims.Delhi@sbigeneral.in>;

mact. Iutugatlon@unlvmsalson 0. Corn <mact Iltlgatlon@umvel salsompo coms>;

<drolmacthub0unc €o.in>; no.nor LhiOmaqma hd| €0.in <no northl@maqma hdl co. |n>
Subject: Directions issued by the Hor'ble Supreme Court of Indla vide ordersid ' ted
31.03.2022 in Writ Petition (Civil) No. 534/2020 titled "Bajaj Allianz General Insurance
Company Private Ltd. v. Union of India"

v

Sir/Madam,

Please find the letter attached herewith for information and necessary action.

Regaids

Assistant Registrar .-
Gazette-IB Branch
High Court of Delhi.
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usha Wadhwa, PO MACT, Patiala'House
‘usha Wadhwa, PO MACT, Patiala House Cout .. )
23\\\33 x:/::rélo_ Ms. REKHA, Dwarka : 83541/ Nitu Kumari:Vs Rajesh Kumar
on . )

alHonble PO Ms.NYAY BINDU, Dwarka” 2. Ved:Prakash.vs Pradeeg

S NYAY BINDU, Dwarka 140/22 Shalu, Sharma vs Pradeep-
Tiap0: Msi REKHA ; Dwarka~ ' ' FIR No. 162/19 |Samay Singhvs:Narendra Kumar : :
Joeit umark : | FIR No: 92/18 |Mukul Singhi.Vs: Krishan Kumar Guriar '
on Kumar.Kashyap; PO MACT, Saket FIR No. 430/18|Smt. Nutan:Devi 8 Ors. Vs. Sh. Kunal Kumar
‘Manjusha Wadhwa, PO'MACT, Patiala House Courts |FIR No..Ql§2ll( Smt. Kamalésh-& Anr. Vs. Sh. Sahzgd’Khan
veen Kumar Kashyap, PO MACT, Saket FIR No. 297/20{Sh. Vijendra Singh Vs. Sh. Nagendra Kumar
S -;Ju_dggaMACF; Saket Courts , FI'R. No.50 of |Sarman Singh Yadav & Anr. Vs. . Ghouse Modin
shyap, PO MACT, Saket FIR No. 245/21|Gita Devi & Ors. Vs. Vikas Kumar
i Rani,Hon'ble PO, Karkardooma 374/19. Swati Chatterji v Bhupender Singh (FIR 279/2017, Mayur vihar)

640/2018 Dhurva Keta v Amarjeat Jaiswal {FIR 114/2018, Subzi Mandi)
zSﬁiszfflta'm Singh, Hon'ble:PO, Tis Hazari ) . |382/2020 Jomti Devi v Dharamvir Sharma (FIR 656/2018, Paschim Vihar)
<, Sidharth Mathur, Hon'ble PO, Rohini 190/2021 Tafik Ahmed v Nitin (FIR 877/2020, Sultanpuri)

Sh. Vinod Yadav, Hon'ble PO, Rohini 211/2021 Neeraj Rathi v Rajinder Pal Singh (FIR 53/2021, Alipur)

Sh. Raj Rani, Hon'ble PG, Karkardooma 361/2021 Lalit Mohan v Siddharth Pandey (FIR 88/2021, Mayur Vihar)
Sh. Pritam Singh, Hon'ble PO, Tis Hazari 294/2022 Inder Jeet Singh v Rahish Khan (FIR 572/2021, Hari Nagar)

Sh. 5S Rathi, Hon'ble PO, Tis Hazari 30972021 Amarijlt Singh v Anmo! Bhutan (FIR 235/2021,.Rajouri Garden)
Sh. Raj Rani, Hon'ble PO, Karkardooma 21772022 Mahima v Brijesh Sharma {FIR 71/2022, Shakarpur)
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Email

Settleable case of SBI General Insurance Company Ltd.

From : TPClaims Delhi <TPClaims.Delhi@sbigeneral.in> Mon, Jul 11, 2022 05:16 PM
Subject : Settleable case of SBI General Insurance Company £4 attachmeiits
Ltd.

To : argazettelb dhc <argazettelb.dhc@gov.in>,
argazettelb dhc <argazettelb.dhc@gov.in>, ar-
gazettelb dhc <ar-gazettelb.dhc@gov.in>, Vinay
Sharma <ar-gazettelb.dhc@gov.in>, Sanjay Sharma
<rga.dhc@nic.in>

Cc : DEEPAK SONI <DEEPAK.SONI@SBIGENERAL.IN>,
nkchauhanadvocate@gmail.com

Respected Sir,

In the light of directions issued by the Hon’ble Supreme Court of India vide order dated
31.03.2022 in Writ Petition(Civil) No. 534/2020 titles Bajaj Allianz General Insurance
Company Private Ltd. Vs Union of India” On behalf of SBI General Insurance Company,
we are submitting the list of the settleable cases pertains to all MACT of judicature of
Hon‘ble Delhi High Court and separate list of cases pending at Hon'ble Delhi High Court.

Please find the attachment and hard copy of the same will be submitted by our counsel
Mr. Naveen Kumar Chauhan.

Thanks & Regards,

Rahul Sharma
Sr. Executive- Litigation & TP

SBI General Insurance Company Limited

- 46 Pusn Road Karol Bagh Near Metro Pillar no-129 New Delhi- 110005

< 9045904745 > rahulkumar.sharma@sbigeneral.in . i, wwwshigeneral.in

J

Vinay Sharma



' "% Download the SBI Genetal insurance ¥oisiic App
o)

o . . Instant Access to <% Enjoy Wellness Offers &

R SN R

i Register Claim ." Health Card much more

The sender of this message is SBI Generat Insurance Company Ltd, IRDAI reg. no: 144 dated 15/12/2009 |
Corporate & Registered office: Sth Floor, Fulcrum Building, Sahar Road, Andheri East, Mumbai - 400099 |

CIN: UGB000MIH2009PLC 1905486 | Visit: www.sbigeneral.in | Toll free 18001021111

> CORMFIDENTIALITY NOTICE <<«

This clectronic mail message, incluting any and/or all attachments, is for the sole use of the intended recipient{s), and may contain confidential
arid/or privilegad Informution, pertaltiing to business conductad undar the ditectioh and supervision of the sendlng organization. All electronic mall
messafies, which may have baoen established as expressed viows and/ar opinions {statéd cither within the électronic mail message or any of its
attichments), aréleft to the sale respansibility of that of the sender, and are not necessarily éttrlbumq to the sending organization. Unauthorized
interception, review, use, disclosure 6r distribution of any such informatlon contained within this elettronle mall message and/or its attachment(s),
is{are} strictly prohibited. If yau are not the intended recipient, please contact the sendar by raplying to this electronlc mail message, along with the
destruction all capies of the ariginal electronic mall message {along with any auachmen'ts).
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cbmbanV’ et
—o T T MACT/WE/DAR
Clalm no. | Court Location Title Caseno | sduocate | / e
ItC N Ms,
. District Coul t
Uttam Singh USMR [ 100 SAV !.aw MACT . TP Injury Rohint Jasjee
Rohini ROHTASH Associates . Kaur
271608 " District Court | Ms. RAJ
Chhotey Lal VS PARMOD Mercy MACT TP Injury a RANI
Karkardooma 016/2017 Hussain Karkardoom: !
352553 KUMAR . Dwarka District | Ms. NYAY
AmrishKumarVSMR | FIRno- | Manoj DAR TP Injury Court BINDU
381559 | DOwarke MANJEET 319/2016 | Kumar o
Sulekh Lata VS MR 2354/201] Sadhna MACT TP Death | MACT SHAHORA | ASHISH .
Karkardooma BABLU 6 Chaudhary AGARWAL
381884 TR
istrict |- NAVEEN
Rakesh Kumar VS HARI | FIR no- | Sadhna DAR TP Injury Saket District [,gUXAAR
Saket CHAND 597/2017 | Chaudhary Court Ky
472915 ."KAf;’:AP
i : t District | NAVEEN
Raj Pal VS DINESH Aman ACT TP Injur Sake
Saket KUMAR 2208 ke | M MY Court KUMAR
483673 { KASHYAP
Kanchan Basnet VS M/S . sadhna ’ ) M. .
Tis Hazarl PRIMO WHOLE DAIRY | 647/2018 Chaudh MACT TP Injury | Tis Hazarl Court : LOVEiLE‘E\I
577304 MILK PVT LTD uchary OVELEE!
Mr; ..
Saket Kapil VS SATBIR SINGH | 045/2019| Mohd MACT | TP Injory | SaketDistrict NAVEEN,
671050 Raghlb . Court KUMAR
’ KASHYAP |
g : . (7
Saket Sachin VS SATBIR SINGH | 04672019 5:::;‘; MACT TP Injury | Saket Distr lc.f/ NAVEEN
Court .| KuUmAR:
671051 MAR
. { KASHYAP
Dushyant @Jaswant vs : b b
Patiala House 213/2018 - % iure | Ratiala Housd [ Ms
696666 BALRAJ 208 Supermus | MACT | ey | ¢ Court | |Manjusha
S . P e
) Priti Gupta vs FLORens | F i :
Rohini P IR no- Kapil .
712018 FOOTWEAR IPVTLTD 47172018 Chawa DAR T Injury pls:;:; Court
. B nl
Rohini Priti Gupta vs FLORENS | FIRno- Kapil D" Ms
712019 FOOTWEARIPVTLTD |471/2018 Chawila DAR | TP Death 'S:(rk;: Court . i 55}5& :
: ‘Rohini =S
Babita Devi Kaur
Saket 4 Devi Vs CJ DARCL . Mohd ‘ o
518/2019 . M.
750242 LOGISTICS LimiTep Raghib MACT TP Death Sakect District NI}‘YEEN
ourt KUM.AR
N — KAS{y
sossaa | e HouSe | Rahul vS Ry kanna A Bt e LA
525/2019( Kumar PAR [ TPinjury | Patilehouse | - WE
____ | Chauhan et Coust S
Patiala Hoyse | Pawan Bhatt vg RAIV | EIR no. | Naveen .
79 : =
8433 KHANNA 525/2019 C:un;,ar DAR TPlnjyry | Petiel Houge
‘ 3duhan < sl
105074g | Karkardoomg M°Zd e 8 l FIRno- I Saghna i Court Mansh
yaend 3 "
ra 359/2020 Chaudhary DAR TP 'ﬂ]ury Distriy Courg M;a
Karkardog, = o SRy
1053427 ™ | Kamal vS Sunny Gusagy FIRno- | Marcy Sitoomy | Rarr
§44/2039] Hyssain DAR Ph/l//y 0“'!5'-‘ <
Rohini Brham p . T { ; "‘.{COUrf M
ohinj m Devysg Sachins L or .
1187183 Rai s Fl_Rno- Kapii ; ‘G«'ﬂ'ao
3j Tandon 193 ‘. ~ = 9y /{fﬁ'[%’
193/202p Chawla DAR T, ;- S /a
- L N e, Sy
C Benis bry G < By "
. i . - .



TisHazari | KrishanAggarwalVs | FlRno- | Aman _ M.
1210956 Bharat Slngh 994/2020| Shankar DAR TP Injury | Tis Hazari Court | Surender
N Singh
‘Dwarka Kavita VS Kuldeep Y FIR no- | Manoj Dwark
1222216 , pYadav |, ci/a020| Kumar DAR TPDeath [ rC;uDr':ma R;ﬁ" A
) ; Prem Yadav Vs FIR
Dwarka A Aman Dwarka Di
146081 SHRENDER SINGH DAR D) warka District MS.
. ) 86, eath
. /2014 | Shankar, Court REKHA
. Neeraj Kumar VS M5 M
Rohint LA SAV Law District Court 5
177305 Darcl Logistics Limited | 27/ %25 | Associates MACT TP Injury Rohini Y| sasleet
R z Kaur
. Santosh VS INDRANT S Ms.
Rohini 13277201 | SAVLaw District Court
180877 PANDEY 4/ Associates DAR TP Injury Rohinl Jasjeet
Kaur
. Mr.
Saket Kuldeepak Srivastava VS | 1011/201| Mohd MACT TP Injury Saket District | NAVEEM
' MAHA SINGH NEHRA 7 Raghib Court KUMAR
462531 KASHYAP
_ Mr.
S Santosh Kumar VS MAHA | 1008/201| Mohd Saket District | NAVEEN
Saket e
SINGH NEHRA 7 Raghib MACT | TP lnjury Court KUMAR
462532 KASHYAP
P Naveen Ms.
. . : FIR no- Patiala House
_ patiala-House |Surya NathVs Sonu Singh| "> Kundar. DAR TP Injury Manjusha
by R 104/2020 bl . Court
1054100 ' Chauhian Wadhwa
Mr.
Mohd h Saket District | NAVEEN
Saket Hemlata VS Gopal Singh | 448/2021 Raghib MACT TP Deat Court KUMAR
KASHYAP
1153133 L____—f
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INa me of Victim

R

___J‘\LEhlﬁle_No._.____LNamaaf_P_pntmnnr ‘ :
e nce Spisyme. Q@w/ﬂ &) Brdla f% ez Tre-lo e U OT.

b6 e % S‘?%;umm Genesal Toe - Co. (7.7

| Dtafacmdant]

) MCO E/Case No.

) |442 72014

4. JCLAY ) Year at Court Fatal /injur]
1|10000/31/22/N/0758098 |fir/348/2017 2021-22  |MACT - TIS HAZARI INJURY
- 2|10000731/21/N/0751:398 |FIR/542/2020 2020-21 |MACT - TIS HAZAR! INJURY -
3110000/31/227% /0750363 | FIR/341/2020 2021-22  |MACT - TIS HAZARI INJURY
4|10000/31/4306)¢c]751469° |0358-/ 2018 2019-20 |MACT - TIS HAZARI INJURY
5|16000/31/267c/756448 |EIR/36/./ 2019 2019-20 |MACT - TIS HAZARI INJURY
6400t 7 |EiRy3s / 2018 2019-20 |MACT - TiS HAZARI INJURY
Pk 133./201 2020-21 | MACT - TIS HAZARI INJURY
8l , 2030-21 | MACT - TIS HAZARI INJURY
g9|10060y3 FR NO-370:/.2016. |2016:17 | MACT -DWARKA INJURY
10 ‘1000 /31716 |FiR'57/2013 / 2013 |2015-16 | MACT -DWARKA INJURY
11.{10000/34/4 Frio 0557 /2016 {2018-19 | MACT -DWARKA INJURY
0060/31 3 |FIKNO 550 /2018 |2019-20 |MACT -DWARKA INJURY
3, | EiR/377 7 2020 2021-22 | MACT -KARKARDOOMA [DELHI} |INJURY
fir/i34/2019 202122 |MACT -KARKARDOOMA {DELH) |INJURY
1z 2/134/2019 2021-22 |MACT -KARKARDOOMA [DELHI) |INJURY
: 2021-22 |MACT -KARKARDOOMA (DELHI) |INJURY
202122 | MACT -KARKARDOOMA {DELHI) | INJURY
7017-18 | MIACT -KARKARDOOMA [DELHI) |INJURY
2019-20 | MAET -KARKARDOOMA (DELHI) |INJURY
FRNO 2 2018 MACT -PATIALA HOUSE COURT _ [INJURY
FlR/1/2020 2020 MACT -PATIALA HOUSE COURT  [INJURY
FIR/2/2020 2020 MACT -PATIALA HOUSE COURT _ [INJURY
4FIR/1/2020 2020 MACT -PATIALA HOUSE COURT | INJURY
'FlR/i/jzo'zo 2020 MACT -PATIALA HOUSE COURT  |INJURY.
 [FiR/1/2020 2020 MACT -PATIALA HOUSE COURT _ [INJURY
fiR/34 / 2019 2019 MACT -PATIALA HOUSE COURT  |INJURY
63 |FiR/18 /2020 2020 MACT -PATIALA HOUSE COURT | INJURY
1 |FIRYAS /2020 2020 MACT -PATIALA HOUSE COURT __|INJURY
{ FIR/68 / 2020 2020 MACT -PATIALA HOUSE COURT _ |INJURY
30 Mar-20]2020 MACT -PATIALA'HOUSE COURT | INJURY
FIR/i27/2021 MAGT -PATIALA HOUSE COURT _ [INJURY
7. LEIR/127/2021 MACT -PATIALA HOUSE COURT | INJURY
i |k Ko 7/2016 MACT -PATIALA HOUSE COURT | INJURY
EiRNO 46/2018  |2018 MACT.-PATIALA HOUSE COURT _ [FATAL
FIRNO 336/2018 _ |2018 MACT -BATIALA-HOUSE COURT | FATAL
FIR/OS /2020 ' MACT -PATIALA HOUSE COURT | INJURY
| MACT -PATIALA HOUSE COURT _ |INJURY
| EiR/148/2021 MACT -PATIALA HOUSE COURT _ [INJURY
‘| FIR/4077/2021 MACT -PATIALA HOUSE COURT | INJURY
FIRyABB/2021 2021 MACT -ROHINI INJURY
0458 /2016 |2016 MACT -ROHINI . FATAL
172016 | 3016 MACT -ROHINI FATAL
‘ |2620 MACT -ROHINI INJURY
10000/31/18] TR0 256 ) 2016 |2016 MACT -ROHIN} INJURY
60734 FIR NO 0179/ 2018 | 2018 MACT -ROHINI INJURY
| MACT -ROHINI FATAL




INJURY

417|10000/31/15/C/763436 |1422 / 2014 MACT -ROHINI
48|10000/31/17/C/752462 |FIR NO 833 / 2015 MACT -ROHINI FATAL
49)10000/31/17/C/760701  |EIRNO 397 / 2016 MACT -ROHINI INJURY
50|10000/31/18/C/760838 | FIR NO 252 / 2017 [MACT -ROHINI INJURY
51|10000/31/19/C/755924 |FiR NO 246 /2018 |2018 MACT -ROHINI FATAL
52|10000/31/19/C/757963 | FIR NO 0413 /2018|2018 | MACT -ROHIN INJURY
53|10000/31/19/C/758937 |FIR NO 250 /2018 |2018 MACT -ROHINI INJURY
54 10000/31/19/(:/759175 FIR NO 84 /2018 2018 MACT -ROHINI INJURY
55(10000/31/20/C/750396 |FIR NO 697/2018 |2018 MACT -ROHINI {INJURY
56|10000/31/20/C/761242 |FIR 385/ 2014 MACT -ROHINI FATAL.
57|10000/31/20/C/761357 |FIR 1010/.2018  |2018 MACT -ROHINI INJURY
58|10000/31/22/N/0750011 |FiR/474/2019 MACT -ROHINI INJURY
59/10000/31/22/N/0753111 |FIR/34/2020 MACT -ROHINI FATAL -
60]10000/31/22/N/0754544 .| FIR/616/2021 MACT -ROHINI INJURY
61]10000/31/22/N/0755201 | FIR/457/2019 MACT -ROHINI INJURY
. 62/10000/31/22/N/0757082 |FIR/571/2021 MACT -ROHINI INJURY
63|10000/31/22/N/0758037 | FIR/459/2021 MACT -ROHINI FATAL
64/10000/31/22/N/0758325 | FIR/68/2020 MACT -ROHIN! INJURY
65|10000/31/22/N/0759042 | FIR/534/2019 MACT -ROHINI INJURY
66| 10000/31/23/N/0750453 |FIR/551/2020 'MACT -ROHINI FATAL
67[10000/31/20/C/758023 |FIR/186 / 2019 2019 MACT SAKET FATAL
68{10000/31/20/C/750908 |FIRNOS7/2019 |2019 MACT SAKET INJURY
69]10000/31/20/C/751105 |FIR NOO043 / 2018 |2018 MACT SAKET FATAL
70|10000/31/20/C/751107 |FIR NO.0043 / 2018 | 2018 MACT SAKET FATAL
71|10000/31/22/N/0754770 | 236/2021 ___|MACT SAKET FATAL
72|10000/31/22/N/0756220 | FIR/279/2020 MACT SAKET FATAL
73[10000/31/22/N/0756223 |FIR/279/2020 MACT SAKET INJURY
74110000/31/18/C/750968 |FIRNO1/2018  |2018 MACT SAKET INJURY
75110000/31/20/C/753201 |FIR NO 0020 / 2019 MACT SAKET FATAL
76]10000/31/21/¢/754107 |455 / 2020 MACT SAKET INJURY
77]10000/31/21/C/754757 1117/ 2021 MACT SAKET FATAL
7810000/31/21/C/754570 | 166 /2021 MACT SAKET FATAL
79110000/31/22/N/0753628 |334/2021 MACT SAKET INJURY
80 10000/31/22/N/07S4620 FIR/659/2020 MACT SAKET INJURY
81/10000/31/23/N/0750464 | FIR/382/2021 MACT SAKET INJURY
82]10000/31/21/N/0751535 | 344/2021 2020-21 | MACT TIS HAZARI INJURY




REENA

BUENA |k 38 m 1977 12/4/2014 -
SUNIL KUMAR ‘|HR 38 R 9841 HUKUM KAUR 12/10/2015
ROHIT DLO1,LW0108  |ROHIT 8/22/2016
KIRAN DLO1 M 3320  |KIRAN 8/28/2017
SAURAV KUMAR DLOLLV 8001. |GEETA KUMARI 6/1/2018
|zAHID AL pl 01 LW 4416  |zAHID ALY 7/24/2018
VINOD * . . {o[E{sk VINOD . 6/5/2018
BINDESHW, ‘Hiiss ¥3400 | BINDESHWAR MANDAL | 37/27/2018
SANTOSH KUNMAR ,|DLOT (X 1660  |SANTOSH ' 8/8/2018
BANWARI LAL HR 3854645 CHANCHAL 4/7/2014
SUNIL DLO1LP 4609 SUNIL 11/2/2018
SWATI MATHUR NEW SWATI MATHUR 9/15/2019
TILAK RAM HR55Y3798 - NIRAJALI VS SUMIT KUM  1/28/2020
SURAT SINGH DLO1RTB6548 SURAT SINGH 7/27/2021
CHANCHALKUMAR JHA |DLO1LR8235 CHANCHAL KUMAR JHA | 10/1/2019
SARDUL |DLOTLXS SARDUL 8/7/2021
ANIEKUMAR MANJU DE 7/24/2021
JITENDRA SHAR - {NTENDRA SHARMA VS 5 2/20/2020
1SHiv. ' . ( JiRU MATHO. . | 10/18/2640
| INDERIEET _|olo3tw2960 - |KUTTRA DEVI VS SUMIT |  10/28/2030
SUMIT HR38X6498 | SURENDER SETHI 6/13/2019
SUNIL KUMAR HR 51 BC 8453 .| SUNIL KUMAR 2/8/2049
" |AMIT KUMAR |HR38Q 7491  |VIMLA 4/15/2018
SHIVAM HR38Q 7491  |SUDAMA 4/15/2018
JAGDISH SINGH DLO1GC2226 BHAGWATI DEVI VS SHA|  1/24/2021
LALIT ,|DLOIMAL497 LILAWATI 7/20/2020
OMPRAKASH DLG ‘| OMPRAKASH 7/20/2020
GAURAV. RAWAT GAURA 12/31/2017
BABURAM . VISHNA DEVI 2/2/2019
ANIANA - - - |ANJANA 3/6/2020
RINKU SINGH HR26:8C 1581 | GAURA 1/30/3019
INDAL SINGH RI.O5RCO360  |ASHA " 12/1/2020
SUNEET PAL RASTOGI - |HRS5AES288 SUNEET PAL RASTOGI 11/3/2020
BILLU ' NEW BILLU ) 10/9/2020
AKASH LOHIYA DLO1LY3390 AKASH LOHIYA VS MANG  6/17/2021
| Aman DLO1LK 2245 |Aman 5/11/2022

A




[M_..SUNIL KUMAR

SURENER SINGH

10003/31/14/680452

RAVINDERSINGH §HIV NARAYAN MAHTO 10003/31/15/539175 _
MR:DEVENDRA KUMAR IRSHAD 101047/31/17/007284
MR.KISHAN PAL AMIT SHAH 101b46/31/17/oL23g2
MR.SUNDER PARSAD MOMHD IRFAN KHAN 1010'26/31/19/;56299
MR.NARENDER MANN DEEPAK 101026/31/18/019486
MR.SHYAM SHAH MOHD ISRAFIL 101026/31/18/015986
MR.AEROJ ALAM MOHAMMED ASHIK 101026/31/18/000971
M/S.VIZINE ORGANICS SOURABH KUMAR 101026/31/19/004689
MR.RAM PRATAP SINGH RAM.PRATAP SINGH 101047/31/14/001562
MR:OMKAR , DAULAT RAM 101047/31/19/012127
KHAITAN LOGISTICS PVT.LTD. SHRAWAN KUMAR 106020/31/20/000255
WONDER READY MIX CONCRETE PVT| SUMIT KUMAR 101026/31/20/010704
RAMESH KUMAR AKRAM 101047/31/21/011615
AIAY AGARWAL INDERJEET 102015/31/20/008639
SACHIN MANN SATYAPARKASH 101026/31/22/003129
LAUIT JAIN IKRAM 101026/31/21/009563 .
SANJAY KUMAR SANJAY 101023/31/20/011520
VIRU MAHTO VIRU MATHO 101047/31/20/007723
.|MANAK CHAND SUMIT 101047/31/21/007235
MR.NAVRATAN KUMAR - RATTAN KUMAR 101023/31/15/016107
MRS.POONAM NIGAM 'POONAM NIGAM 101006/31/18/008752
M/S.HI- TECH TRANSPORT SERVICES | CHANDRA KISHORE 108047/31/18/008449
M/S.HI- TECH TRANSPORT SERVICES | CHANDRA KISHORE 108047/31/18/008449
SHARAFAT SHARAFAT 10003/31/20/544941
SANDEEP KUMAR GUPTA RAJ 10003/31/20/386340
SANDEEP KUMAR GUPTA RAJ 10003/31/20/286340
MR.AMAR SINGH KALYAN SINGH 102019/31/18/011972
MR.RAJ SINGH BABURAM 101046/31/18/011044
MR.RA! KUMAR YADAV ISMOHAN SINGH 101026/31/20/012238
YASHPAL DAGAR YASHPAL DAGAR 10019/31/19/007133
ILIYAS HEMANT 10003/31/21/323957
RED APPLE CAR-RENTALS PVTLTD  |ASLAM 101006/31/21/002742
HINDON MERCANTILE LIMITED RAJESH KUMAR 102015/31/20/024607
MANOJ KUMAR MANOI KUMAR 101006/31/21/004278

SATISH

Satish

'101026/31/21/003157
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passed: by Hon'ble Supreme Court of India i in
> z "Bajaj Allidnz General Insurance Company
. 's. Uhion of India & Ors."

L35S
b

Prlvate

From : Amit Chawla <Amit.Chawla@tataaig.com>  Mon, Jun 06, 2022 04:11 PM

Subject : FW: Order dated 31.03.2022 passed by 2 attachments
Hon'ble Supreme Court of India in W.P (C)
No. 534/2020 titled "Bajaj Allianz General
Insufanceé Company Private Ltd, Vs. Union
of India & Ors."

To : Vinay Sharma <ar-gazettelb.dhc@gov.in>

Cc : P Kirthy <P.Kirthy@tataaig.com>, Sanjay
Bhagat <Sanjay.Bhagat@tataaig.com>

Sir
Greeti"ngé from TATA AIG General Insurance Company !!
In reference of yolir létter dated 23.5.22 and in compliahce with the order of the

Hon'ble Supreme Court, Please find enclosed the list of MACT Claims for
immediate settlement.

Str.no. | District State | O/s cases in district | Number of cases for settlement
1 Saket . | Delhi | 127 16

12 Patiala House | Pelhi | 91 28
3 “Rohini - Delhi | 177 38 ;
4 Tis Hazati Delhi | 160 30 g
5 _l)_wafr-ka Délhi | 107 18
6 Karkardooma | Dethi | 103 12

Best regards -

AMIT CHAWLA

Nodal Officer

TATA AIG General Insurance Company

" Plot No. E-1, 15t & 2nd Fioor
Sector 8 Noida :
M - 7303622500 | -.e

From: Vinay Sharma <ar-gazettelb.dhc@gov.in>

Sent: Monday, May 23; 2022 3:04 PM

To: mamshwaghmare@acke com; vikashk., goyal@baJaJalllanz co.in;
ankurmathuri@tholams.miurugappa.com; pravin.prabhu@edelweissfin.com;




Divya.kotru@futuregenerali.in; Hreeshika.bhargav@futuregenerali.in;

sakshi.sha'rma‘,@gq'diqit.com; tushranshu.walia@hdfcergo.com;
afag.sherwani@icicilombard.com; amlan,gupta@Kotak.com;
asfnish.rtomar@libertyinsuran_ce.in; anirudh,devraj@magma-hdi.co.in;
sovitk.kumar@nic.co.in; bhagwat,sattadhisk navi.com;
pranab.mahay@newindia.co.in; charan.singh@orientalinsurance.co.in;
Rajesh.Tiwari@rahejagbe.com:; sahil.gupta@relianceada.com;
prashant.-singh@royal-su_nda‘ram.in.; sandeep.kapoor@sbigeneral.in;
praveen.chhipa@shriramgi.in; Chawla, Amit <Amit.Chawla@tataaig.com>;
lokeshdinkar@uiic.co.in; pulkit.sikka@universalsompo.com;
abhishek.gaurl@universalsompo.com

Subject: Order dated 31.03.2022 passed by Hon'ble Supreme Court of India in
W.P (C) No. 534/2020 titled "Bajaj Allianz General Insurance Company Private
Ltd. Vs, Union of India & Ors."

B oo angm o 134 » St o k4 N
‘Erernal il Duen with eyt

Sir/ Madam,

Please find the letter attached herewith for information and necessary action.

Regards,

Assistant Registrar,
Gazette-IB Branch,
Delhi High Court.

- Letter to all Insurance companies.pdf
4 MB .

. settlable list.xIsx
20 KB
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Claimant
1 : (Write the Outstan | Claim
S| Claim No Cou.rt Legal Case No| name of | State | ding |Amou | Zone
No Location | Forum
. Claimant Reserve nt
No 1 only)
1 | 0821234008 | Tis Hazari [ MACT | 112/19 Rohit Delhi | 450000 | DAR | North
2 | 0821606956A | Tis Hazar | MACT | 415119 Rukhshana | Delhi 116800000 | DAR | North
3 7210052560A Tis Hazari | MACT | 562/18 Sanjay Délhi 200000 | DAR | North
4 | 7210079108A | Tis Hazari | MACT | 662/19 | Deepak | Delhi | 200000 | DAR | North
5 72102623148 | Tis Hazari | MACT | 45/21 .| Bijender | Delhi | 200000 | DAR | North
6 | 7210733990A | Tis Hazari | MACT | 156/21 | REENA | Delhi | 250000 | DAR | North
' S N ) SUSHIL .
7 7210838278A Tis Hazart | MACT | 192/21 KUMAR Delhi | 250000 | DAR | North
8 | 7211005772A | Tis Hazar | MACT | 423/20 Dgﬁ%}%" Delhi | 1200000 DAR | North
9 | 7211026996A | Tis Hazari | MACT | 511/20 Ggg&A Delhi | 2900000 DAR | North
. . — MAJOR .
10 | 72107796618 | Tis Hazari | MACT | 405121 | o\ Delhi | 280000 | DAR | North
11 | 7211041163a | Tis Hazari | MACT | 293/21 | SUMEET | Delhi | 280000 | DAR | North
12 | 7211060325A | Tis Hazari | MACT | 165/21 RQJS?‘"SIE Delhi | 280000 | DAR | North
13 | 72107134420 | Tis Hazarl | MACT |- 169/21 | HARSH | Delhi | 280000 | DAR | North
14 | 72108105978 | Tis Hazari | MAGT | 587/21 | CHANGA | Delhi | 280000 | DAR | North
15 | os20890213A | Tis Hazarl | MACT | 448/18 | BansiDhar| Delhi | 300000 | DAR | North
. . e Ameena -
16 | 0820652343A | Tis Hazari | MACT | 77317 | 0000 Deihi | 650000 | DAR | North
17 | 0821090514D | Tis Hazari | MACT | 137/19 Pinlu | Defhi | 300000 | DAR | North
18 | 7210647899A | Tis Hazari | MACT | 9/21- RAMQ-DHA Delhi | 250000 | DAR | North
4o | 7210688662A | Tis Hazarl | MACT | 155/21 | 528 | peini | 250000 | DAR | North
Prakash
20 | 7210053335A | Tis Hazari | MACT | 208/20 |Kali Charan Delhi | 200000 | DAR | North
21| 72101430888 | TisHazari | MACT | 832/20 | Hemant | Delhi | 250000 | DAR | North
22 | 72106718988 | TisHazari |‘MACT | 515/21 Delhi | 280000 | DAR | North
23 | 7211034013C | Tis Hazari | MACT [127/2022 Delhi | 280000 | DAR | North
24 | 7210633774A Tis Hazari | MACT |164/2021| Rishabh | Delhi | 250000 | DAR | North
25 | 72105771008 | Tis Hazari | MACT | 12/2022 | Pyare Lal | Delhi | 280000 | DAR | North |




Saty — '
26 | 7210986096A | Tis Hazar | MACT [697/2021| @¥2 - | Delni | 280000 | DAR | North
I - -
27 i 72101053158 Rohini | MACT |316/2021|Rohit Podar| Delhi | 280000 | DAR | North
—— — 4600132|  Lrof . _
28 | 0820085931C Rohini | MACT [P %e™e) oo | Delhi ej,opqoo DéR North
29 | 7210411126D Rohini | MACT [133/2021] _Sanju | Delhi | 250000 | DAR | North
. Ajay@Nirgu) Lo | oo | North
30 | 72103117558 Rohini | MACT |201/2021 (" S AESY) Deini | 280000 | DAR | Nor
. Ram. — . ‘
31| 0821238530A | Rohini | MACT | 12/19 Kishare Delh|- 200000 | DAR | North
32 | 7210613881C Rohini | MACT |132/2021 Eiﬁsarr‘ Delhi | 280000 | DAR | North
33 | 7211197762A Rohini | MACT | 15/2022 | Ajay Kumar| Dethi | 280000 | DAR | North
34 | 7211254841A Rohini | MACT | 95/2022 S“:'Jzzt:; Delhi | 280000 | DAR | North
Rohit
35 | 7211256682A Rohini | MACT [ 18/2022 | Kumar | Delhi | 280000 | DAR | North
Sharma
Jai )
36 | 7210745231A Rohinl | MACT [127/2021|Sharma@J | Delni | 263664 | DAR | North
eetu
., 37| 7210237921C Rohini__| MACT [377/2021| Mithlesh | Delni | 280000 . DAR | North
38 | 7210237921D Rohini__| MACT |378/2021 Rajnesh | Delhi | 280000 | DAR | North
3971 7210237921E Rohinl | MACT [379/2021| Raju Dass | Delhi | 280000 | DAR | North
40 | 7210471300¢C Rohini | MACT {130/2021| Arun Singh | Delhi | 1050000| DAR | North
41| 72104284200 Rohini | MACT |270/2021 Aﬁﬂff;‘fk Delhi | 250000 | DAR | North
42 | 7210262907A | Rohini | MACT [125/2020 s&[ﬁ;’gfr Delhi | 200000 | DAR | North
44 | 7211176917A Rohini | MACT |411/2021|Ravi Kumar| Delhi 280000 | DAR | North
45 | 0821396523A Rohini MACT | 167119 | Ugresh | Delhl | 200000 DAR | North
46 | 0820324628C ’R'o,h‘ih_i MACT | 284/19 | TusRar' |-Delhi | 3560000, DAR | North-
47.] 7210790700A Rohini | MACT | 65/2021 Kishan | Delhi | 875000 | DAR | North .
48 | 7210689342A Rohini | MACT | 7172021 Gaurav_ | Delhi | 400000 | DAR - North
: Kérkardoom Deep
49 | 08212099618 a MACT | 506/19. Narayan | Delhi | 200000 DAR | North
Mehto -
50 | 0821213457A vKa’ka;d°°m MACT | 333/19 Magir'\l"giha” Delhi | 419142 | DAR | North
51| 7211240678 | K@kardoom | ool o moon| tshiokar | Do 280000 | DAR | North
52 | 72111406788 Karkaard“m MACT [107/2021| Subedar | Delhi | 280000 | DAR | North
53 | 0820223280C | Rohini | MACT |*%€%2 satnam | ben | 520000 DAR | North
54 | 08200465430 Rohini | MACT | 33017 Viiender | Delhi [ 1500000 | 8E+06 | North
55 | 0820836383C Rohini | MACT | 394/19 | Deepak | Déihi | 200000 DAR | North
56 | 0820973819D Rohini | MACT | 648/18 | Shakuntala | Delni | 5100000| DAR | North
57 | 0820973819 Rohini__| MACT | 648/18 | Sachin | Deini | 200000 | DAR | Nort

‘Fﬂ
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587 0821408507A | Rohimi | MACT | 191719 | Avdesh | Delhi | 200000 | DAR | North
58 1051078A _Rohini MACT| 269/419 | Manan | Delhl | 200000 | DAR | North

60 | 8213083568 Rohini | MACT | 508/19 |Raja Gupta| Delhi |,200000 | DAR | North
| 61| 821308356C | Rohini | MACT | 500/19 gﬂ’)‘:: Delhi | 200000 | DAR | North :
.67 Rohinl. | MACT | 452119 | Yuvra] | Delhi | 200000 [ DAR | North :
63 fi. [ MACT | 451/19 Kérina Delhi | 200000 | DAR .| North '
64 “MACT | 453/19.] Apkif. | Delhi ] 200000 | DAR | North
85 73 dhinl | MACT | 713/19 | PannaLal | Delhl | 200000 | DAR | North 3
66 | 72100379938 | = Rohini | MACT | 10/20- Biilesh. | Delhi | 200000 | DAR | North :
67 | 7210689042A Rohiit | MACT | 52/21 | Sukhram | Delni | 250000 | DAR | North™ :
68 | 08205382998 Ka’ka;d“m MAGT | 674/17 | Deepak | Delhi | 220000 | 1E+06 | North
69 | 08204275498 Kaf”‘a;d""m MACT | 117/17 | Rajender | Delhi | 2300000 | 4E+06 | North
* | Karkardoom Amit v

MACT | 111/18 Delhi | 800000 | 1E+06| North

a Hardas

70| 0821419866A |
Karkardoom

71| 7210968875A MACT | 87/21 | Aman | Delhi | 280000 | DAR | North

o] e )
72 | 7210457042A .K?’kaef"‘"“- MACT | 177/20 | Aman | Delhi | 250000 | DAR | North
73 | 72104570448 | 2O f4acT | 176120 | Rambii | Delhi 2700000 DAR | North :

339/18 Rahut Delhi | 400000 | DAR | North
702/18 Saly. Delhi | 200000 | DAR | North
27/21 Pawah | Delhi [ 2820108 | .DAR | North
| 217720 s;:‘lg’t Delni | 250000 | 1E+06 | Norh
7521, |- Rakesh | Delhi | 250000.] DAR | North
217124 Nita | Delhl | 250000 | DAR | North
20021 dnideep | Dell | 250000 | DAR | North
39/22 bir | Délhi | 280000 | DAR | North
"104/21 | Pankaj .| Delhi | 280000 | DAR | North ,
714721 Kasim | Delhi | 1200000| DAR | North ,
41319 Lalit Delhi- | 200000 | DAR | North ;
413119 | Roshini | Delhi | 200000 | DAR | North
_516/19 | Pararijit | Delhi.| 550000 | DAR | North
| 124120 | Prashiant | Délhi | 200000. | DAR | North
)| 317120, Supil .. | D&lki | 250000: | DAR | North

|74 | 0820673732C
75 | 08208013920 :
7 7210618917A

08213572168
- q8'2_13572'1-6'& .

25
316/20 | Vijana - | Deft [ 1400000 DAR .| North
34/21 | Shiv Kumiar| Delhi | 250000 | DAR | North

_274/21 | _Praveen | Delhi | 250000 | DAR | North )
22021 |- Jatinder. | Delhi | 600000 | ‘DAR | North ‘
195121 Ajay | Delhi.| 250000.| BAR | North '
793/21 Bali . | Delht | 280000 | DAR | North

95 | 7211157497A Saket | MACT | 792/21 | Ruhman | Delni | 280000 | DAR | North
96 | 72111574978 Saket | MACT:| 791/21 | Mohd Amir | Delhi.| 280000 | DAR | North

97 | - 7211259473A | MACT | 36/22 SANDEEP | Delhi | 280000 | DAR | North

. . . & : i i . e .
- 98"| 72112594738 .| .83 CMACT | 36722 | POOJA | Delhl | 280000 | DAR | North .
99 | 7211338705A | Saket | MACT | 202122 P?:S’,; 4 | Dehi | 280000 | DAR | North




100| 72105846478 ﬁi‘fs': MACT | 674/21 | Dilshad | Delhi | 280000 | DAR | North
101",i 7211190963A Eitas': MACT | 612/21 | Deepak | Delhi | 280000 | DAR | North
102 ‘721109174‘3A Fallgla | piacT | 350120 |  Karan Delni | 280000 | DAR | Norih
103| 72107188758 | PB4 e | aeenr | shiva | Det é’st}qb’é. DAR- | North
104| 7210717433A ii‘&i’: MACT | 17321 | Senjam | Delhii | 250000 | DAR | North
105| 7210717064A |, f{iﬁ': MACT | 134/21 | Ashok | Dehi | 250000 | .DAR | North
106| 7210616010A f{itlz': MACT | 11/21° Rﬁ{gﬁ:‘t Delhi [2297000| DAR | North
107| 72102628824 | [°2% | MACT| 8120 | POOJA | Delhi | 9744773 DAR | North
108| 7210061780A | T 2Nela | MACT | 436/20 | Kailash | Delni | 200000 | DAR | North
109| 7210262937A E{itl:as': MACT | 78/20 | Manmeet | Delhi | 200000 | DAR | North
110| 72102629378 Eitflas’: MACT | 79/20 | Rohit | Delhi | 200000 | DAR | North
111] 7210239068A l':i‘{';': MACT | 30/20- | Pradeep | Delhi | 800000 | DAR | North
112| 7210227619 ':,itas': MACT | 14019 Sﬁ‘;’fr':a Delhi | 200000 | DAR | North
113| 7210178498 ﬁi‘f’as': MACT | 786/19 | Nitin | Delhi | 200000 | DAR | North
114 72101785154 Zit’;': MACT | 764/19 | Dafedar | Delni | 200000 | DAR | North
15| 72101785158 Eiﬂi’: MACT | 77119 | Sanjay | Delhi | 200000 | DAR | Norin
116| 08213114778 iiﬂi’: MACT | 544119 | Anup | Delni | 200000 | DAR | North
117| 0821311477D Eitas': MACT | 545119 | Anu | Delhi | 200000 | DAR | North
118| 0821311477E ':‘iti': MACT | 546/19 | Amit | Delhi | 200000 | DAR | North
119| 08210720824 Ei‘f;': MACT | 576/18 | Kumar pal | Delhi | 300000 | DAR | Nortn”
120| 08204022634 | TR yacr | osi7 | sudhic | Delni | 200000 | DAR Narth
121| 08204022638 f;‘t‘jas': MACT | 508/17 | Upender | Delhi | 200000 | DAR | North
122| 0820086195C ':{itas': MACT | 136/17 | Shankar | Delhi | 500000 | DAR | North
123| 08200861958 ’:!itf;’: MACT | 586/16 | Deshraj | Dethi | 200000 | DAR | North
124| 72112514904 | P2 yiacr | 531 | shiromant | Deli | 280000 | AR North
125| 72112514908 ﬁz‘i‘: MACT | 638/21 | Aruna | Delhi | 280000 | DAR | North
126| 7211281113A ';i‘fs': MACT | 105721 |  Anil | Delni | 280000 | DAR | North
127| 7211060908C Ei%as': MACT | 133/21 | Arvind | Delhi | 280000 | DAR | North
128] 72106674774 | Dwarka | MACT | 66/18 | Virender | Delhi | 280000 | DAR | Nort




129| 7210953406A° | Tis Hazari | MACT | 644/21 | Suresh | Delhi | 280000 | DAR | North
13¢ T 7210745038A | Dwarka | MACT | 381/20 | Ashwani | Delhi | 280000 | DAR | North
7211274047A | Tis Hazari | MACT |885/2022| DEVRAJ | Delhi | 280000 | DAR [ North
7211236131A | Tis Hazari | MACT [483/2022| Mukesh | Delhi | 280000 | DAR | North
7211034012A | “Tis Hazari | MACT [127/2022 mgn?:? Delhi | 280000 | DAR | North
7211001643A | i J-MACT.| 381/21.| Kahak ™ | Delhi | 280000 | DAR | North
72111897834 I 'MACT |445/2024| Deeksha | Delhi | 4105000| DAR | North
72112525224 MACT | 222119 | Pramod | Delhi DAR | North
Karkardoom Raj'esh .
72111869814 . MACT Kumay | Dethi | 280000 | DAR | North
7210736909F Dwarka | MACT | 393/21 Jyoti | Delhi | 280000 | DAR | North
7210837301C Dwarka | MACT | 80/22 Sunil | Defhi | 280000 | DAR | North
72108373048 Dwarka | MACT | 435/22 Akash | Delhi | 280000 | DAR | North
7211088788 | Dwarka | MACT | 720/21 | Nek Mohd | Delhi | 280000 | DAR | North
7211191454A Dwarka | MACT | 815/21 Ajay Defhi | 280000 | DAR | North
72112855954 Dwarka MACT | 86/22 | Mahender | Dethi | 280000 | DAR | North
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Vinay Sharma

From : reemaprabha@uiic.co.in Mon, Jul 11, 2022 01:21 PM
Subject : Re: List of fit cases :UIIC- TP Hub- DRO-1 in MS Format : £ 1 attachment

Directions issued by the Hon'ble Supreme Court of India vide
orders dated 31,03,2022 in Writ Petition (Civil) No, 534/2020
titled "Bajaj Allianz General Insurance Company Private Lid, v,
Union of India" "

To ! Vinay Sharma <ar-gazettelb.dhc@gov.in>

Cc : lokeshdinkar@uiic.co.in, pksrinivasan@uiic.co.in,
shanthahalder@uiic.co.in, jatindersingh@uiic.co.in

Sir,

As desired, please find attached the list of fit cases pertaining to UIIC- TP Hub- DRO-1 in

MS Format,

HI&Y | Thanks & Regards,

M\ 94T / Reema Prabha
HEUH UIU® / Asstt. Manager
& ®° g9 /T.P. Hub ‘ ,
FATSES 3T SRR $UA /United India Insurance Co. Ltd.
foweit HTAfey 1 / Regiofal Offica-1 ™~~~
7% fiwlt / New Delhi 110001
HIY /Tel NO._011-23313055-59, 23711904
/ Mobile - 9958863159

----- “Vinay Sharma" <ar-gazettelb.dhc@gov.in> wrote: «=---

To: motortp@acko.com, digit NE@gadigit.com, noida.legal@hdfcergo.com,
nodalofficertp@icicilombard.com, MACT.Rohini@ext.iffcotokio.co.in,
kgilegalnorthandeast@Kotal.com, [PClaimsNLV. Deltii@nic.co.in, navilegalclaims@navi.com,
delhicourt@royalsundaram.in, TPClaims.Delhi@sbigeneral.in, _
mact.litigation@universalsompo.com, nod.del.foi@futuregenerali.in, droimacthub@uiic.co.in,
no.northl @magma-hdi.co.in :

From: "Vinay Sharma" <ar-gazetteib.dhc@gov.in>

Date: 07/08/2022 05:05PM

Subject: Directions issued by the Hon'ble Supreme Court of India vide orders dated 31.03.2022 in
Writ Petition (Civil) No. 534/2020 titled "Bajaj Allianz General Insurance Company Private Ltd, v.
Union of India"
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sént by our customers anid our business partners.

Sir/Madam,

Please find the letter attached herewith for information and necessary action.

Regards
Assistant Registrar

Gadzette~IB Branch
High Court of Delhi.

[attachment "Insufance companies letter.pdf"' removed by Reema Prabha/DEL1/UIIC)
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FILE REF NO.

'DO11/181015
.DOT1/2007/16
'DO11/2034717
'DO11/2056/17
‘Dot1I200217

DO11/2094/17

001112146117

DO112194N7

DO1172208/18

DO11/2234118

'0011/2267/18
nO11/2272118
DO11/2289(18
‘DO11/229318

DO11/2301/18
DOti/2312/18
DO11/2324/18
DO11/2328/19
DO11/235519

‘DO11/2376/19
DO11/2378019

bO11/2386119
DO11/238519
DO11/2397/19
DOt1/2398/19

.DO11/2404119

‘DO11(2448119

.DO11/2482/2020

DO11/2487/2020
_DO11/2489/2020
'DO11/2480/2020
'D011/2491/2020

NO1/2495/2020

'DO11/2489/2020

0011250122020
D011/2510120
DO11/2518/21

Do11/2522121

DD11/2525121
0011/2526/21

DOi252Y21
'DO11/2528/21
'DO11/2520121
"DOf1/2543721
'DO11/254512021

DO11/2548/21

 DO11/2567/21
_DO11/2569/21
‘DOt1/2577/21
'D011/2569-50721
:DO1/2589-00/21 _
'DOt 112501121
‘001172503121

00113/2598/21

DOt1/2599/21
“DO11/2603/21

DOT1/2604/21
DO11/2607/21
DOW/175/20

.DO01107/21

‘00241357121
_DO2i284118

. DDI/B8NY
D024/32518
;0241314118
‘DO24131518
_Do1386NS5
.DO17/36015

DO17370/15

'DO241277117

0024/1339/20

" _DO24/342120
00241344120

DO24/345120

‘DO24/364/21
.D024/333119
.DO121127N18
‘DO13/96/21

00171554120
00241340120
00241364721
0017562121
0025113721
001173118

DO2201i21

Sheet?

TITLE OF THE CASE

'ABID VS AT SINGH
- MANJUVS TARACHAND
VAR-NATHVSWAZIR CHAND
"KANTVS'RAY-SINGH
TAMANNATSHARMAVS RAKEGH KUMAR
GOMTI'DEVIVS MAHESH -
LR OF DHEERAJ VS DHARAMBIR
JYOTIVS VIKRAM @ VICKY
.NIDH) VS PARDEEP KUMAR
MANISHA SINGH VS JTENDER KUMAR
PINTU @ BADAL VS SAMDEEF KUMAR (Gl
ATUL GUPTA VS SURESH KUMAR (Gl)
"NAVLMOHD; VS SUNIL KUMAR
‘RAKESH KUMAR VS SAHEB SINGH (GI)
\MAHARAJ SINGH VS HARI RAM (GI)
_YASHPAL VS:RAJESH KMAR
_SRIVIDYA VS RAJINDER KUMAR (F}
PIYUSH VS BALJEET SINGH (G1)
SUDARSHAN ARORA VS JAI PRAKASH (F)
-BHARTI RATHI VS PRADEEP KUMAR (GI)
DURJI VS SATISH KUMAR (F) :
MEHJABIN VS BALWAN SINGH [SIMPLE

VIJAY KUMAR'US JAGRAM MEENA [GI

‘RAJENDER VS SANJAY [SIMPLE

. PARSUN RAWAT VS ANIL KUMAR [GI]
CHARANPAL SINGH VS ANOOP SINGHIF)
VIJAY KUMAR VS MUKESH KUMAR (Gl
MADAN VS KANHAYA LAL
_BHOLA VS JAIVEER SINGH

“HARISH CHAND.VS VIKESH KUMAR
MEENA DEVIVS OM PRAKASH

_SUNIL VS NARENDER KUMAR

"RAM KHILAWAN VS JAI KUMAR

"KAMLESH VS KARAM VEER (GY)

‘MAHINDER VS SATISH RANA (GI) )

\GEETIKA ARORA VS KAPIL KUMAR (FATAL
BILLU RAHMAN VS SANJEEY KUMAR (S1)
AHAD ALI VS SANJEEV KUMAR (S1)

DHANI RAM VS SANJEEY KUMAR (SI)

ANSARUL VS.SANJEEV KUMAR (S1) :

.DINESH JAISWAL VS JOGENDER SINGH (¢
DILSHAD AHMED VS RAMESH KUMAR S|
SHIKHA JHA.VS RAM KUMAR JHA

.SAHANA VS HARI OM PATHAK . ;

..BRAHMA DEO GHOUDHARY VS MAHESH F

. DAYAL CHAND'VS MANDAN FAL SINGH

UDMLRAM:VS'SANJAY KUMAR'

*SUMIT KUMAR VS JAGDEEP (Gly

ANGURI VS JAGDEEP (i) i
JAMIT AHMAD,VS SUBHASH CHANDER(SH),

RUKHSAR VS:RAJU MANN (i}

MOHAN MANDAL VS ASHOK KUMAR{I)
SACHIN VS JINENDER SINGH DABAR()

VIJAY VS HARPREET SINGH(I)

.ARUN KUMAR & ORS. VS RAIBIR [F)
SHYAM SUNDER VS VIRENDER DIXIT(F)
SURENDER SHAH VS ROMAN KOHLI

.MUNNI DEVI.& ORS. VS SANJU [F}

LATIF VS VIPAN KUMAR [I) '

_PAWAN KUMAR VS DHARAM PAL :

NEERU SABHARWAL VS DEEPAK KUMAR .
SAVITA DANGI VS AKASH
SOMNATH SETHI VS ANAND PRAKASH
AARTI VS ANAND PRAKASH
ROHAN VS KAPIL

_PRAMOD VS KAPIL

" AT VS KAPIL

.DEEPAK KHURANA VS SUNIL-GUPTA
_SANJAY VS PRADEEP (F)

DARSHAN LAL VS SUNNY (Gl)
:SUNIL VS SHIV KUMAR {GI)

. .DEV TULSI-SAROJ VS SHIV KURAR (Gl)

. VIJAY KUMAR @.RAJAN VS AZAD KHAN
ARJUN PASWAN VS HIMANSHU [Gl)
WJITENDER VS RAVINDER

KAMLESH & ORS, VS MOHD. KALEEM [

RAJENDER SINGH TIWARI VS LALTOSH Ki
DACHCHA RAMVS BRIJ KISHORE (Gl)
_OMVIR SINGH VS SHIVA [I] )
RAVEENA VS, SATYENDRA KAUSHIK §i]
TARA DEVI VS JITENDER KUMAR [F)
JAGDISH VS SANJAY (GI)

ARJUN KUMAR VS SURENDER NATH PAT

Page 1

COURT
MACT KiD
MACT THC
MACT ROHINI
_MACT THC
MACT ROHINI
MACTPHG
MACT ROHIN)
MACT DWARKA™
MACT DWARKA
MACT KKD

MACT SAKET ~

[ MACT THC |
MACT PHC _
MACT PHC
MACT KKD
MACT THC

_ MACT PHC

MAGT SAKET
MACT SAKET

MACT DWARKA
MACT THG
MACT THC ™
MACT PHC

MACT ROHINI

. MAGT ROHINI

MACTROHING ™
MACT THC.
MACT THC
MACT THC

MACT SAKET
MACT THC
MACT PHC

MACT DWARKA =~

MACT SAKET
MACT THC
MACT ROHIMI

7 MACT THC
MACT PHC
MACT THC
MACT THC
MACTTHC
MACT THC
HACT PHC_
MACT THC

MACT DWARKA
MACT THC
MACT THC

MACT ROHINI

MAGT THC
MACT SAKET

MACT DWARKA —

MACT THC
MACT ROHINI
_MACT SAKET
- MACT PHC
MACT SAKET _
MACT SAKET
MACT ROHINI
MACT DWARKA _
MACT ROHIN)
MACT PHC
. MACTPHC
MACT ROHINI
MACT ROHINI
MACT ROHINI
MACT, THC
MACT THC _
MACT THC
MACT THC
. MacT THE
MACT THC
MACT THC
MACT THG
WMACTTHC
MACTTHC |
MACT THG
MACT THC
MACT THC
MACT THC
MACT PHC
. MACT DWARKA

ADVOCATE NAME
T ISANJAY KUMAR
'RAVISATIA
_ IRAJESH KUMAR GURTA

HARISH S'HANS > .
HARISH KUMAR -

"RAMESH SETHI:AND ASSOCIATES
_ 'DWAPAYAN GUPTA
/AN SABHARWAL
AR VASHISHT _~ .
_ 'VINOD KAULIS. GHOSH-REALLOTED
BK'SHARMA ) .
"HARISH.HANS

" T, iAJAY SHANKER'

‘RAMESH SETHI

{GDSHARMA

HARISH SINGH HANS

IVIKAS SHARMA

{A'K SRIVASTAV

‘D.K. SHARMA

1VIKAS SHOKEEN
LGS AHUIA

IRAVI SATIIA

-ASHUTOSH KUMAR SRIVASTAVA
. ‘VIJAY GUPTA
.. iNEERU GARG
VIJAY GUPTA
!ANIL KUMAR GARG
iV P MALHOTRA
{RAVISATIA
.SHASHI BALA BANSAL
-RAJESH JAGIRDAR
{MAMTA NAYER " _
SHYAM SINGH
DK SHARMA T
S.K.ERIVASTAVA
. 'KULVINDER KAUR _
TKAPIL CHAWLA
‘RAMESH SETHI
VP MALHOTRA
VP MALHOTRA
'V P MALHOTRA
.V P MALHOTRA
MAMTA MAYER
iV P MALHOTRA
(AK. VASHISHT
{RAVI SATLIA
LGS AJUIA
JNEERU GARG
1SUDHINDRA TRIPATHI.

IUMESH KAUSHAL
Ul H:

VIKAS SHAR
DHEERU NIGAM
VIJAY GUPTA
. RAVI SABHARWAL
 SUDHINDRA TRIPATHI
_PRAMOD KUMAR
CKIRTHSETHI
NEERU GARG
SHYAM SINGH
UMESH KAUSHAL
{RAVI SABHARWAL
_ RAVI SABHARWAL
{VIAY GUPTA
IVIIAY GUPTA
{VIJAY GUPTA
[GSAHUA T
AV P MALHOTRA
__VP MALHOTRA
VP MALHOTRA
VP MALHOTRA
VP MALHOTRA
IHARISHHANS
'S.K.SRIVASTAVA
iRAVI SATHIA
IS KPANDEY
'S K PANDEY
__TRILOK CHAND L
.RAJESH JAGIRDAR T
.iCH. RAMESH CHANDER
VIKAS SHARMA®~
. VIKAS SHARMA
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DO241368/21
DO17/538/19
0013/89/19
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‘D04N4s21

“Ulirs082/18
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ull4938/17
Uli4g42117
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Shieett

_ MUNEESH GUPTA

HET SINGHVS SANJAY. KUMAR (1] MACT ROHINI
ROSHANI VS SATYA PAL SINGH (F) MACTRKD
SANDEEP CHOUHAN VS SWETA SRIVAST, MACT DWARKA

RAVI SINGH SHEKHAWAT 8. ORS. VS SANI  MACT DWARKA

VISHNU MANDAL VS BALRAM {f} . MACT SAKET
MUNDRA DEVI VS MUKESH KUMAR (F)  'MACT KKD
fIALBIR SHARMA V5 DEEPAK KUMAR ~ MAGT KKD _

'RAJENDER KUMAR PANDEY VS DEEPAK K MACT KKD

'RAJPATI'DEVI VS SURJEET ‘MACT DWARKA
UMESH VS KUNWAR PAL SINGH MACTKKD
ROHIT KUMAR VS SATYA PRAKASH MACT DWARKA
AJAY VERMA VS VISHAL 'MACT DWARKA
BHARTI DAS V5 SOMPAL SINGH (F) MACT KKO
RAKESH KR, SINGH VS MONU KUMAR ~ MACT DWARKA
'BARKHA DEVI VS ADAL SINGH MACT THC
KALPANA VS ADAL SINGH MACT THC

Page 2

| .. SGHOSH.

T SANIAY KUMAR

_G.D.SHARMA
SHYAM SINGH
SHYAM SINGH
'ALKA SRIVASTAVA

"SHYAM SINGH
"AK VASHISHT
‘G D SHARMA

© K VASHISHT

"RAVI SATIA
RAVI SATIJA




Email

Vinay Sharma

FW: Directions issued by the Hon'ble Supreme Court_.of India vide orders Fi_ated 31,03.2022
in Writ Petition {Civil) ‘No..534/2020 titled "Bajaj Allianz General Insurance Company
Private Ltd. v. Union of India"

From : rajkumar baliarsingh Fri, Jul 08, ‘2022 05:54 PM
<rajkumar.baliarsingh@universalsompo.com> - . #96 attachments

Subject : FW: Directions issued by the Hon'ble Supreme Court of India vide

arders dated 31.03.2022 in Writ Petition (Civil) No.‘ 534/2020
titled "Bajaj Allianz General Insurance Company Private Ltd. v.
Union of India"

To : tusharanshu walia <tusharanshu.waIia@universalsompo.com>

Cc : Vinay Sharma <ar-gazettelb.dhc@gov.in>, swati pawar
<swatl.pawar@universalsompo.com>, omkar jagtap
<omkar.jagtap@universalsompo.com>

Dear Tusharanshu,

Kindly find the observation of Register General, Delhi High Court, which shows that our Data is not
reached to them.

. Kindly ensure that the required data to be sent to them immediately without fail.

Thanks & reagrds,
Relrar Ballzraingk HBrolis g maaran Tl @@ e —
Corporate Advisor-Legal Universal Sompo |, o

-~ R 4 i
Guneral Insirance &_{ Qﬁ%‘g‘}/

¥
|
i

Claims ‘ .

Mobile: 9920799336 ¢ Sutaksha, Hamesha Abpke Saath  ~age” : F
2‘ Unit No. 601 & 602, 6th Floor, Reliable Tech Parl, Cloud City Campus, r
! Thane-Belapur Road, Airoli, Navi Mumbai - 400 708. o
; www. eniversalsomipo.com m

Vinay Sharma <ar-gazettelb.dhc@gov.in>

Sent: 08 July 2022 17:00

To: motortp@acko.com; digit_NE@godigit.com; noida.legal@hdfcergo.com;
nodalofficertp@icicilombard.com; MACT, Rohini@ext.iffcotokio.co.in;
kgilegaInorthandeast@Kotak.com; TPClaimsNLV.Delhi@nic.co.in; navilegalclaims@navi.com;
lelhicourt@royalsundaram.in; TPClaims.Delhi@sbigeneral.in; Mact Litigation

) <mact.litigation@universalsompo.cqm>; nod.del.fgi@futuregenerali.in; drolmacthub@uiic.'co.in;

no.north1@magma-hdi.co.in i .
Subject: Directions issued by the Hon'ble Supreme Court of India vide orders dated 31.03.2022 in
Writ Petition (Civil) No. 534/2020 titled "Bajaj Allianz General Insurance Company Private Ltd. v.
Union of India" . ‘ :

Caution: This emall originated from outside of USGI domain. DO NOT click the links or open
the attachments unless you recognize the sender and know the content is safe.

SirfMadam,

Please find the letter attached herewith for information and necessary action.

Regards




- Assistant Regisfrar
Gazette-IB Branch
High Court of Delhi,

Univerdal Sormpo ,
Gengrathstirance

PRLETERS

AT

DISCLAIMER : - The information contained in this electronic rﬁessage and any
attachments to this messae are intended for the exclusive use of the

addressee(s) and may contain proprietary, confidential or privileged

information. If you.are not the intended recipient; you should not disseminate,
distribUte or copy this e-mail. Please fotify the sender immediately and destroy

all copies of this message and any attachments contained in it.

IT security Team Universal Sompo General Insurance Company Ltd.

~» Insurance companies ietter.pdf
643 KB

From bhagwat sattadhlsh <bhagwat.sattadhish@navi.com>

Siled »by the Hon'ble Supremie Courf of India vide

) ) i Wit Petition (Civil) No. 534/2020
titled "Béjaj Alliahz General Insurance Company Private Ltd. v.
Union of India""

To : Vinay Sharma <ar-gazetteib.dhc@gov.in>
Cc : navilegalclaims@navi.com

Respected Mr. Vinay,

Fri, Jul 08, 2022 05:19 PM

+»2 attachments
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Date: 11.07.2022
To,
The Registrar General,
High Court of Delhi,
New Dethi ~ 110503
SUB: Directions issued by the Hon'ble Supreme Court of India vide order dt 31.03.2022 in.
Writ Petition (Civil) No. 534/2020 titled ”Bajal Allianz General Insurance Company Pvt Ltd
v Union of India”.
Please find anncxed list of Claims containing element of compromise and which may be
tried for settlement subject to consnderatlon of reasonable amount for MACT & HC
.. identified by ITGI are being shared. The same lists were shared via courler dt 10.06.2022 as
well, This is for your information and necessary action.
Thanks & Regards,
i\
.._///))‘ *
IFFCO-Tokio General Insurance Co. Ltd
\Q/Og o
\"V
\_LL&L(}'/{V'
(D CEREYYER

IFFCO-TOKIO GENERAL INSURANCE COMPANY LIMITED

Regd. Officé : " IFFCO Sadan * + G-1, Distric! Centre, Saket, New Delhi - 110017 el\
Delhi Commercial - Faj - Broker2ndFloor FAlHouse, 10, ShaheedJealSlngh Marg, Quiub

H

i

£5

1

3

g

Y

Institulfonal Area, NewDelhl - 110087, Phune 01143412180 \:}lz'nm )
Emall; mra@mculoklocoln Website: vawiticolokio.con Toxio B ) LI ”)/l)')/
Corporale Idenlity No, {CIN): U74839DL2060PLC107621, IRDA Regn, No, 106
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Date: 11.07.2022
To, _
The Registrar General,
High Court of Delhi,
New Delhi—~ 110503

SUB: Directions issued by the Hon’ble Supreme Court of India vide order dt 31.03.2022 in
Writ Petition (Civil) No. 53472020 titled “Bajal Allianz General Insurance Company Pvt Ltd
v Union of India”.

Please find annexed list-of Claims containing element of compromise and which may be
tried for settlement subject to consideration of reasonable arount for MACT & HC
identified by ITGI are being shared. The same lists were shared via courier dt 10.06.2022 as
well. This is for your information and necessary action.

Thanks & Regards,

IFFCO-Tokio General Insurance Co. Ltd.

lFFCO-TOKIO GENERAL lNSURI\NGE COMPANY LIMlTED

Emails info@iRcolokid.oiin Wabisité: wiw. io.co.i ’ Toxo E
Corporale ldentily No. {CIN) : U74898DL:2000PLC 107621, IRDA Regn. No. 106




To,

The Registrar General,
High Court of Delhi,
New Dethi - 110503

IFFCO TOKIO GEN INS Co LTD.

MACT Claims containing element of compromise and which may be tried for settlement subject to consideration of

reasonoble amount.

Sno. | Case | Petition MACT CASE TITLE: Death/
No Year Injury/
TPPD
1| 179 2022 MACT TIS HAZARI FIR 189/22 SABZI MANDI { SHRAWAN KUMAR V5 RAJESH TP INJURY
KUMARY) .
2| 276 2022 MACT FIR 356/21 PS GEETA COLONY { VISHAN DASS KALRA VS TP INJURY
KARKARDOOMA DEVINDER KUMAR)
3] 338 2022 MACT TIS HAZAR| FIR 68/20 PS KIRT] NAGAR- (FIRQZ ABDUL VS OM PARKASH) | TP INJURY
41 200 2020 MACT TIS HAZARI FIR 546/19 PS HARI NAGAR- (SANTOSH VS HARKIRAT TP INJURY
SINGH) )
54§ 303 2022 MACT ROHINt FIR 445/21 PS NARELA- (SANGEETA VS AMIT KUMAR) TP INJURY
6| 302 2022 MACT ROHINI FIR 445/21 PS NARELA- (MOHD AZAM VS AMIT KUMAR) TP INJURY
7] 301 2022 MACT ROHINI FIR 445/21 PS NARELA-{GEETA VS AMIT KUMAR) TP INMJRY
8| 300 2022 MACT ROHINI FIR 445/21 PS NARELA- (TAPASYA VS AMIT KUMAR) TP INJURY
91 202 2022 MACT ROHINI FIR 450/21 PS BADALI- {RAHUL VS ROHIT YADAV) TP INJURY
10 73 2022 MACT PATIALA FIR 174/21 PS VASANT VIHAR SOUTH W(JITENDER VS RAM TP INJURY
HOUSE PRAVESH) .
11| 150 2022 MACT SAKET FIR 13/20 PS SAKET { PREM KANT RAM VS SURENDER) TP INJURY
12 72 2022 MACT PATIALA FIR 174/21 PSV K SOUTH ASHOK KUMAR VS RAM PRAVESH | TP INJURY
HOUSE . .
13| 199 2020 MACT TIS HAZARI FIR 546/19 PS HARI NAGAR- {MOHIT VS HARKIRAT SINGH) TP INJURY
14 | 1590 2022 MACT SAKET FIR 268/19 PS HAUZ KHAS { RENU BALA VS NARINDER TP INJURY
KUMAR PAHWA )
15 | 159 2022 MACT SAKET FIR 268/19 PS HAUZ KHAS {OM PRAKASH VS NARINDER TP INJURY
KUMAR PAHWA)
16 | 315 2022 MACT TIS HAZARI FIR 910/21 PS PUNJABI BAGH (MOHD. AYYUB VS TP DEATH
HARBHAIAN SINGH) g
17 | 316 2022 MACT TIS HAZARI FIR 910/21 PS PUNJAB! BAGH (ALI SHER VS HARBHAJAN TP INJURY
SINGH) )
18| 461 2022 MACT ROHINI FIR 207/22 PS KANJHAWALA { KRISHANA DEVI VS SURESH TP INJURY
KUMAR) v , :
19 35 2022 MACT PATIALA FIR 140/21 PS MANDIR MARG ( MUKHBIRI VS AJAY KUMAR) | TP DEATH
HOUSE : :
20 33 2022 MACT PATIALA FIR 140/21 PS MANDIR MARG ( RAKESH Vs Alay KUMAR) TP INJURY
HOUSE

Zerp




21| 218 2022 | MACT PATIALA FIR 24/22 PS PARLIAMENT STREET NEW DELHI (LAIWWANTI | 7P DEATH
HousE VS VIVEK SINGH)
22| 250 2022 | MACT ROHINI FlLrJz si/z)z PS BHALSWA DAIRY (ROHIT JUNEJA VS KIRAN TP INJURY
. . _ . KUMAR B
23 | 442 2021 . MACT ROHINI FIR 623/21 PS N1 A- (PARAS PRASAD VS SUSHIL) TP DEATH
24 | 1359 | 2022 | MACT ROHINI FIR 1359/21 PS MAHENDER PARK- (PHOOLWATI Vs TP INJURY
SURENDER KUMAR)
25| 270 2022 | MACT PATIALA FIR 309/21 PS KISHAN GARH SOUTH WEST BIKASH TP INJURY
HOUSE SHANKAR VS BHAGWAN DASS
26 619 2021 | MACTTIS HAZARI | FIR 527/21 PS DBG ROAD- (MANOJ DARGAN CHANDER VS | 7p INJURY
) ABHISHEKH MITTAL)
27| 610 2021 | MACT PATIALA FIR 11/21 PS TILAK MARG ( PRANAV KUMAR CHAUDHARY TP INJURY
HOUSE VS MITHLESH)
28 | 370 2022 | MACTTIS HAZARI | FIR 639/21 PS SABZI MANDI- (RATNESH KUMAR PANDEY VS | 7P INJURY
' SURINDER SINGH)
29| 310 2022 | MACTTIS HAZARI | FIR 267/22 PS KASHMIRI GATE- (MANSI ARYA VS RAIUDDIN) | TP INJURY
30| 326 2022 | MACT'ROHINI FIR 85/20 PS SUBHASH PLACE- {RATAN SINGH VS DEEPAR TP INJURY
. . DHARA) )
31 249 2022 | MACT ROHINI FIR 620/21 PS N | A- (ANIL VA ABHAYJAIN) TP INJUR)
32| 309 2022 | MACT PATIALA FIR 303/21 PS KISHAN GARH ( DEEPA VS BHAGWAN DASS) | TP INJURY
HOUSE : :
33 { 290 2022 | MACT ROHINI FIR 408/20 PS SHALIMAR BAGH- { KULDEEP SINGH VS TP INJURY
SUSHIL KUMAR) .
34 | 382 2022 | MACT ROHINI FIR 379/19 PS ROHINI NORTH -{SAROJ VS AJAY SINGH) TP INJURY
35| 273 2022 | MACT ROHINI FIR 24/21 PS BEGUMPUR- (RAHUL VS DHANU GUPTA) TP INJURY
36| 272 2022 | MACT ROHINI FIR 24/21 PS BEGUMPUR- (SARTHAK MITRA VS DHANU TP INJURY
. . GUPTA)
37 61 | 2022 | MACTTIS HA ARl | FIR 61/20 PS KAROL BAGH- (NIKHIL VS MOHD HASAN) TP INJURY
38 | 156 2022 'MAchis HAZARI FIR 566/21 PS SARAI ROHILA}{ NIRMALA V5 SURESH) ‘| TP INJURY
39 | 204 2022 | MACT ROHINI FIR 614/19 PS SHALIMAR BAGH ( BALIEET GANDHI VS TP INJURY
: ' PRADEEP SANGWAN)
40| 183 | 2021 i MACT SAKET GOPAL MAHTO v TP INJURY
41 | 353 2021 | MACT TIS HAZARI FIR-94/21 PS PASCHIM VIHAR WEST - (MUNNI DEVI VS TP DEATH
MAHESH SINGH)
42| 254 | 2022 MACT TIS HAZARI FIR 811/21 PS KOTWALI (GUMEET SINGH.VS ANKIT) . TP INJURY
43 ] 255 2022 | MACTTIS HAZARI | FIR 811/21 PS KOTWALI (GURMEET SINGH LRS PARAMIEET | TP DEATH
KAUR VS ANKIT)
44| 76 2022 | MACT SAKET FIR 1665/16 PS MEHRAULI (SACHIN VS TRILOK YADAV OR TP INJURY
3 o SHEKHAR)
451 5§ "|_MACT ROHINI FIR 55/22 PS BAWANA LRs TILAK SINGH Vs KAMAL TP DEATH
a6 | 69 VIACT ROHINI - 75 KESPAVPURAM | SANTOSHVS GMKAR) TP INJURY
471 60 \KET i FIR 80721 PS5 MALVIVA NAGAR- (BHARAT VS PEEYUSH TP INJURY
, o , 2 ARORA)
48 | 169 2022 | MACT SAKET FIR 302/21 PS SARITA VIHAR- (PODJA DEVI VS ALOK TP INJURY




v KUMAR)
49| 549 | 2021 | MACTTIS HAZARI | FIR 930/20 PS RANHOLA (DEEPAK SHARMA VS VIVEK SINGH) | TP INJURY
50| 144 | 2022 | MACTTIS HAZARI | FIR 481/21 PS CIVIL LINES (MAHESH KUMAR VS NITIN TP INJURY .
KUMAR) ,
51| 151 | 2020 | MACTTIS HAZARI | BABLIVS ABHISHEK (GD 12/20 PS PILLU KHERA JIND HR) TP DEATH
52| 77 2022 | MACT ROHINI FIR 118/21 PS ALIPUR (MANISH YADAV VS JASBIR) TP INJURY
53| 76 2022 | MACTROHINI FIR 119/21 PS ALIPUR {JITENDER KUMAR VS JASBIR) TP INJURY
54| 75 2022 | MACT ROHINI FIR 769/21 PS ALIPUR MOHD ISRAIL VS PANCHAM RAM TP INJURY
55| 482 | 2021 | MACT ROHINI FIR 289/19 PS KESHAV PURAM { MASTER HURMAN VS TP INJURY
SAURABH KUMAR )
56 | 5610 | 2021 | MACTTISHAZARI | SMT SABITRI DEVI VS SH ARIESH KUMAR FIR 341/21 PS TP DEATH
MURTHAL SONIPAT
57 25 2022 | MACT FIR 651/20 PS NAND NAGAR! (NORTH EAST)- MAMTA VS TP INJURY
KARKARDOOMA TARUN KUMAR
58 | 1770 | 2021 | MACT SONEPAT SUBHASH KAUSHIK VS SUNIL SHARMA (FIR 9/21 PS SEC-27) | TP INJURY
59| 955 | 2021 | MACTTISHAZARI | FIR 189/21 PS| P ESTATE [ RAJA HASAN VS DEEPAK TP INJURY
GOsSWAMI) :
60 | 456 | 2021 | MACT FIR 198/20 PS MADHU VIHAR EAST- (VED PRAKASH V5 TP INJURY
KARKARDOOMA PRAMOD RAI)
61| 347 | 2021 | MACTROHINI LUDDO DEVI VS SONU FIR 59/21 PS BILASPUR TP DEATH
62| 400 | 2021 [ MACT PATIALA FIR 17/21 PS TUGLAK ROAD {RINKESH KUMAR VS BIUENDRA) | TP INJURY
HOUSE
63 | 393 | 2021 | MACTTISHAZARI | FIR221/20 PSD G B RAOD ( BABITA VS MEENAKSHI | + | TP INJURY
64 | 143 2021 | MACT SHAILENDER KUMAR VS OMVEER SINGH' TP INJURY
KARKARDOOMA .
65| 452 | -2021 | MACT ROHINi FIR 708/21 PS N | A DELHI RADHA YADAV VS SANJAY TP DEATH
KUMAR :
66 | 861 | 2021 | MACTTISHAZARI | FIR 493/21 PS KAROL BAGH ( GOVIND VS SUNIL MANDAL] | TP INJURY
67| 153 | 2021 | MACTTISHAZARI | FIR 55/20 PS MUNDKA {RAJENDER VS GAURAV SINDHU) TR INJURY
68 | 421 | 2021 | MACTPATIALA FIR 672/19 VASANT KUNJ SOUTH ( MOMD IMRAN ALAM VS | TP INJURY
HOUSE KEDAR )
69 | 422 | 2021 | MACTPATIALA FIR 672/19 VASANT KUNJ SOUTH (RAKESH VS KEDARY) TP INJURY
HOUSE .
70| 360 [ 2021 | MACT ROHINI FIR 74/20 PS KANJHAWALA { HITESH KUMAR VS JEEWAN TP INJURY
SINGH )
71| 281 | 2021 | MACTTIS HAZARI  |.FIR 554/20 PS MUNDKA-(MUKESH KUMAR PASWAN VS TP INJURY
PAPPU) '
72| 191 | 2021 | MACT SAKET SH KALVA SINGH VS SATEESH KUMAR DUBEY TP INJURY
73] 224 | 2021 | MACT SMT ANITA GAUTAM VS SOM SINGH TP DEATH
KARKARDOOMA .
74| 90 2021 | MACT.PATIALA HEMKANT KAUSHIK VS UPENDER SINGH ( FIR 135/21 PS TP DEATH
"HOUSE NOIDA SEC-20 )
75 | 322 2021 | MACT PATIALA FIR 688/20 PS R K PURAM ( BEENU VS GANESH SHARMA ) TP INJURY

HOUSE
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76| 15 2021 | MACT PATIALA SARDHA VS SHAHNVAJ FIR 46/20 PS DHOLANA TP DEATH
‘ HOUSE
77| 228 | 2021 | MACT SAKET FIR 79/20 PS NAB SARAI (SOUTH) (AYUSH VS ANKUR TP INJURY
VERMAY)
© 78| 482 | 2021 | MACT SAKET FIR 482/20 PS FATEHPUR BERI- SHAKIUNLA VS AMHENDER | TP DEATH
_ SINGH v . ‘
79 |696 | 2021 | MACTTISHAZARI | FIR 285/21 PS ROOP NAGAR (DAYANAND VS BALRAJ) TP INJURY
80| 456 | 2021 | MACT SAKET JAHID VS KANHIYA LAL SHARMA TP INJURY
811 746 | 2021 | MACTTIS HAZARI | FIR 505/21 PS WAZIRABAD { RADHA VS RAJESH MIDHA ) TP INJURY
82| 167 2020 MACT MOHD MEHSAR VS SUJOY SHYAM CHADHARY TP INJURY
KARKARDOOMA '
83| 225 | 2019 [ MACTPATIALA LAL BAHADUR VS AIIT SINGH FIR 318/19 PS DLF Phase | TP INJURY
‘ HOUSE GURUGRAM ,
84| 123 | 2021 | MACT TANUI VS ARUN KUMAR TP INJURY
KARKARDOOMA
85( 10 2021 | MACT SAKET ASHOK KUMAR VS HARISH SHETTY TP INIURY
86 | 156 | 2021 | MACT PATIALA FIR 100/18 PS VASANT VIHAR { MUBARAK VS ANOOP) TP INJURY
HOUSE
87| 169 | 2021 | MACT FIR 218/21 PS SEELAMPUR- BANDANA VS MOHD. KAMRU | TP DEATH
KARKARDOOMA
88| 131 | 2021 | MACTROHINI FIR 130/21 PS SHALIMAR BAGH (VARSHA) MANOJ GULATI | TP DEATH
VS SANJEEV ALIAS SANDEEP)
89| 130 [ 2021 | MACTROHINI FIR 130/21 PS SHALIMAR BAGH {MANO) GULATI VS TP INJURY
: SANJEEV ALIAS SANDEEP)
90 | 288 _2621 *| MACT ROHINI FIR 75/20 PS NORTH ROHINI SAHABRAJ VS AJAY TP INJURY
91{ 661 2021 | MACTTISHAZARI | FIR 154/21 PS ROOP NAGAR { SUMIT KUMAR VS AKASH TP INJURY
92| 305 | 2021 | MACTTISHAZARI | FIR499/19 PS NANGLOI { SULEKHA DEVI VS MANJEET TP DEATH
KUMAR])
93| 485 | 2021 | MACT ROHINI FIR 485/20 PS SHAHBAD DAIRY SEEMA KUMARI VS TP DEATH
, BHUPENDER :
94| 241 [ 2021 | MACTROHINI FIR 617/21 PS RANI BAGH { LRS OF ISHAN GOEL VS PANKAI | TP DEATH
KUMAR)
95| 240 | 2021 | MACTROHINI FIR 617/21 PS RANI BAGH ( SATISH KUMAR VS PANKAJ TP INJURY
KUMAR) :
9 | 267 2021 | MACT ROHINI FIR 423/19 PS NARELA OUTER NORTH Naveen Kumar Vs TP INJURY
. Monu Kumar Yadav :
57| 183 | 2021 | MACT ROHINI FIR 410/19 PS BHARAT NAGAR {SADDAM VS KULDEEP) TP INJURY
98| 184 | 2021 -| MACT ROHINi FIR 410/19 PS BHARAT NAGAR (JAMEEL KHAN VS KULDEEP) | TP INJURY
99| 481 | 2021 | MACTTIS HAZARI | FIR 482/20 PS BURARI SIDHARTH GAUR VS MONU TP INJURY
100 | s61 | 2021 | MACTTIS HAZARI | 185/20 PS KASHMIRI GATE GULSHAN KUMAR V5 VIKAS TP INJURY
. CHAND
101 | 178 | 2021 | MACT ROHIN! FIR 357/20 PS MUKHERJEE NAGAR { ISHWAR SINGH VS TP INJURY
' SUNIL KUMAR )

TR




TP INJURY

102 | 166 2018 | MACT PATIALA FIR 494/17 PS VASANT KUNJ RAM BACHAN VS MANOI
HOUSE DAHIYA , : .
103 | 53 2021 | MACT KAMLA DEVI VS RUP KISHORE - TP DEATH
KARKARDOOMA .
104 | 164 2021 | MACT ROHINI FIR 651/20 PS SHALIMAR BAGH ( SURAJ MAKHIJA VS INDER | TP INJURY
DEV) ‘
105 | 163 2021 | MACT ROHINI FIR 651/20 PS SHALIMAR BAGH { KRISHAN SINGH VS INDER | TP INJURY
DEV)
106 | 146 2021 | MACT ROHINI FIR 382/19 PS RANI BAGH { VINOD KUMAR VS LALTA TP INJURY
BANSAL)
107 | 342 2021 | MACTTIS HAZARI FIR 244/20 PS DESH BANDHU GUPTA ROAD [ ASHISH TP INJURY
KUMAR VS MANISH KUMAR )
108 | 96 2021 | MACT GUNJESH RANJAN VS ARVIND KUMAR TYAGI- (FIR 78/20 PS | TP INJURY
KARKARDOOMA PANDAV NAGAR) :
109{ 95 2021 | MACT RITESH RANJAN VS ARVIND KUMAR TYAGI- (FIR 78/20 PS TP INJURY
KARKARDOOMA PANDAV NAGAR) ’
110{ 10 2021 | MACT PATIALA FIR 51/2020 PS DELHI CANTT { SUNIL VS MUKESH ) TP INJURY
HOUSE
111 | 644 2019 | MACT FIR 389/18 PS PANDAV NAGAR{SANDEEP VS AMRISH TP INJURY
KARKARDOOMA KUMAR)
112 | 643 2019 | MACT FIR 389/18 PS PANDAV NAGAR(NAVEEN VS AMRISH TP INJURY
KARKARDOOMA KUMAR} _ ‘
113 | 244 2021 | MACT TIS HAZARI FIR £54/2020.PS KASHMIRI GATE ( ANSHUL KHATRI VS TP INJURY
' RAJENDER SINGH ) ’ {
114 | 348 2020 [ MACTTIS HAZARI FIR 252/19 PS PASCHIM VIHAR (WEST) PRITAM VS TP INJURY
ABHISHEK |
115 | 578 2020 | MACT TIS HAZARI FIR 286/20 PS WAZIRABAD ( RAM CHANDER VS RAJ KUMAR | TP INJURY
) ;
116 | 147 2021 | MACTTIS HAZARI | FIR 273/2020 PS KASHMERE GATE { OM PRAKSH V5 TP INJURY
SANJEEV KUMAR )
117 | 33 2021 | MACT ROHINI FIR 647/19 PS SHALIMAR BAGH (SANTOSH MADAN V5 TP INJURY'
POONAM POODAR)
118 | 32 2021 | MACT ROHINI FIR 647/19 PS SHALIMAR BAGH (SANGEETA KUMARI VS TP INJURY
POONAM POODAR)
119 | 70 2021 | MACT SAKET SHIMLA PRAJAPATI'VS JIBON KUMAR MANDAL- (FIR 376/20 | TP INJURY
PS KALKAJI)
120 | 333 2020 | MACTTIS HAZARI | FIR 634/20 PS MOTI NAGAR { AYUB ANSARI VS SAHILJAIN) | TP INJURY
121 | 220 2020 | MACT PANKAJ KUMAR VS NEERAI KUMAR - TP INJURY
KARKARDOOMA _ .
122 | 362 2020 | MACT SAKET FIR 55/20 PS KOTLA MUBARAKPUR (MUSKAN ALIAS FATMA | TP INJURY
BEGUM VS AVNEET SINGH)
123 | 2761 | 2020 | MACT ROHINI FIR 48/20 PS BAWANA {SUMIT KUMAR VS HARENDER TP INJURY

SINGH)




124 | 95 2020 | MACT PATIALA FIR 95/19 PS SOUTH CAMPUS AMIT KUMAR TP INJURY
HOUSE

125 | 135 | 2020 | MACT PATIALA FIR 62/20 PS VASANT KUNJ SOUTH { ANKUSH SINGH VS TP INJURY
_HOUSE VINAY KUMAR )

126 | 296. | 2020 FIR 129/19 PS KASHMIRI GATE ( MOHD TARIQ VS SANJAY) | TP INJURY

127 | 139 | 23020 - FIR 856/18 PS MANGOL PURI (DINESH VS PAPU SINGH) TP INJURY

128 | 70 2020 - FIR 63/19 PS TILAK MARG | DHRUV VS VINOD KUMAR | TP INJURY

129 77 2020 | MACT ROHINI FIR NO. 627/19, PS BHALSWA DAIRY,KAWAUEET KAURVS | TP DEATH

, KHEDAN
130 | 45 2020 | MACT SAKET SUNITA DEVI VS ANKIT PUNIA | TP DEATH
131 [ 305 [ 2020 | MACTROHINI FIR 398/19 PS MODEL TOWN DHRUV MISHRA Vs TP INJURY
. DAYANAND
132 | 41 2020 | MACT PATIALA FIR 345/19 PS IGI AIRPORT  MOHIT VS SHIVAM KUMAR ) TP INJURY
: HOUSE
133 6 2018 | MACT ROHINI FIR 06/17 PS SHALIMAR BAGH { MUKESH MAHAIAN VS TP INJURY
_ MOHD TUFFELL) )

134 ] 1027 | 9018 | MACT SAKET PREETI VS JITENDRA SINGH _ TP DEATH . .

i35 | 701 | 2019 | MACT RGHINI FIR 193/19 s SHAHIBABAD DAIRY GAYATRI VS ROHIT TP INJURY

136 | 472 | 2017 | MACT PATIALA RAJENDER PRASAD VS GYARSI LAL FIR 27/17 PS DELHI TP DEATH
HOUSE CANTT

137 | 216 |- 2019 | MACT MOHD DANISH VS ASHOK CHAUDHARY TP INJURY
KARKARDOOMA

138 | 692 | 2019 | MACTTIS HAZARI | FIR 25/10 PS KOTWALI GANGA DHARAN VS RAHUL TP INJURY

139 | 1740 | 2019 | MACT PATIALA MAHESH KUMAR VS SALIM AHMAD FIR 104/19 PS TP INJURY
HOUSE DHAULANA

140 | 580 | 2015 | MACT ROHINI FIR 173/19 PS SUBHASH PLACE LRS OF DEEPAK VS DHARAM | TP DEATH

4 : _ RAI . ,

141] 119 | 2019 | MACT PATIALA RAJENDRI PAL VS SACHIN RUMAR FIR 1236/19 PS KAVI TP DEATH

_ o HOUSE - NAGAR GZB

i42 | 362 '291’91 | MACT ROHINI FIR 131/19 PS'ADARSH NAGAR PREMELATA VS YASEEN TP DEATH

143 | 473 2019 | MACT ROHINI FIR 231/19 N | A-OUTER NORTH SUMIT VS DANISH TP INIURY

144 | 482 | 2013 | MACT PATIALA FIR 299/18 PS R K PURAM { SUMAN KUMAR VS MUKESH TP INJURY
HOUSE KUMAR )

145 | 455 | 2013 | MACT PATIALA FIR 06/19 PS CONNAUGHT PLACE { RACHNA VS GAURAV TP INJURY
HOUSE SINGH ) )

146 | 443 | 2019 | MACT VINKLE KAKKAR VS RANU PANDAY TP INJURY
KARKARDOOMA

147 | 123 | 2019 | MACT ROHINI ROHIT VS LAXMAN SINGH TP INJURY

148 | 135 | 2019 | MACT SAKET FIR 256/18 PP PUR JUHI VS GAJKENDER . A TP INJURY

149 | 303 | 2019 | MACT SAKET FIR 528/18 PS JAMIA NAGAR ( MOHD. USMAN VS MOHD. | TP DEATH

FAISAL) .




FIR 122/18 PS MANDAWALI (OMWATI-VS SOHAIB ANIS)

TP INJURY

150 | 84 2019 | MACT
KARKARDOOMA

151 | 94s 2018 | MACT T|S HAZAR! RAJEEV KAPOOR VS ITGI FIR GD-NO 16/18 PS DEVPRYAYG TP INJURY

152 | 944 2018 | MACTTIS HAZARI | SANJAY KAPOOR VS ITGI { GD NO 16 DEVPAYAG ) TP INJURY

153 | 239 2019 | MACT ROHINI FIR 171/18 KNK MARG CHANDER VS INDERJEET TP INJURY

154 | 234 2018 | MACT SAKET FIR 770/18 JAITPUR ANSHU VS HARUN TP INJURY

155 | 185 2019 | MACT SAKET FIR 289/18 PUL PRAHLADPUR SANJAY VS NAVDEEP TP INJURY

156 | 427 2018 | MACT SAKET SUNIL KUMAR VS GAJENDER SINGH . TP (NJURY

157 | 184 2018 | MACT ROHINI FIR 184/18 PS RANI BAGH({HARVIR VS JOGINDER TP INJURY

158 | 410 2018 | MACT SAKET RAGHAV VS PREM PAL SINGH TP INJURY

159 | 471 2018 | MACT - FIR 471/2018 PS KHAJURI KHAS, { FIROZ VS SURIIT SINGH ) | TP INJURY

“KARKARDOOMA )

160 [ 33 2018 | MACT PATIALA FIR NO 31/18 PS TUGHLAK ROAD (HARDIK KAUSHIK VS TP INJURY
HOUSE DHRAV BEHAL)

161 | 2890 | 2018 | MACT ROHINI FIR 289/18 PS S B DARY (SOTI DAS VS JITENDER) TP INJURY

162 | 860 2018 | MACT ROHINI FIR 86/18 PS KESHAVPURAM(PRINCE KUMAR VS AKASH TP INJURY

| KUMAR) )

163 | 235 2018 | MACT SAKET FIR 235/18 PS OIA (RAJ KUMAR VS RAVI) TP INJURY

164 | 83 2018 | MACT PATIALA ARMAN VS MUMTAJ HUSSAIN FIR NO 864/2017 PS NUH TP INJURY
HOUSE _ ‘ :

165 | 32 2018 | MACT PATIALA FIR NO 31/18 P.S- LINK ROAD (SANJAY CHOUDHARY VS TP DEATH
HOUSE MIRDULA SHARMA) .

166 | 131 2018 | MACT ROHINI FIR 131/18 PSS B DAIRY. TP INJURY

167 | 349 2017 | MACT ROHINI FIR 349/17 PS-KANJHUWALA TP INJURY

168 | 164 2017 | MACTTIS HAZARI FIR 165/17 PS KOTWALI TP INJURY

169 | 30 2018 | MACT ABDUL KALAM VS HAMID KHAN TP DEATH
KARKARDOOMA

170 | 294 2017 | MACT RPATIALA FIR 294/17 PS DELHI CANTT TP INJURY
HOUSE

171 | 428 2017 | MACT ROHINI FIR 428/17 PS SHALIMAR BAGH TP DEATH

172 | 496 2017 | MACT-PATIALA FIR 494/17 PS VASANT KUN! | TPINJURY
HOUSE

173 | 495 2017 | MACT PATIALA FIR 494 PS VASANT KUNJ TP DEATH
HOUSE

174 | 494 2017 | MACT PATIALA FIR 494/17 PS PS VASANT KUN} TP DEATH
HOUSE

175 | 15 2017 | MACTTIS HAZARI FIR 15/17 PS MUNDKA TP DEATH

176 | 609 2017 | MACT FIR 609/17, PS NEW ASHOK NAGAR TP INJURY
KARKARDOOMA )

177 | a7 2017 | MACT TIS HAZARI FIR 49/17, PS RAJOURI GARDEN TP INJURY

178 | 135 2016 | MACT MANOJ KUMAR VS SANDEEP TP INJURY

KARKARDOOMA




179 | 48 2017 | MACT PATIALA KISHMATI VS DAVINDER TP DEATH
HOUSE
180 5. | 2014 MACT ROHINI SANJAY @ SANJEEV SINGH VS RAVINDER TP INJURY
81| 137 2017 | MACT ROHINI FIR 139/17, PS JAHANGIR BURI TP DEATH
182 | 143 2017 | MACT ROHIL KHAN VS ASHOK KUMAR TP INJURY
KARKARDOOMA »
183 34 2017 | MACT PATIALA FIR 27/17, PS DELHI CANTT TP INJURY
‘ HOUSE
isa | 20 2017 | MACT PATIALA FIR 27/17, PS DELHI CANTT TP INJURY
HOUSE
185 [ 25 2017 | MACTPATIALA FIR 27/17, PS DELHI CANTT TP INJURY
HOUSE
186 [ 29 2017 | MACT PATIALA FIR 27/17, PS DELHI CANTT TP INJURY
, HOUSE
187 [ 28 2017 | MACT PATIALA FIR 27/2017, PS DELHI CANTT TP INJURY
HOUSE '
188 | 26 2017 | MACT PATIALA FIR 27/17, PS DELHI CANTT TP INJURY
HOUSE
189 | 563 2016 | MACT PATIALA SUBODH KUMAR VS SANJAY KUMAR TP INJURY
HOUSE
190 | 99 2017 | MACT ROHINI FIR 99/17 PS S PALACE TP DEATH
191 | 893 2016 | MACT FIR 891/16 PS SEEMAPURI TP INJURY
KARKARDOOMA
192 [ 892 2016 | MACT FIR 891/16 PS SEEMAPURI TP INJURY
KARKARDOOMA
183 | 170 | 2016 | MACT PATIALA FIR 170716, PS CONHAUGHT PLACE TP INJURY
' HOUSE
194 | 607 2015 | MACT ROHINJ . FIR 607/15, PS RANI BAGH | TP INJURY
195 | 701 | 2016 |.MIACTTIS HAZARI | FIR 70/16 PS MAURICE.NAGAR TP INJURY
196 | 686-| . 2014 |"MACT ROHINI FIR 686/14:P5 MORYA ENCIAVE TP INJURY
197 | 837 | 2015 | MACTTIS HAZARI | FIR837/15 PS TIMARBUR TP DEATH
188 | 401 | 2013 | MACT ROHINI PARVEEN VS H M STEELLTD TP INJURY
199 | 173 | 2013 | MACT SAKET JYOTI VS SONU PAL TP INJURY
200 | 9201 |- 2011 | MACT ROHINI FIR 92/11 JAHANGIR PURI TP INJURY
201 | 920 2011 | MACT ROHINI FIR 92/11 JAHANGIRPURI TP DEATH
202| 92 | 2011 |\MACT ROHINI FIR NO 92/11 PS ROHINI TP DEATH
203 | 155 2017 | MACT . FIR 155/17, PS KARAWAL NAGAR TP.ANJURY
° ‘ KARKARDOOMA
204 | 1860 | 2013 | MACT TP MAHIPAL VS MAHESH GUPTA TP INJURY
: + | KARKARDOOMA
ANNE
&




)’I[‘ﬁti(— ,f_.cf“ e 4

To,
The Registrar General,
High Court of Delhi,
New Delhi- 110503
. IFFCO TOKIO GEN INS Co LTD.
Claims containing element of compromise and wh{ch»may be trib'ed for settlement subject to
consideration of reasondble amount.
Sno MA{\(}:OAPP MACT CASE TITLE: | Death/| Date of
) Injury/ | Tribunal/
TPPD | Lower court
- Award
1| 915/2015 DWARKA Fir 249/12 Ps Delhi Cant - Rajender Vs | INJURY 8/22/2015
Javed .
2 TIS.HAZARI Parveen Gupta Vs Anil Kumar INJURY | 10/10/2017
3 872014 | PATIALA HOUSE Js Krishan Kumar__ | INJURY | 10/17/2013
- 4| 69872016 | PATI HOUSE 'vs SHIV GUPTA INJURY | 5/11/2016
5 | 809/2014 ; RKA EwatiVs Ram Niwas DEATH | 4/28/2014 -
6| 666/2015 | PATIALA HOUSE HIMANSHU SABHARWAL VS BRIY | INJURY 3/5/2015
L “MOHAN '
7| 329/14 ‘DWARKA Fir 19/13 Ps:Kapashera Kripal Vs INJURY | 12/21/2013
. Narender :
655/2018 TiS HAZARI Khushbu Vs Devender Kumar INJURY | 2/28/2018
n 16/2019 TIS HAZARI DEVINDER KUMAR VS RAM BABU | DEATH 8/27/2018
. SAHANI
10| 1067/2016 | PATIALA HOUSE | GANGA DEVI VS ROHIT KUMAR DEATH | 7/11/2018
[ 11| §77/2016 | - TIS HAZAR | NEELAM VS RAKESH KUMAR | DEATH | 10/3/2015 |
e 974/2014 .| PATIALA HOUSE | DHARIMAHTO VS VIIAY SINGH | DEATH | 9/9/2014
[ alon | _DWARKA M 14413 s Dwarka North,___| DEATH | 11/16/2043
m ~oa72018 | KARKARDOOMA | SUNANDA AYAR%YSAAN‘Q}?AL’BAI}JSAL INJURY | 9/1/2019 .
530/3016 | KARKARDOOMA | __ WAHIPAL VSMAHESH SE78 Wz/n/zms
. % 911/2016 : KARKARDOOMA SACHIN VS MAHESH GUPTA Iﬂm 01
m 355/2017 | KARKARDOOMA HARSIHTA PANWAR VS PAWAN
15| 3892017 KARKARDOOMA AJANE BLESON VS PAWAN mm
19| 723/2016 KARKARDOOMA SARA JOY VS TGl m
20| 344/2016 -| KARKARDOOMA ANU BALA VS SANJAY RAM — m&iﬁﬂl
[ e/2018| KARKARDOOWA L SV o A [IuRY | 9/15/2014
=7 [ 7186/2014 | KARKARDOOMA SATISH KUMAR VS ITG 552016 |

23

742/2016:;
1009/2014;

| KARKARDOOMA

SHASHI KALA VS NARESH
BABU DIN VS SUMIT KUMAR

[INJURY | _4/24/2014

"KARKARDOOMA




AR A0 T R A,
A it
. : T INJURY | 3/29/2016
S U S —— Pal Vs Sukhbir Singh
25 | 938/2016 | KARKARDOOMA OmGSETAvs' GIRISH DEATH | 5/9/2017
26 | 1065/2017 | KARKARDOOMA Sabana Vs Pappu _ | DEATH | 9/26/2017
27| 294/3018 | KARKARDOOMA ish Sahrma | INJURY | _5/23/3017
s TS A Raman Vcs Amrish Sa o
28 | 249/2019 | KARKARDOOM \NJU RAWAT Vis SUNILKUMAR _| DEATH | 10/22/2018
29 | 198/2019, | KARKARDOOMA MﬁrsKUNITEA' DE\A VS SHEELENDRA | DEATH | 10/13/2016
30| 264/2017 SAKET A .Ké'rhlésh Vé Jal ang’h" DEATH | 10/17/2016
A ;gf{mi SAVITRIVS aVdesh jaiswal DEATH | %/22/2015
S e T ST {oo | ot
34| 592005 | oehi Sushma Shiiia Vs Bijay Singhi | DEATH 12/19/20
ST 10915012 , Monika V5 Ved Pal DEATH | 7/15/2014
35 | 1071/2014 SAKET 14 Ps Pul Prahiad B 10/1/2016
36 | 427/2017 SAKET Fir 350/14 Ps Pul prahlad Pur. | DEATH | 10/ /:
37| 0i1/2018 ROHINI lnderjeetSmQHstAjayKumarGupta‘ INJURY 12/_15/_2016
38 | 772/3015 | TisHAzaRi SONU RAY VS RAM DATT LINIURY | 1/25/2019
39| 573/205 | TisHAzaR ] MEENU VS RAM SAKHA INJURY 2/11/2019
40 | 778/2019 TIS HAZARI JAGMOHAN & ORSAS LR SONIAVS [ INJURY 6/7/2019
MUKESH 9/26/2018 3
HiE IR SINGH 1/972018
SONE __RANIVS! PAL 7/27/2016
44| 93372008 | Tis HAZART BHALERIYUS VS DEEPAK 3/27/2018
45| 912/2019 ROHINI DHARAMNATH VS AMIT.KUMAR 4/10/2019
46 | 11/2020 | PATIALA HOUSE KANHAIYA SINGH V5 KES; 9/25/2013
47| _12/2020 | PATIALA HOUSE KANHAIYA SINGH Vs ki “PAI DEATH | 9/29/2018
48 | Nov-20 | PATIALA HOUSE KANHAIYA SINGH Vs KEET BAL DEATH 9/29/2018
363/2013 SAKET PRABHAWATI & ORS_ VS saNJEey DEATH | 9/20/2013
. _ . _KUMAR 8 ORs, '
142/2020 DWARKA ASHOK KUMAR V5 ViV INJURY | 7126301
R .. _INTERNATIONAL = . ?
| 51 . |- Romi NEERAINAGAR V3 MANG RISl
v i NEERAI NAGAR v JOAROIKUNIAR | iRy 9/12/2019
| 52 KAMLA YADAV VS Mp sAJjp INIURY | /773015
| s3] 58/20: RAJENDER YADAV Vs ip, SAID: T INIURY] 575 /2015
H YMA SHANKAR VS SUNNY (Fif 365715 DEATH
. PSBHD NAGAR) m
MUKESH KUMAR VS VisHaL KUMAR T injGRy
. (DAR 117/12 PS KN KATIU MRG});
. x/ZNJU VS DEEPAK : INJURY
EATH | 77272039



SAKET

SINGH VS HARISH KUMAR (FIR

62| 713/2016 DEEPAK VS NARESH INJURY | 2/1872016
63 | 988/2016 ROHINI RAM DUTT VS SUBHEH SINGH DEATH | "3/31/2016
64 | 1101/2018 TIS:HAZARI MOHD NURUL VS SUSHIL KUMAR | INJURY | 4/26/2018
65 | 315/2015 | PATIALA HOUSE NEERA SHUKLA VS YOGESH DEATH | 5/16/2014
66 | 76772016 . SAKET Aruna Kapoor V5. Amarpal & Ors. DEATH | 4/26/2016
67 | 635/2019 TIS HAZARI SMT.GUDD} VS, MOHAN'SHARMA. | INJURY | 12/2%/2018
68 | 881/2018 ROHINI UNITED INDIA INS.CO LTD VS RAM - - 7/18/2018
; SUNEHARI .
69| 843/2013 DWARKA PINKY:DEVI VS ANIL KUMAR DEATH | 7/29/2013
70| 116/2021 TiS HAZARI ARTI'DEVI VS BAEWAN SINGH DEATH | 11/19/2020
71| 25/2021 ROHINI SATISH KUMAR VS HAKAM DEEN (FIR | INJURY | 10/12/2020
. 918/13 PS NARELA)
72| 264/2021 | PATIALA HOUSE | SANDHYA VS SHUBHAM (FIR 28/16, | DEATH | 4/9/2021
. PS CHANAKYA PURI)
73| 315/2021 ROHINI FIR 250/13 PS SUBHASH PLACE (EKTA | INJURY | 3/23/2021
_ RANI VS |TGI)
74 | 316/2021 ROHINI FIR 250/13 PS SUBHASH PLACE | DEATH | 3/23/2021
JAGDISH LAMBA VS ITGI ((EKTA RANI
VS [TGI)
75| 34372021 | KESHAV-KUMARLJHA VS ITGI
76 | Not Given SAKET DILVIR SINGH/MANISHA VS HOSHIYAR | DEATH | 3/6/2020
SINGH ,
77| Not Given ROHINI HARNAM SINGH VS VINOD FIR 423/09 | INJURY | 1/5/2012
‘ PS MANGOLPURI (GANGA KAUR VS
VINOD)
78 | Not Given SAKET MUKESH VS RASHID ALl {(MUKESH | INJURY | 7/8/2020
ALIAS MUKESH CHAURASIA Vs TG1)
"79 | Not Given ROHINI FATEH SINGH VS RAJESH (FIR 976/15 | INJURY | 9/2/2021
PS ALIPUR) :
80 | 34372021 SAKET FIR 158/17, PS SARITA VIHAR ( INJURY | 6/10/2020
KESHAV SINGH JHA VS ITGI) _
81| 86/2022 DWARKA ROSHNI DEVI VS ITGI [ROSHNI DEVI VS | DEATH | 12/16/2021
. SANJEEV YADAY)
82| Not Given TIS HAZARI LAKHVINDER KAUR VS ANKIT-NISAN | DEATH |  2/4/2020

622/18 PS PUNJABI BAGH)




